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INTRODUCTION 

I, the Chairman, of the Estimates Committee, having been autho-
rised by the Committee, present this Ninetieth Report of the Esti-
mates Committee on Action Taken by Government on the recom-
mendations contained in the 68th Report of the Estimates Committee 
(Fifth Lok Sabha) on the Ministry of Energy (Department of Coal) 
-Availability and Distribution of Coal. 

2. The 68th Report was presented to Lok Sabha on the 19th 
December, 1974. Government furnished the replies indicating the 
action taken on the recommendations contained in this Report on the 
24th June, 1975. The replies were examined by the Study Group 'F" 
-of the Estimates Committee at their sitting held on the 15th March, 
1976. The Draft Report was adopted by the Committee on the 20th 
March, 1976. 

3. The Report has been divided into the following Chapters:-

I. Report. 

II. Recommendations that have been accepted by Government. 

III. Recommendations wllich the Committee do not desire to 
pursue in view of Government's reply. 

IV. Recommendations in respect of which replies of Government 
have not been accepted by the Committee. 

4. An analysis of the action taken by Government on the recom-
mendations contained in the 68th Report of the Estimates Committee 
(Fifth Lok Sabha) is given in Appendix II to this Report. It would 
be observed therefrom that out of 170 recommendations made in the 
Report, 128 recommendations i.e. about 75.3 per cent have been 
accepted by Government and the Committee do not desire to pursue 
33 -l'ecommendations i.e., about 19.4 per cent in view of Government's 
replies. The replies of Government to 9 recommendations i.e. about 
5.3 per cent have not been accepted by the Committee. 

NEW DELHI: 
April 21. 1976 
Vaisakha L 1898 (S). 

(vii) 

R. K. SINHA, 
Chairman, 

Estimates Committee. 



CHAPTER I 
REPORT 

ACHIEVEMEr-."T OF PRODUCTION TARGETS 

The Committee are glad to note that there has been a si~nificant­
improvement in the production and supply of coal during the last, 
one year and that the demand for coal is now being mtlt in full and' 
adequate stocks have been built up with major oonsumers. The 
Committee have been informed (vide footnote at p. 91) that during 
the calendar year 1975, production of coal was 96.27 million tonnes 
as against 84.76 million tonnes in 1974. The nwnthly eGal production 
exceeded 9 million tonnes in December, 1975 and January, 1976 and 
lit is anticipated that the target of 98 million tonnes fixed for the 
plan year 1975-76 will be exceeded by about one million tonnes. 
The Committee alsol note that the despatOhes ,of ooal have alSiO 
been correspondingly high because of consistently 5ath-factory 
availability of railway wagons, and that all major consumers have 
built up comfortable stocks. 'A note on the subject received from' 
the Ministry of Energy (Department of Coal) vide their O.M. No. 
5412(1)/75-CDT, dated 20-4-76 is at Appendix-I'. 

2. The Committee, however, wish to poUtt out that the demand 
for coal has increased considerably in the wake of energy crisis. 
While the Government are currently reassessing the demand more 
realistically, according to the assessment of the Department of Coal~ 
the demand for coal for the Fifth Plan is about 145 million tonnes. 
The Committee, therefore, feel that consistent and concerted efforts 
will be called for to achieve the increased production and would' 
urge Governments to gear up thei·r production programmes 
accordingly. 

3. The Committee note that with a view to ensure that coal of' 
right quality is supplied to consumers, quality control Departments 
have been set up in all the coal producing organisations and are 
being expanded to meet the requirements of the consumers (vSde 
reply to Recommendation SI. No. 86.3-p. 83). The Committe~ 
also note that in pursuance of their recommendation made in para-
graph 7.60 regarding the quality of coal supplied to power stations, 
Government have taken a number of measures for supply of ade-
quate quantity and proper quality oIf coal to the various thennaf 
power stations. Important measures taken are (i) a standing"' 
Linkage OommiUee has been set up to review linkages and monthly 
allocation of correct specifications of coal to power stations; (Ii) a 
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Control Boom bas been set up in the Ministry of Railways to review 
the daily supply; (iii) a joint cell has been created at Calcutta to 
review the loading and allotment of wagons for movement of coal 
at the power stations; (iv) the State Electricity Boards have been 
instructed to post their officials at the loading points and C.M.A. 
have agreed to post their officials at unloading points to check the 
quality of coal supplied; and (v) it has been decided that middHngs 
for 3 stage wasberies only should be used for power generation and 
action is being taken to convert 2l stage washeries into 3 stage 
washeries. 

4. The Committee are confident that these measures wi!l go a 
long way to ensure assured availability of coal of suitable quality 
to various thermal power stations and other consumers .. 

5. Apart from assured supply of adequate quantity and proper 
iJuality of coal to various consumers, the Committee would like 
Government to take concerted action to ensure correct weighment 
of the connsignments to obviate any complaints in this regard .. 
Concerted action will also be required to bring down the cost of 
~oal production by utilising, where possible, the modern and 
economic techniques of production. 

PUBLICATION OF DATA REGARDING TARGETS OF PRODUCTION 

Recommendation at S1. No. 13 (Para 3.(5) 
6. In paragraph 3.45 of their 68th Report the Committee had ex-

pressed regret that the annual targets of production of coal had not 
been indicated in the draft Fifth Plan. They had recommended that 
these targets should be laid down and published in the Plan docu-
ments to enable Parliament to keep a watch over their fulfilment. 
The Committee had further recommended that apart from the annual 
targets of production from various coalfields, the coal Mining Organi-
sations should also fix targets of production colliery-wise and month-
wise and that a continuous watcn should be kept on the attainment 
of these targets. The Committee desired that the targets of produc-
tion and the actual achievement should be analysed periodically to 
locate bottlenecks and take effective remedial steps to arrest the 
declining trend. They also recommended that the annllal targets 
fixed colliery-wise and the actual achievements should be suitably 
published in the Annual Report of the Ministry. 

7. In their reply the Ministry of Energy (Department of Coal) 
have stated that the Committee's observations that annual targets of 
production of Coal should be laid down and published in the Plan 
documents have been brought to the notice of the Planning Com-
mission. 
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8. The Ministry have further stated that the Coal Mining Organi-
sations have already fixed the programme of production colliery-wise. 
Daily and monthly production targets are set for the collieries and 
these are monitored at the Area level. They have added that the 
publication of targets and production of about 450 collieries in the 
Annual Report would make it cumbersome. 1t has been stated that 
the data relating to each undertaking will, however, be given for the 
information of Parliament. 

9. The Committee note that the question of laying down of pro-
duction targets of coal and their publication in the Plan documents 
has been brought to the notice of the Planning Commission.· They 
would reiterate their recommendation that the targets of production 
of coal should be published in the Plan Documents. 

10. The Committee further note that since the· publication of 
data relating to production targets and actual production of 450 
collieries will make the Annual Report cumbersome, and will 
involve large amounts of labour in compiling and pUblishing the 
data, Government are willing to supply the data relating to each 
of the 5 undertaking for information of Parliament. In view of 
these circumstances, the Committee agree that the targets of pro-
duction and actual achievements in respect of 5 undertakings may 
be published in the Annual Report of the Ministry. They, how-
ever, desire that annual targets of production of coal and the actual 
achievements in respect of major collieries should also be suitably 
published for the information of Members of Parliament. 

11. The Committee would in this connection like to draw atten-
tion of Government to the working conditions of the miners brought 
to light by recent happenings. They would like Government to 
take concerted measures in the direction of improving the working 
conditions of the miners with a view to bringing about a percepti-
ble improvement in the quality of life of the miners and their 
family members. In this effort it will also have to be ensured that 
any wage increase is duly linked with the ac.-hievements of higher 
productivity in terms of quality and quantity. 

DESIGNING OF BOILERS TO SUIT AVAILABLE GRADES Ot' COAL 

Recommendation at SI. No. 45 (Para 4.73) 

12. The Committee, in paragraph 4.73 of their 68th Report had 
recommended that it should be ensured that the boilers of new 



Thermal Power Stations are so designed that they can use coal of 
different grades available from neighbouring coalfields. They had 
further recommended that for the existing power stations efforts 
should be made to introduce such modifications in the boilers as 
would enable them to utilise coal, of a quality/grade which avail-
able from the coalfield to which they have been linked. 

13. The Ministry in their repy have stated that this has generally 
been the practice followed in ·the design of boilers. But difficulties 
have been experienced in the past when the development of certain 
coalfields and the power stations did not synchronise which led to 
such power stations being supplied with coal from .other sources. 
The Ministry have further stated that the matter regarding the modt-
fications in the existing boilers, where necessary, would have to be 
examined by the Department of Power in greater details depending 
on the techno-economic feasibility and the merit of each case. '" 

14. The Committee reiterate that efforts should be made to in-
troduce such modifications in the boilers in existing plants as would 
enable them to utilise coal Of a quality/grade which is available 
from the coalfields to which they have been inked. The Commit-
tee urge that the matter regarding the modifications in the exist-
ing boilers, where neeessary, should be examined by the Depart-
ment of Power urgently and difficulties, if any, sorted out.. As the 
Department of Power is al~ under the Ministry of Energy, the 
Committee desire that an early decision should be arrived at in 
this regard. The Committee would like to be apprMeti of the final 
d~islOn taken in the matter. 

• At the time of factual verification, the Ministry of Energy (Department 
of Coal) have stated that the recom mendation of the Committee that the 
matter regarding the modifications in the existing bOilers, where necessary, 
ahould be examined urgently and that efforts should be made to intro-
duce such modifications in the existin g boilers as would enable th'em to 
utilise the coal of the quality available from the linked coalfield, is accept-
'able to that Department and will be taken up with the Department of 

Power. 
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MOVEMENT OF COAL 

Recommendation SL Nos. 58.1, 59.1, 59.2 and 60 

(Paragraph Nos. 5.48, 5.50, 5.51 and 5.52) 

:15. In paragraph 5.48 of their 68th Report, the Committe~ had 
noted that the Railways which we're to be geared to move the tar-
geted traffic of 84.4 million tonnes of coal traffic during the Fourth 
Five Year Plan (later revised to 77.5 million tonnes at the time of 
Mid-term Plan Appraisal) could move only about 60 million tonnes 
of coal during the last year of the Plan, which is 17 million tonnes 
less than the devised target and 11 million tonnes less than what 
wa.'S actually carried in the first year of the Fourth Plan. In this 
context, the Committee pointed out that the Railways had made a 
capital investment of ove..:- Rs. 1400 crores during the Fourth Plan 
and there was no reason why they should not have developed the 
capacity for carrying at least 77.5 million tonnes of coal traffic (if 
not 84.4 million tonnes as originally envisaged in the Fourth Plan) 
when the money made available for the Plan was fully expended. 
The Committee, therefore, expressed toncern with regard to the gene-
ral reasons advanced by the Ministry of Railways for this unsatis-
factory performance in the matter of transport of coal The Com-
mittee drew pointed attention to this shortfall in the movement of 
coal by Railways which had such wide repercussions on economy, 
and stressed that detailed and thorough planning (direction-wise, 
route-wise etc.) should be done at least for each of the remaining 
yeaTS of the Fifth Five Year Plan to ensure that Railways moved 
in full the coal required by various industries and consumers all 
over the country. 

16. The Ministry of Energy in their reply have stated that the 
Fourth Five Year Plan of the Railways envisaged an outlay of 
Rs. 1400 crores corresponding to a freight t'I"affic target of 240.5 mil-. 
lion tonnes, with an average lead of 630 kms. This in terms of work 
load for the Railways measured by the index of net tonne kilo-
meters was equivalent to 152 billion NTKMs .. Planning of resources 
was, however, made only for 235 million ton~es, with a lead of 630 
kms. equiValent to 148 billion NTKMs. As against the above tar-
gets, in the first year of the Foui"th Plan itself the materialisation 
of traffic was 207.9 million tonnes, with a lead of 643 kIns. In sub-
sequent years while the originating traffic did not increase, the lead 
of the traffic continuowsly kept on increasing with the result that 
the work load with the Railways also increased in terms of NTK.Ms. 



17. The Ministry have further stated that India's Fourth Five 
Year Plan had p~ojected an overall rate of growth of 5.7 per cent 
per annum. However, the actual rate of growth during this period 
has been much lower. Several factors had affected the growth of 
economy in the country during the years of the Fourth Plan. Failure 
of monsoon in consecutive years, acute shortage of power in various 
parts of the country, influx of a large number of refugees from the 
former East Pakistan and the Indo-Pakistan hostilities in 1971-72 
etc., were some of the important causes for stagnation in the growth 
of economy of the country. Growth of traffic on the Railways is 
vitally linked with the growth in various sectors of the economy of 
the country. Failure on the part of the latter ~s, therefore, bound 
to affect the prospect of traffic to be moved by the Railway system 
and this is reflected in the quantum of traffic in different commodi-
ties moved by the Railways during different years of the Fourth 
Plan. 

18. It has also been stated that ano:her factor which has ser-
iously affected Railway operations during the Fourth Plan is the 
spate of strikes, bandhs and agitations both by the Railway staff as 
well as the outsiders, culminatihg in the strike by the Railway staff 
in May, 1974. All these factors led to serious immobilisation of 
rolling stock on the Railways and thus reduced Railway capacity to 
handle traffic. 

19. While the factors listed above explain in general terms the 
reasons for lack of growth of freight traffic on the Indi;;n Railways 
during the Fourth Five Year Plan, failure in achieving original tar-
gets in different sectors of the economy of the country explain the 
shortfall in lifting the traffic originally anticipated in different com-
modities. For example, production of the coking coal in the country 
du'ring the Fourth Five Year Plan was 33 per cent less than the tar-
get whereas the production of non-coking coal was 9 per cent less 
than the target. 

20. The Ministry of Railways have contended that the shortfall 
in the movement of coal by the Railways during the Fourth Plan 
period can largely be attributed to the factors which were beyond 
the Railways' control. It has been further added that the entire 
plan outlav is not related to the development of the capacity fOT 
handling f~eight traffic only. Investments on replacement of assets 
financed from Depreciation Reserve Fund and expenditure on item5 
like 'Users amenities', 'staff quarters', 'staff welfare' scheme etc., fin-
anced from Depreciation Reserve Fund and Open Line Works 
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Revenue do not contribute to any addition to the transpO'J."t capacity. 
Even out of the capital investments, investment on new lines, cost 
saving schemes like electrification and investment in road services. 
and inventories did not contribute to the increase in the transport 
capacity of the Railways. Even out of the balance capital invest-
ments a substantial portion is also on development of passenger 
transport capacity and only the residual amount contributes to-
wards development of freight transport capacity. Thus, out of a 
total investment of Rs. 1419 crores during the fourth Plan only 
Rs. 565 crores constituting only 40 per cent of the total outlay was 
utilised on development of transport capacity of the Railways. 
Here again a substantial po'l"tion has been spent on development of 
passenger transport capacity. 

21. As regards the Fifth Five Year Plan, the Ministry of Rail-
ways had on their own appointed two Coal Tramport Study Teams. 
one for Bengal and Bihar and the other for Outlying Coalfields for 
examining the transpO'J."t requirements for the anticipated produc-
tion of coal during the Fifth Five Year Plan and recommended mea-
sures for creating necessary facilities to meet the anticipated in-
crease in production and movement. These Study Teams had made· 
their recommendations under two categories: 0:1; of immediate 
nature which are based on the traffic taTgets already insight and 
are required to be implemented immediately. The other set of re-
commendations pertain to the long term requirements which have to· 
be developed as and when the coal traffic anticipated comes up. The 
works recommended under the Immediate category a're being pro-
cessed, wherever necessary. However, despite higher traffic target 
and provision of inputs fixed by the Planning Commission for the 
Fifth Plan, on account of financial stringency, Railways have express-
ed the view that the actual allocation during the first two years (1974-
75 and 1975-76) is grossly inadequate to ensure procurement of the 
required rolling stock and progress in line capacity works having 
long gestation period. This, in their opinion, is bound to affect Rail-
ways' ability to build required transport capacity which in turn 
would affect the movement of coal. 

22. In paragraph 5.50 of their 68th Report, the Committee had 
noted that the production of coal which was tentative1v fixed at 13& 
million tonnes in the Draft Fifth Five year Plan, might go upto 145 
million tonnes if the revised programmes, proposed by the Depart-
ment, were accepted. The Task Force on Coal and Lignite had esti-
mated the Rail transport requirements of coal at about 125 million 
tonnes by the end of the Plan. The Committee were informed dur-
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lng evidence that for moving one million tonn.el of coal in a year, the 
·daily requirement of wagons would be about 12.5. On that basis, the 
transport of 125 million tonnes of coal by rail would require daily 
loading of 15,625 wagons. 

23. In paragraph 5.51 of their 68th Report the Committee had 
,observed that the annual estimated percentage increase in production 
-of coal during each of the Fifth Five Year Plan OVeT the previous 
year, was of the order of 16 per cent, 9.7 per cent, 12.6 per cent, 
13.5 per cent and 10.4 per cent respectively. Viewed against the daily 
average loading of 7228 wagons during 1973-74 and 8493 wagons in 
'September 1974, the provision of matching rail transpO'rt for the in~ 
·creased coal production during each year of the Fifth Plan, rising to 
a daily average of 15,625 wagons in 1978-79, posed a challenging task 
for the Railways. The Committee pointed out that this task called" 
for concerted efforts in streamlining the transport system and infusing 
it with a purpose and dynamism for optimum utilisation of existing 
resources. The Committee had also urged that adequate attention 
should be paid to rail transport planning in regard to the development 
of additional capacity, provision of modern signalling and telecom-
munication facilities etc. The problems of coal movement in the 
Bengal-Bihar areas needed seri'ous attention and removal of all 

.constraint which came in the way of movement of coal. 

24. In paragraph No. 5.52 of their 68th Report, the Committee drew 
attention to the provision of transport for coal movemenl during the 
Fifth Plan from Bengal-Bihar and outlying coal fields where the pro-
jected increase in production as compared to 1973-74 was estimated to 
be of the order of 36.80 million tonnes and 30.44 million tonnes res-
pectively. The Committee had recommended a study in depth regard-
ing the feasibility of maximising production in outlying coalfields 
where the daily average loading of wagons had shown more improve-
ment from time to time than that obtaining in the Bengal Bihar 
Coalfields. The Committee had desired that the Railways should 
develop sufficient transport capacity in the outlying coalfields in co-
ordination with Coal Mining Authorities so as to be able to move 
any additional quantity of coal which might be required from there 
by consuming sectors, particularly the Thermal Power Stations, on 
account of switch-over to coal consumption in the light of the oil 
'crisis. 

25. The Mini~try of Energy in their reply have stated that the 
Draft Fifth Five Year Plan document envisages a freight traffic taI-
:get of 300 million tonnes within which the share of coal has been 
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..indicated as 108.5 million tonnes. Provision of Rolling Stock has, 
however, been made on the basis of a traffic tar-get of 280 million 
-tonnes only due to which the coal movement is likely to be still Ie3&. 

26. The Ministry have further stated that nece3sary action is being 
taken in consultation with the user Ministrie3 and other concerned 
organisation) to create necessary railway capacity to mat.ch the ad-
ditional traffic. Railways fear that the creat:on of adequate capa-
city has been seriously affected due to inadequate funds being made 
available to them. As the allocation for the Railways during 1974-
75 and 1975-76 has been below the requirement, the Ministry of 
Railways are pursuing with the Planning Commis:ion fot anocat'on 
of additional funds to them during the current year, However with 

- , 
the slippage that has already taken place, it is unlikely that adequate 
capacity to meet the original targets can be created. 

27. While the Committee recognise that the power shortfalI, 
'lndo-Pak. conftict,staff agitauons, and the difficult law and order 
situation in the Ea-;tern region and a variety of other factors have 
adversely affected the Railway operations, particularly in the mat-
ter of loading of coal, they are constraiaed.· to point out that the 
shortfali: in the availability of coal with the respective consnmers 
has had a f!rippling effect on the industrial development of the COlJllOo 

"try. The Committee note that the Ministry of Railways had on the:t 
own appointed two coal transpOrt study teams, one for Bengal ana 
Bihar and-the ofiler for outlying coal fie~ds'for examining the tran~ 
port requirements for the antieipa'ted production of coal during the 
Fifth Rive Year Plan and recommended measures for creating neces-
sary facilities to ineet the ant!ocipated increase in production and 
movement. The Committee ilIDlphasise that the recommendations 
made by the Study Teams should be expeditiously examined and. 
1mpJemented by the concerned Ministries so that there are no more 
-bottlenecks in the rail transport of roal in the remaining years of 
the Fifth Five Year Plan. 

28 .. The Committee would also like to draw attention to the fol-
lOwing observation of the 'Railway Convention Committee contained 
in Para 3.%1 of their 8th Report on Railways' Fourth & Fifth Five 
Year Pians and other Ancillary Matters: 

~17 LS-2. 
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29. "The Committee observe that the Railways bad lifted 66.7 mU-
Bon tonnes of coal at the end of the Third Plan vis-a-vis the original. 
target of 81.4 million tonnes and the revised target of 89 miilioD ton-
ne&. The original target of 84.4 million tonnes for the Fourth Plan 
which itseH was 4.6 million tonnes less than the r~vised target fur-
the Third Plan was scaled down to 77.5 milEon tonnes and coult4 
therefore, not be considered at all ambitious. In fact, the Railways 
had spent Rs. 360 erores more than the outlay provided for them in 
the Third Plan, which is sufficient reason to believe that the capacity 
available with them was in excess of the requirements. With the 
addit:onal investments made by the Railways for the rol~ing stock 
and line capacity works in the Fourth Five Year Plan and in the 
three inter-plan years preceding it, the total capacity and cushion 
that the Railway already had at the end of the Third P~an has surely 
Increased:' 

30. The Committee find that during the Fourth Plan against the 
revised target of 77.5 million tonnes, the Ralways had moved only 
6Z.5 million tonnes of coat. While oonceding that 1973-74 was an 
abnormal year for the Railways, the Committee observe that there 
have been persistent shortfalls in the earlier years of the Plan as well 
_eluding the Year 1969-70 which was the best year so far as the Rail-
ways' performance during the Fourth Plan is conoerned. 

31. In view of the above, the Committee feel that the constraint 
of resources cannot be held as a plea for slow movament of coal 
trafIle. The Committee regret to note that with an additional invest-
lDent of more tban Rs. 1400 erores in tbe Fourth Five Year Plan. 
Railways had moved only 62.5 million tonnes of ('Gal during the 
Fourth Five Year Plan whieh was lower than the amount of coal 
tralle moved during the Third Five Year Iraan. The Committee, 
therefore, reiterate their; earlier reeommendatlon. 

U~TION OF THE Gmt WASHERY 

Beeommerulktion S. Nos. 75.1, 75.2 and 75.3 (Para Nos. 6.36, 6.37 and 
6.38) 

32.. In paragraphs Nos. 6.36, 6.37 & 6.38, the Committee had noted 
that the G1di Washery with a capacity of 2.84 million tonnes of coal 
per a,nnum and a capital investment of Rs. 9.5 crores was commis-
sioned in November, 1970. The washery was originally conceived 
for washing some specific coal seams in Karanpura with a view to 
supply washed steam coal to Railways and washed slack coal to the 
Steel plants for· use as blendable coal. The Committee had further 
noted that both the Railways and the Steel plants were reluctant ~ 
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use the coal produced by this washery. The Railways find that the 
cost of washed coal is too high, compared to the cost of raw coal and 
consequently the Railways took a decision to use more of Grade I 
coal, instead of selected grade coal. As regards Steel plants, there 
is at present sufficient raw blendable coal available to meet their cur-
rent requirement which has not risen as expected, due to slow pre. 
gress of steel production. 

33. The Committee felt deeply concerned to note that Gidi 
Washery had remained idle for want of market and this had resulted 
In a total 103s of Rs. 162.31 lakhs upto 31st March, 1973. The Com-
mittee were not sure whether the economics of the whole project had 
been worked out in sufficient detail before it was decided to set up 
this washery. Normally the cost of washed coal to be produced by 
thh washery, should have been worked out and the concurrence of 
the Railway Administration should have been obtained therefor. 
Similarly, the extent of utilisation of the slack coal to be produced 
In this washery, for the Steel Plants, should have been fUlly consi-
dered. The Committee regretted to observe that the Gidi Washery 
was a case of frittering away of public funds, without any consider-
ation about the viability and remunerativeness of the project and the 
marketability of the product. The Committee had recommended 
that the whole matter should be thoroughly investigated with a view 
to fix responsibility on the persons concerned. 

34. The Committee had further noted that trials were made to 
process the washing of medium coking coal in this Washery from 
.. me of the newly takenover Collieries and the results were found 
satisfactory. The Committee hoped that earnest steps would be 
taken to utilise the coal washed by the Gidi Washery. If any modi-
fications were necessary to improve the quality of the washed coal. 
the same should be introduced immediately so that his washery did 
not remain inoperative any longer. The Committee desired that an 
tntegratedplan might be formulated to make this washery run on 
economic lines, by ensuring a steady demand for its product. 

35. The Government in their reply have stated that Gidi Washery 
started regular production during the year 1974-75. The production 
from this washery was 1,16,000 tonnes during the yea!". The produc-
tion from this Washery would have been higher, if adequate trans-
port had been available for the clean coal and middlings. 

36. It has been further stated by Government that the Gidi 
Washery h situated in an area which is producing mainly non-coking 
Coal, and some blendable coal. A small quantity of medium coking 
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coal is produced in Kedla-.Tharkhand area at a distance of 30/40 
kIns. At present the medium coking coal is being transported to 
this washery by road. But the quality of suitable medium coking 
coal is not sufficient to keep the washery operating at economic 
level. The demand;of blendable coal from the steel plants is also 
not sufficient to justify operating this washery for this purpose. The 
Government are exploring the possibility of export of wa,hed non-
coking coal/blendable coal from this washery to parties in Europe 
and Japan. If the negotiations succeed, the washery would be run 
to the desired capaci:y to meet the export demand. 

37. The Committee regret to note that tha Gidi Washery which 
\Vas set up in 1970 produced only 1,16,000 tonnes of ('oal in 1974-75 as 
against its eapacity of %.84 million tonnesper year. The Committee 
further no~ that the production from this washery would hav~ beeD 
higher if adequate transport had been available for c~ean coal and 
middlings. They fail to understand why the matter regarding avail-
ability of transpoITt was not somd out by the Ministry of Energy 
with the Ministry of Railways. 

38. From the reply of Government it is not evident whether the 
e<'onomics of the Gidi Project had been worked out in sufficient de-
tail before it was decided to set up the washery which sustained a 
los.i of Rs. 162.31 lakhs upto 31st Marrh, It'rn. The Committee are 
eonstrained to observe that the G:di Washery is a case of frittering 
away of public funds without any consideration about the economie 
viability, remur~ativeness of the project and the marketability of 
the product. They' would re-iterate that Government should for.-
mulate an intr.lg'rated plan to make this washel"y' ron on economie 
lines by ensuring a steady demand for its produce. 

IMPLEMENTATION OF REcOMMENDATIONS 

39. The Committee would like to emphasise that they attach the 
great:est importance to the implementation of the recommendations 
accepted by the Government. They would, therefore, urge that Gov-
ernment should keep a close watch so as to ensure expeditious im-
plnmentation of the recommendations accepted by them. In cases 
where it is not possible to implement the recommendations in letter 
and spirit for any reason, the matter should be reported to the Com-
mittee in time with reasons for non-implementation. 

40. T"e Committee a150 desire that further infor:uation where 
('ailed for in respect of recommendat·ons included in Chapters D anel 
m of the Report may be intimated to them expeditiously. 



CHAPTER II 

RECOMMENDATIONS WHICH HAVE BEEN ACCEPTED 
BY GOVERNMENT 

Recommendation (Serial No. 1.1, Para 1.25) 

The Committee note that with the nationalintion of the coking 
coal mines on 1.5.1972 and the non-coking coal mines on 1.5.1973 all 
the coal mines in the country except the ~aptive mines of the private 
sector steel plants are under Government control and management 
to facilitate coordimted, rational and scientific development of the 
,coal resources of the country. The management of 214 ,.coking coal 
mines and 12 coke oven plants has been vested in the Bharat Cok-
Ing Coal Ltd., a Government Company, which is function'ng as a 
sub!'idiary of the Steel Authority of India Ltd. The management of 
111 non-<:oking coal mines, is vested in the Coal Mines Authority 
Ltd., a Government Company, which also holds Central Government 
shares in the Singareni Collieries Ltd. The existing National Coal 
.Development Corporation Ltd., is also its subsidiary. The Com .. 
m}ttee also note that for administrative convenience, 184 fragment-
ed nQn-<:oking coal mines have, been brought under the management 
of Bharat CoJdng Coal Ltd. Both the Companies are responsible 
for the entire gamut of functions in relation to th':! coal mines com .. 
log under their control, mainly production, qistribution and sales, 
con!'ervltion, safety, development, planning and scientirjC utilisation 
of coal resources etc. Moreover, under the Coal Mines (Conserva-
tion and Development) Act, 1974 the Coal Board which is r~n­
sible for the promotion of measures for safety in coal m;ne~,ancJ 
conservation and development of coal re<;ources is being dissolved 
and the control assumed by the Central Government through' the 
two q<>vernment Companies. 

Reply of Govemment 

No action is called for on this para. These are factual observa-
tions of the Committee. 

[Ministry of Energy (Department of Coal) O.M. No. 540l2(1) 175-
CDT, dated 24-6-1975]. 
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Reeommendation (Serial No. 1.2, Para 1.%6) 

The Committee consider that nationalisation of coal mines is 
an epoch making step and marks a new era for the development of 
coal mining in the country in the overall interest of the nation. 
Coal is the most important and crucial indigenous source of energy. 
It is a national asset on which the manufacturing industires and 
economic expansion of the country largely depend. Basic indus-
tries like iron and. steel depend on coal. A large part of power 
generation is coal-based. Construction inputs such as cement and 
bricks require coal. The present oil crisis has further underlined. 
the importance of coal and added a new urgency to the task of 
stepping up coal production rapidly. The Committee feel that natio-
nalisation of coal mines has afforded not only new opportunities but 
also posed new challenges to the Government and management to 
meet ,the increasing requirements of coal in the coming years. 
Urgent attention is required to be given not only to ensure rational 
and coordinated development of coal production in the country but 
also to promote optimum utilisation of coal resources, consistent 
with the growing requirements of the country. Coal mines have to 
be reorganised and restructured ann are to be worked on modem 
scientific lineiS by paying special regard to conservation and safety 
of mines and welfare of the workers. 

Reply of the Government 

The obs~ "'Vations of the Committee have been noted and are 
being acted upon. Reorganisation of mines and restructuring them 
on modern scientific lines is a continuous process. Both, CMA and 
BCCL are conscious of the need to increase production during the 
V Plan by keeping these primary considerations in view. Mines 
have been reorganised and are further being restructurerl. with the 
help of modern technology a., suited to local conditions with due re-
gard to Conservation and Safety of mines and welfare of workers. 

[Ministry of Energy (Department of Coal) O.M. No. 540]2(1)(75-
CDT, dated 24-6-19751. 

Recommendation (Serial No. 1.3, Para 1.27) 

There is an urgent need for rapid step up in the produc~on of 
coal in the country. The increased production of coal enVISaged 
for 1978-79 will call for not only large scale investment but con-
certed organisational efforts by the Coal Mines Au~ority and 
Bharat Coking Coal Ltd. Suitable advance action is, therefore, to 
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be initiated to meet the targets of increased production of coal dur-
ing the 5th Plan period which is prerequisite for the awevementJ 
-of planned targets in vital sectors such as power and transport etc. 
in the 5th plan. Advance plans for future expansion have also to 
be dra"wn up. Other tasks which require to be attended to urgently 
.by the management of nationalised mines, inter alia arc: 

(i) Evolving of a suitable managerial structure; 

(ti) Strengthening of distribution system to serve the inte-
rests of both the producers and the consumers; 

'(iii) Elimination of malpractices; 

(iv) Supplying of suitable qua.lity of coal to consumers ~t 
reasonable prices; 

(v) Working out appropriate linkage between bulk consumers 
and coal fields as well as special arrangements for domes-
tic consumers; and 

(vi) Streamlining of transport arrangements for movement of 
coal etc. 

Repiy of Government 

The recommendations have been brought to the notice of CMAI 
"HCCL for implementation. The Ministry is also keeping a close 
watch in these matters. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
CDT, dated 24-6-1975]. 

Comments of the Committee 

The progress regarding implementation of the recommendation by 
CMAlBCCL may please be intimated to the Committee. 

Recommendation (Serial No. 1.4, Para 1.28) 

The Committee realise that these tasks are challenging but they 
t:an be overcome by farsighted, sustained and dedicated efforts on 
the part of the management. The Committee would like to stress 
that nationalisation of coal mines would have a meaning only if the 
objectives behind nationalisation i.e. coordinated, rational and scientl. 
fie development of coal industry in the country, massive and rapid 
increase in coal production to meet the needs of consumers, conser· 
vation and optimum utilisation of coal reserves etc., are fulfilled 



1S 

Keply of Government 

The recommendations have been noted. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
CDT, dated 24-6:,1975]. 

Recommendation (Serial No. 2.1 Para 2.4) 

The Committee note that the demands for coal by the end of 
Third Plan viz., 1965-66 ami. by end of the Fourth Plan viz., 1973-74 
were assessed at @98.55 million tonnes and @100.19 million tonnes 
respectively, wherea.sthe actual consumption was 67.20 million. 
tonnes and 77.87 million tonnes respectively. The Committee are 
concerned to note that the shortfall in consumption vis-a-vis assess-
ed demands during the Third and Fourth Plans were of the order-
01 33 per cent and 21 per cent respectiyely. 

Keply of Gov81'lUllent 

The Committee have observed that the wide gap between pro--
jection and performance calls for a critical and analytical review of 
the system of' assessment of nemands and hgve suggested that a 
critical study should be made of the areas in which the basic assump-
tions were found to be wide off the ,mark. It had been submitted' 
to the Committee that the demand for coal being derived from the 
requirement of a large Bumber. :of ,COllSuming sectors, the. .Ilctual 
c;onsump~on of coal depends' on the performance of ~ CQ~g­
IeCto~ During the Third Plan and Fourth Plan periods therlt: wef.e 
serious shortfalls in the targets of major coal consuming industries 
like Steel. There wa~ also a general slackness in industrial growth. 
It may not therefore be correct to feel that the basic assumptions 
which have necessarily to ~ adopted fr.om the. targets and rates of 
growth given in the Fifth Plan were off the mark. For conductin~ 
studies in connection with the formulation of poliCies and program-
mes for coal and lignite for the Fifth Five Year Plan, the Planning-
Commission set up a Task Force on Coal and Lignite on 29.6.1972 
under the Steering Group on Minerals and Petrol~um Industries. 
The Task Force completed its deliberation,; and finalised its Report 
in January, 1973. 

Steel Plants: In order to review the plans for coal supplies to-
the steel plants during the Fifth and Sixth Five Year Plans, a Com-
mittee under the Chairmanship of the Secretary, Deptt. of Coal was 
eonstituted on 26th December, 1974. This Committee will examine!' 
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review the pro:luction and ~upply of coking coal to the steel indus-, 
try and will suggest corrective action in the areas of planning. 
C)rgallisatiQn and impl~antation of programmes for the supply of 
co~g __ ~oaJ in the light of difficultits so far identified. The report, 
C)f th~ Co~ttee is expected to be received shortly. 

C~ment and Power Houses: The Standing Linkage Cc¥nmittee· 
set up in, January 1973 with the representatives of the Ministry of 
~ways. <.:;entral Electricity Authority. Deptt. of Indust~ies. the 
Planning Commission, the Coal Producing Orgn., and the Deptt. of' 
Coal as Members, has been meeting periodically to review ~ coal 
requirements of the existing thermal power stations and cement 
factories for establishin:g linkage. with the sources. of coal SllPply 
apd for· the new .thermal power shtions and Cement factories pro-
~ed to be set up in the Fifth Plan. In addition, it has examined' 
the question of conversion of- some power stations using furnace oil 
~., COllI., .~ .. result of the ~ipdif&l revi(!wmad~J?Y ~s ,Com-
D)ittee, coal supplies to the power ooU&eS and the cement plants 
h,avt;. sho~ ~ll~~cleral?leimprov~ment. Coordination hetween. tb, . 
4evelopment of' new power/cement projects and· production .u, ~' 
~sured. ,', 
, ... r: " . " ~; 

Railways: After the energy cnSlS, the Railways have marte a 
review of, ·the dieselisation programme and . revised their. coal re-
quirements. This revised demands of 14.4 million tonnes duriDt 
eacl\. year ,of the, Fifth ,Plan has been adopted. 

Hard Coke: A Committee has a!!sessed the demand for hard' 
coke. At ~nt the av~~labi1ity is ad~quate to m~t, the current 
demand. It is expected that there will ~e no rUffic~lty in meeting, 
the future demand also. The Jt: coke Allocation. Committee mak~ 
a monthly review of requirements and link su'ppli~ . . 

Textile: With a view to identify the steps necessary for ensur-
Ing regular supplies of coal as per the realistic requirements of ~ach 
of the textile units, a meeting was taken on 14th January, 1975 in 
the Department of Coal. . As a result, ~he mining. agencies have 
been advised to offer adequate eoal to the textile industry . 

. , . " ~ . 
Fertiliser: Discussions have been held with the Deptt. of Ferti-

lisers and Chemicals, FCI et~. and the co11 requirements of each 
unit have been 1dentified. Alinkage with specified collieries is bemg" 
proposed. 
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It wou1r\ thus be seen that with the above mea-&ures, the reaIistla 
.d.emand of the major consumers is examined from time to time and 
maximum possible coordination is being attempted between the 
demand and supply. The marketing wings of CMA and BCCL aN 
also lilemg entrusted with the task of collecting and evaluating the 

,demand data on a continuing basis. The deficiency that was noticed 
in the earlier plans is now being rectified by subjecting these assess-
,ments of r\emands to regula,r scrutiny and adjustment so that cor-
rective steps are possible in time. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1) /75-
CDT, dated 24-6-1975]. 

Becommendation (Serial No. U Para 2.5) 

The Committee note that the assumptions underlying the assess-
ment of demands have been based on the past trends of coal consu-
mption, the availability of facilities for transport ofi coal, the latest 
available data regarding the consuming sectors, norms of coal con-
sumption, time-lag in the units reaching the capacity, production 

. programme etc. For sectors in which this method could not be 
adopted, an average rate of growth' was assessed. In the opinion 
of the Committee, the wide gap between projections aru:i perfor-
mance calls for a critical and analytical review of the system of as-
sessment of demands. The Committee consiner that a sound system 
for collection and evaluation of data regarding demand is pivotal for 
fixing plan targets on a realistic basis. A critical study of the arell! 
in which the basic assumptions and were found to be wide off the 
mark would be very revealing and should be undertaken without 
delay so as to throw UQ objective lessons for realistic assessment of 
demand at least for the current plan period which has only com-

.. menced in April last. . 

Reply of the Gov~t 

This item has been covered along with item 2.4. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1) /75-
CDT, dated 24-6-1975]. 

Beeommendation Serial No. 2.3 Para 2.1) 

The Committee note that accorrling to the Secretary of the Minis-
. try the original assumptions of, demand for coal did not materialise 
because of the shortfalls in the achievements of production targets 

,by the major consuming industries whose demands for coal form a 
significant proportion of the total demands. The Committee further 
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pnote that the growth rate in the indwtries sector which was assum-
~ed to be 7.7 per cent in the Fourth Plan, was not achieved. Against 
.this, the actual growth rate has been 5 per cent in 1969-70, l.8 per 
cent in 1970-71, 2.9 per cent in 1971·72 and 4.2 per cent in 1972·73-
The Committee consider that while in some cases the 'cut back' in 

· production of coal may be due to the lack of demancis as emphasised 
by the Secretary of the Department this may not be true in respect 

· of all. sectors of industries where production may have fallen due 
to non availability of coal. This again underlines the nead. for a 

.more scientific system of assessment of likely demand for each 
· major sector of industry so as to ensure that the demand estimates 
are as realistic as 1P0ssible. The Committee consider that there is 

· great scope for framing demand estimates more realistically in 
respect of major inentifiable sectoral consumers like steel, thermal 

: power stations, Railways, cement factories etc., which account for 
the bulk of the total demand for coal in the country. In this con-
nection they feel that the problems, besetting the steel sector, where 
coal c(UlSumption was reduced by over 40 per cent of the original 

"estimates could have been well anticipated by closer statistical ana-
lysis. The Committee urge that a rational and scientific system 
should be evolved for assessment of demand for coal, based on 
modern methods of statistical analysis, integrating it with the actual 

,and anticipaten patterns of consumption, in all seCtors of the econo-
my so that wide variations between assessed demands and actual 
consumption are reduced to the minimum. Moreover there should 

'be a system of continuous assessment of demands for coal, particu-
larly for major industries so that advance action could be taken to 

:anjust production and the requisite transport facilities with the 
likely demands for those industries. 

Reply of Government 

The observation of the Committee has been noted. 

[Ministry of Energy. (Department of Coal) O.M. No. 54012 (1) 175-
COT, dated 24-6-1975]. 

Recommendation (SL No. %.4, Para 2.19) 

The Committee note that against the assessed demand ()f 100.19 
million tonnes of coal during 1973-74, the actual consumption during 
1973-74 was 77.87 million tonnes-pointing 'to an over-assessment of 
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demand by 22.32 million tonnes. The Committee further note that the-' 
shortfalls are attributed to decline in the demand as they actually 
materia,lised in sectors like steel and power. The Committee, are. 
lwwever. concerned to note that there is an atmosphere of scarcity 
of,ceoal in certain other consuming seeton. In fact, the Secretary of' 
the Ministry also admitted during evidence that availability of coal 
is far less in certain sectors because of gaps between production and 
~JVailability at the consumer ends. The Committee are not convinced 
by the explanation that there wa3 unexpected growth in the demand 
of, power sector dUe to extreme drought conditions and increased 
demand of coal in preference to middlings which created constraints 
in the availability of coal to other sectors. In fact, the Committee, 
find that against 'the assessed demand for coal for the power sector 
at 21.8& million tonnes at the end of, the Fourth Plan, the estimated 
consumption in 1973-74 was only 19.50 million tonnes i.e. a shortfall 
of 2.38 million toones. Since the actual consumption of coal by power 
9tations was much less than the planned demand, the piea that there 

, ' , 

bas ~ unexpected growth in the demand of power sector is not 
tenable. 

Reply of Government 

The unexpected growth of demand in certain sectors pointed out 
duriQg the ,evidence ;""',only with reference to the extrapolation of' 
the consumption.paUenl witneslled ia'the earlier years and not with 
ret~rencetothe stimate$',drawnup, at. the ,cmnmenl:ement of the' 
plea. The Committee's .obeervationshave.. howJ!Yer,,: been noted.. 

'~[Ministry of Energy <DePartment of CoaljO.M. No. 54012(1) (15-
, , CDT • .dated~4-6-1975]. 

RecollUlMJlldation (SL No. Z.s, Para 2.20) , , -

The Committee have been infonned that the main area of shortage· 
was the domestic sector.and that this shortage was likely to grow 
because of increase in demands caused by oil crisis. 

'R8PIy of Govemment 

It is possible to increase the production of domestic soft coke and' 
if adequate rail transport js made available, the increasing demand 
for domestic fuel can be met. Efforts are being made in this direc-
tion. 

(Ministry of Energy (Department of Coal) O.M. No. 54012(1) {75-
CDT; dated 24-6-1975]: 
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Recommendation (Sl. No. 2.6, Para 2.21) 

In addition, the Railways had also to discontinue temporarily 
:s::Jme of the branch lines train services as steam coal had to be shared 
by them with some other important industries whose demands were 
going up. 

Reply of Government 

In 1973 and 1974, the Railways had cancelled some trains due to 
various reasons including disturbed industrial relations and the need 
to conserve the available rail transport for catering to the minimum 
requirements of essential industrles. The train services are being 
gradually restored and the coal availability at pre3ent is such that 
not only the requirements of the Railways are met fully but they 
can build up sufficient stocks for meeting emergencies. 

[Ministry of ~nergy (Department of Coal) o:it No. -54012 (1) (15-
CDT, dated 24:-6-1975]. 

Rlecommendation (SI. No. 2.7, Para 2.22) 

There was also lack of adequate supply of coal to the cement 
:industry as would be seen from the ob3ervations contained in Paras 

2.18 to 2.36 of the 60th Report of the Estimates Committee on "Avail 
ability and Distribution of Cement". 

Reply of Governmt'lllt 

The Standing Linkage Committee set up in J·anuary, 1973 with the 
representatives of the Ministry of Railways, Central Electricity Au-
thority, the Planning Commission, the Deptt of Indu,trial Develop-
ment and Deptt. of Coal as Meml1ers has been meeting periodically 
to review the coal requirements of the Power stations and Cement 

_factories included in the Fifth Plan programme. As a resul t, coal 
supply to the cement industry ha, improved c!onsiderably in 1974-75. 
As on 10-4-75, the cement factories had on an average 26 days re-

·quirement in stock. The en~losed copy of letter (Appendix I) written 
by Director Ra~l Movement to the Cement Controller is illustrative 

. of the present situation. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1) 175-
CDT, dated 24-6-1975]. 
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Recommendation (Serial No. z.s, Para 2.23) 

It has, however, been admitted that the overall shortage of coal 
for 1973-74, taking into account all consuming sectors, was about 
4-4t million tonnes. 

Reply of Government 

No action is called for. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
eDT, dated 24-6-1975] .. 

Recommendation (Serial No. 2.9, Para 2.24) . 

The Committee consider that the reasons advanced by the Minis-
try, do not fully explain the paradox of shortfall in consumption of 
coal bY" certain sectors of industries as compared to the Plan target 
and lack of availability of coal to the tune of about 4i million tonne~ . 
In some other sectors. The Committee cannot help arriving at the 
conclusion that cost of the basic factors for this state of affairs, is 
the lack of a sound system of collection and evaluation of data regard-
Ing demand estimates of the various sectors and their periodical 
review so as to plan and adjust production in time according to the 
demand of coal by these sectors. Had thh been done, it should have· 
been possible to arrange production of right type of coal 'to suit 
the particular requirements of these consumers and arrange for its 
movement by advance planning. It appears that while the demands 
from some major sectors have been over-pitched, the demands from 
sectors like small industries, brick-kilns and domestic consumers etC. 
have been assessed only on ad Me basis with the result that overall 
assessment of demand for coal was over-estimated in somE!! sectors 
and under-e-stimated in other seC'~rs. As has been pointed out in 
a subsequent section, there was no specific machinery to assess the 
demand of coal in respect of hard coke, soft coke and requirements of-
the small scale industries, brick kiln industries etc. falling under the· 
purview of the State Government. 

Reply of Government 

Kindly see the reply under S. No. 2 (Paras 2.4, 2.5 and 2.10). 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) 175- . 
CDT, dated 24-6-1975] .. 
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Recommendation (Serial No. 2.10, Para US) 

The Committee recommend that in the light of experience gained,. 
Government should devise a system of scientific assessment of 
demand, in close coordination among all agencies concerned viz. coal 
mining, major comumers, transport e:C. taking into account foresee-
able developments in the various sectors. The intention is that the· 
supply of coal should always be a little ahead of requirements and 
that, in no case, a climate of scarcity should be allowed to be develop-· 
ed, leading to various difficulties. 

Reply of Government 

Kindly see the reply under S. No.2 (Para Nos. 2.4,2.5 and 2.10). 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 3.1, Para 2.44) 

The Committee note that the Draft Fifth Five Year Plan has ten-
tatively projected a coal demand of 135 million tonnes by 1978-79. 
The fuel policy committee, in their final report which was sub--
mitted in August, 1974, after taking into account inter-fuel suooti .. 
tution possibilities, ~s however estimated the demand for coal bet-
ween 135 million tonnes to 145.8 million tonnes in 1978-79. In the 
light of energy crisis, the Department has now submitted a revised 
programme for 1445 million tonnes of coal for the Fifth Five Year 
Plan. The Planning Commission which had al;o appointed a number 
of Working Groups to study the feasibility of reduct;on of consump-
tion of oil products and their substitution by coal, is examining the 
Reports of the Working Groups and the additional requirements of 
coal during the Fifth Five Year Plan. 

Reply of Government 

The Committee's observations are kept in view while reviewing 
the demand for coal 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 3.%, Para 2.45) 

The Committee recognise that Goverr.ment is taking steps to· 
reassess the demand of coal, in view of the energy crisis. They would,. 



however, like to stress that the demand for coal of the various sectors 
. during the Fifth Plan, should be reassessed realistically on a rational 

and scientific basis, kaeping in view the increased requirements, as 
a result ofllie change over of the various industrial consumers from 
oil to coal. They have, no doubt, that under the present circumstances 
the demand for various type; of coal would increase considerably 
which has to be cabred for. 

Reply of Government 

The Committee's observations are kept in view while reviewmg 
the demand for coal 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 3.3, Para %.46) 

The Committee further comider that planning for a basic energy 
. source like Coal, should be for sufficiency and not for scarCity and 
Should therefore meet fully the needs of the various industries and 
other consumers so as to avoid scarcity conditions which act as it 
constraint to the stepping up of production. The Committee would 
also like the Government to devise a suitable mechanism to keep 
a watch over th~ demand for coal of the various consumers SO that 
timely adjustments in coal production and supply could be made 
to meet the fluctuations in demand of these consumers. 

Reply of Government 

The Committee's observations are noted. The marketing wings 
of the Coal Organisations are being advised to keep a watch over 
the demand for coal of the jndustri'al consumers so that timely ad-
justments in coal production and supply could be made to meet the 
fluctuations in demand of these consumers.· For steel plants this 
work is already being done by coal controller and the coking coal 
allocation Committee. For power houses and Cement Plants, the 
Standing Linkage Committee takes care of this aspect. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1)175-
CDT, dated 24-6-1975]. 

Reeommendatioa (Serial No. '" Para %.1) 
The Committee Would futher urge that coal requtrenients- for 

the Sixth Plan should also be broadly kept in v:ew 8S a long geJta .. 
tion period is required for completion and commissioning of coal 
mining projects. 
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Reply of Govermnent 

'The observation of the Committee has been noted. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
CDT dated 24-6-1975]. 

:Recommendation (Serial No.5, Para 2.48) 

,The Committee note that in the forecast made by the Fuel Policy 
-Committee the assumptions of demands of raw coal for brick kilns 
and soft c6k-e for domestic consumption are 8 million tonnes for 

'brick kilns and 9 to 10.6 million tonnes for soft coke. The Committee 
would urg-e that an examination in depth of these demands may 
be made to ·see whether these demanis need to be revised upward 
'in the context of increasing requirements of bricks for house build-
ing and other construction works and the extensive scope for use· of 
:soft coke, in view of oil crisis. 

Reply of Government 

An exercise in regard to the realistic estimate of demands from 
'the state controlled sectors like brick burners and soft coke users 
is being done by -the Coal Controller apart from the market intelli-
gence system that is being developed by the coal companies through 
the regional offices set up by them. The observations of the Com-
mittee are being kept in view in this exercise. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
CDT dated 24-6-1975]. 

Recommendation (Serial No. 6.1, Para 2.58) 

The Committee note that about 80 per cent to 85 per cent of the 
,demands for coal falling in the sector of the State Governments is 
directly assessed by the Central Government in consultation with 
the State Governments and the Electricity Boards. For areas of 
demands such as soft coke, brick kilns and Small Scale Industries 

·exact assessment of demands, has not been made and a rate of 
growth of 6 per cent per annum has been assumed in the Fifth Five 

'Year Plan for assessing the demands in respect of such consumers. 
Regarding Hard Coke, the position is no better. Most of the State 
Governments do not have the requisite machinery to assess precisely 
the demand for hard coke for units famng in the State Sector with 
the result that the demands were inflated and unrealistic. 

-2817 LS-3. 
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Reply of Government (2.58, 2.59 and 2.60) 

In order to assess the requirements of small scale industry, hardl 
coke, brick kiln and domestic consumers, various State Govern-
ments were addressed by the Coal Controller to submit details of 
actual requirements of their States. As the response from the State· 
Governments was not encouraging, a meeting of coal producers, 
Planning Commission, Railways and representatives of State Gov-
ernments was convened by the Coal Controller on 28-4-75. The re-
presentatives of the State Governments who attended the meeting' 
promised to furnish the desired information to the Coal Controller. 
The State Governments who could not attend the ab9ve meeting" 
have been requested to furnish details of trend of despatches of coal, 
coke etc. to different industries (quality-:wise) by both rail and' 
road separately for the past and assessment of Demand for each' 
year of the Fifth Plan and also for the 6th Plan. Upon receipt of 
these particulars, the Coal Controller is expected to convene another-
meeting with a view to assessing the demand of each State and will 
devise a method for continuous collection of the data regarding re-
quirements of the States. As stated in the reply against para 2.48 
regional offices of the Coal producing companies will also provide 
continuous information in regard to demand and supply. However, 
primarily the State Governments have been made responsible to' 
assess the demand of their States for small scale industry, hard 
coke, brick kiln, domestic consumers etc. 

It may be pointed out that Planning Commission is of the view 
that unless the State Authorities conduct Qroper survey for their re-
quirements of State sponsored industries it would be difficult to 
examine the coal demand for the State individually. 

The representatives of the BCCL and Railways have brought to,-
notice that there was no shortage of coal, coke or wagons on the 
contrary there was a large number of cancellations from State Cor- ~ 

po rations or others from a number of States. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75--
CDT dated 24-6-1975]. 

R~ommendation (Serial No~ 6;2, Para 2.59) 

The Committee understand that tne Cbal Controller has been 
asked to conduct in consultation with the-State Governm~nts, 
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demand survey of the requirements of small scale industries, brick 
kilns and domestic consumers and that it was contemplated to make 
the State Governments responsible to assess and consolidate the 
requirements of such consumers and also the requirements of hard 
coke a.nd to arrange for equitable distribution to them. The Com-
mittee have been informed that the State Governments have been 
addressed in the matter and that replies are awaited from the State 
Governments. The Commitf;tee note with concern the le§.surely 
progress in finalisation of this important matter. The Committee 
also note that a Committee which was appointed to assess the re-
quirements of Hard Coke has fixed quotas for consumption for each 
State after on-the-spot discussion with all State Government 
agencies. The Committee feel that ad hoc fixation of quotas by a 
Committee of the nature is not likely to serve the purpose and that 
the assessment of demands should be based on a scientific system that 
should be devised and implemented by the States themselves. The 
data collected by the Committee on Hard Coke can provide useful 
yardsticks against overpitching of demands. 

Reply of Government 

'llliis item ha.s been covered along with item No. 2.58. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
CDT dated 24-6-1975]. 

Recommendation (Serial No. 6.3, Para 2.60) 

The Committee urge ,that a rational and scientific procedure for 
assessment of demands of. coal for brick kilns, small scale industries 
domestic consumers and for hard coke be laid down and implemented 
making the State Governments responsible for determining the 
actual requirements in their Sector. For this purpose it would be 
desirable that the necessary guidelines are laid down by the Centre 
and a standard proforma for collection of requisite information is 
devised and circulated to the State Gove~nments. 

Reply of Government 

This item has been covered along with item No. 2.58. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
eDT dated 24-6-1975J. 
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Recommendation (Serial No, 28.5, Para 4.14) 

The Committee note that the following proposals/schemes are 
under consideration of Government to help the low priority con-
sumers:-

(i) to modify the present system of sponsorship for such 
consumers and to make State Governments responsible 
to assess and consolidate the requirements of such con-
sumers and to arrange for equitable distribution to them 
after obtaining coal against such consolidated demands; 

(ii) to open dumps under the control of State Governments to 
cater to the needs of these consumers; 

(iii» opening of branch offices by Coal Mines Authority at 
important consuming centres. 

Reply of Government 

In view of the record production of 88.35 million tonnes in 1974-75 
the anticipated further increase in production of 10 million tonnes 
during 1975-76 and also significant achievement made from May, 
1974 in transport position, it is expected that the requirements of all 
consumers will be fully met. There is no proposal under considera-
tion for any redical change in the distribution system at present, 
particularly in view of lack of adequate response from the State 
Governments. Six coal dumps have already been set up in Uttar 
Pradesh at Lucknow, Varanasi, Gorakhpur, Agra, Meerut and 
Kanpur. Opening of more coal dumps will be decided in the light of 
working of these dumps. 

CMA and BCCL have already opened branch offices at New Delhi, 
Bhopal, Bombay, Lucknow, Bilaspur, Ahmedabad, Kanpur, Varanasi, 
Madras, Chandigarh, Jaipur, Patna and Ranchi. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1) /75-
CDT dated 24-6-1975]. 

Recommendation (Serial No. 28.6, Para 4.15) 

The Committee are concerned to note that the scheme for making 
the State Governments responsible for asse3sment and consolida-
tion of requirements of such consumers has not been finalised inas-
much as i.nformation has yet to come from State Governments. AB 
regards the scheme for opening dumps, the Committee have referred 
to this matter in detail in the section of the ReQort relating to Coal 
dumps. 
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Reply of Government 

Please see reply under paras 2.59, 2.60 and 4.14. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
. CDT dated 24-6-1975]. 

Recommendation (Serial No. 28.7, Pal'.a 4.16) 

The Committee urge that the constraints in implementation of 
these schemes should be sorted out and effective solutions found so 
that these could be finalised and implemented expeditiously in the 
interest of assured and more equitable supply to industries and other 
users falling in the category of low priority consumer.s. 

Reply of Government 

Please see reply under paras 2.59, 2·.60 and 4.14. 

[Ministry of Energy (Department of Coal) O.M. No. 5-1012(1)/75-
CDT dated 24-6-1975]. 

Recommendation (Serial No. 29, Para 4.17) 

The Committee have earlier emphasised that it should be im-
pressed on the State Governments that the assessment of require-
ments of coal for non-priority consumers like brick-kiln industry, 
small scale industries and domestic consumers should be done in a 
realistic manner so that the consolidated demands by the States 
reflect their genuine needs of coal. The quota of coal for the non-
priority sector industries should be fixed for each State after care-
fully examining their current and future needs and the number of 
industrial units/consumers to be catered to by them .. 

Reply of Government 

Please see reply under paras 2.59, 2.60. and 4.14. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
CDT dated 24-6-1975]. 

Comments of the Committee 

Recommendation (S. Nos. 6.1, 6.2, 6.3, Paras 28.5,28.6,28.7 & 29) 

The decision taken to assess the demands of the State Govern-
Rlents as also the guidelines and the Standard proforma for collec-
tion of requisi'te information, laid down, may please be communica-
ted to the Committee. 
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Recommendation (Serial No. 7.1, Para 3.31) 

The Committee note that during the Second Plan period, against 
the target of 60 million tonnes, the actual production of coal in 
1960-61 was 54.62 million tonnes. During the Third Plan, against the 
target of 97 million tonnes (revised during the Mid-tenn Appraisal 
to 89.9 million tonnes) the actual production amounted to only 67.72 

million tonnes. Even during the Fourth Plan, the production of coal 
reached only 77.9 million tonnes against the target of 93.5 million 
tonnes. The production of coal has thus lagged behind the targets by 
5.4 million tonnes, 22.2 million tonnes and 15.6 million tonnes res-
pectively during the last three Plan periods. 

Reply of Government 

The observations of the Committee have been noted. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
CDT dated. 24-6-1975]. 

Recommendation (Serial No. 7.2, Para 3.32) 

The shortfall during the Third Plan has been attributed to short-
fall in the demand of coal by the consuming sectors like the steel 
plants, thermal power stations, cement industry, Railways due to 
their electrification and dieselisation programme, and inadequate rail 
transport etc. The shortfall during the Fourth Plan is stated to be 
due to shortfall in the demand of important consumers like steel 
plants, inadequate rail transport since the last quarter of 1970, 
frequent power break downs and continuing power shortage in the 
Eastern region, shortage of explosives, unsettled law and order 
conditions in West Bengal during the earlier years of the Fourth 
Plan and inadequate investment and attention paid to send stowing 
and other measures by private mine owners. 

Reply of Government 

The observations of the Committee have been noted. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
eDT dated 24-6-1975]. 

Recommendation (Serial No. 7.4, Para 3.34) 

The Committee note that production of coal which was 77.9 
million tonnes during 1973-74 is tentatively !;)lanned to be increased 
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-to about 135 million tonnes by 1978-79. Th€ production of coking 
· coal is envisaged to b€ increas€d from 15.80 million tonnes in 1973-74 
- to 33.70 million tonnes in 1978-79 and of non coking coal from 62.10 
million tonnes in 1973-74 to 109-30 million tonnes in 1978-79. This 
target of cO'al production is likely to be revised upwards in the 

"context of the present oil crisis. The Department of Coal has already 
submitted a revised production programme for. i45 million tonnes 
by 1978-79 which is under examination by the Planning Commission. 

"Thus an increase b€tween 57 to 67 million tonnes in the production 
· 'Of coal is envisaged during the period of five years. 

Reply of Government 

The observations of the Committee ha$ been noted. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
CDT dated 24-6-1975]. 

Recommendation (Serial No. 7.5, Para 3.35) 

From the tentative estimates of year-wise production during the 
Fifth Five Year Plan, the Committee note that the percentage of 

· annual estimated increase in production during each year from 
1974-75 to 1978-79 over the preceding year, is of the order of 18.7, 9.7, 

"12.6, 13.5 and 10.4 respectively. The overall estimated increase in 
· production in 1978-79, over the production in 1973-74, would be of 
" the order of 86.4 per cent. 

Reply of Government 

The observation of the Committee has been noted. 

[Ministry of Energy (Department of Coal) O.M. No. 54012/75-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 7.7, Para 3.37) 

It is also imperative that apart from other measures, both the ad-
· ministrative and operational machinery in the Coal Mines AuthOrity 
,and the Bharat Coking Coal Ltd., is geared up to face the challeng-

ing tasks ahead. Immediate measures should be initiated lind orga-
nisational mechanism should be built up to ensure full and effective 

· coordination and support from power generating agencies and the 
"Railways as this support is vital for securing substantial increases 
: in coal production, planned during the Fifth Plan. 
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Reply of Government 

The observation of the Committee' has been noted. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) 175-
CDT, dated 24-6-1975]. 

Comments of the Committee 

The specific measures taken to ensure full and effective co-ordi-
nation and support from power generating agencies and the Rail-
ways may please be communicated to the Committee. 

Recommendation (Serial No.8, Para 3.38) 

Power is an essential input and should be available without any 
interruption. There should also be matching 1.Yansport facilities 
which should be a little ahead of requirements. It should be there-
fore ensured that the development of mines is synchronised with the 
availability of power and traI1SpQl't in, adequate measure to secure 
the raising of required quantity of coal and its movement to the 
consuming centres. The Committee consider that since the coal 
mining, power generation, Coal Mining Machinery manufacfuring 
organisations and transport organisations as well as the major con-
sumers like steel plants, Thermal Power stations etc. are in the pub-
lic sector it would be easier to forge effective coordination among all 
the conce'l"ned organisations so as to develop the requisite facilities to 
ensure the attainment of coal production targets for each year of 
the Fifth Plan. 

Reply of Government 

The recommendation of the Committee has been noted. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) 175-
CDT, dated 24-6-1975]. 

Comments of the Committee 

The Committee may be apprised of the effective steps taken in the 
matter of forging cO()rdination aruongst the concerned organisat.ions 
so as to ensure achievement of coal production targets durlng each 
year of the Fifth Plan. 
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Recommendation (Serial, No. 9.1, Para 3.39) 

The Committee note that 75 percent of the additional production 
in the Fifth Plan, is envisaged from the re-organisation and expan-
sion of the existing mines and 25 per cent from the new mines. Ac-
cording to the Report of the Task Force, underutilised capacity of 
about 18.5 million tonnes over the 1970-71 production level of 71.5 
million tonnes, existed in the coal industry and the additional de-
mand of upto 19 million tonnes can be met without going in for new 
projects. The Committee further note that the total number of new 
mines which aore proposed to be brought in production by 1978-79 
will be 55, consisting of 20 opencast mines a·nd 35 underground mines, 
with anticipated output of 10.3 milJior: tonnes and 8.06 million tonnes 
respectively. 

Reply of Government 

The observation of the Committee has been noted. 

[Ministry of Energy (Department of Coal) a.M. No. 54012 (1) 175-
CDT, . dated 24-6-1975]. 

Recommendation (Serial No. 9.2, Para 3.40) 

The Committee would like to emphasise that advance action 
should be taken in order to ensure that the programme in the coal 
sector are fulfilled according to the time schedule. The mines from 
which the additional production is to be achieved should be identi-
fied and all the new mines to be developed during the Fifth Plan 
should be demarcated and fuorther action regarding drilling work etc. 
should be completed according to the detailed programme. The 
Committee would like to emphasise that development of new mines 
should be planned on the basis of regional reqUirements of coal as 
far as possible, so as to reduce the burden of transport on the Rail-
ways. The Committee need hardly emphasise that arrangements 
should be made to continuously monitor the p~ogress in the imple-
mentation of the detailed porogramme so that there are no slippages 
and that remedial action, as necessary, can be taken without delay. 

Reply of Government 

The observation has been noted and action is proceeding on 
these lines. 
[Ministry of Energy (Dep:'trtment o! Coal) O.M. No. 54012 \1) /75-

CDT, dated 24-6-1975]. 
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Recommendation (Serial No. 9.3, Para 3.(1) 

The Committee note that most of the increase in output is planned 
'from the expansion of the existing mines. They consider that to 
achieve the increased targets of coal production at a quicker pace 
due to energy crisis, the output from the existing mines should be 

'substantially increased by improving productivity and by implement-
ing modernisation schemes and introducing improved methods of 
working. 

The Committee would like to stress that effective measures should 
be taken to ensure production of coal, most efficiently and economi-
cally. Consumers requirements regarding quality and timely supply 
of coal should be fully satisfied. 

Reply of Government 

The Committee's observation has been noted. Substantial in-
crease is being planned from existing mines through expansion, re-

o organisation and reconstruction. In fact out of the total increase 
in coal production of about 57 milliOill tonnes planned for achieving 
in the Fifth Plan by 1975-79, about 72 per cent is proposed to be ob-
tained by expansion, reorganisation and reconstruction and only 
about 28 per cent will come out of new mines. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) \75-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 11, Para 3.(3) 

The Committee note that new underg!"ound mines have gestation 
period of about 7 years while open cast mines take about 4 to 5 years, 
from planning to full production stage. The Committee would like 

,'the Central Mine Planning and Design Institute to initiate research 
and development activities to reduce the periOd of gestation of the 
new mines, both underground and open-cast. 

Reply of Government 

The observation of the Committee has been noted. The C.M.P.D.l 
. is being advised to take action on these lines. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) 175-
CDT, dated 24-6-1975]. 
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Recommendation (Serial No. 12, Para 3.44) 

The Committee further note that in the Report of the Task Force 
<.on Coal and Lignite for the Fifth Plan the projected production of 
-coking and blendable coal and non-coking coal by the end of 1978-79 
drom the various coalfields is as under:-

Cokirg and bIerd-
able coal 

Non Cokir g Coal 

TOTAL 

B~ngal-Bihar 
c()alfields 

Esti- Increase 
matpd over 
Prudl1c- 1913-74 
ti~n 
1918-79 

34.41 17' 14 

53·07 19'66 
-------

87'48 36'80 

(Figures i~ m. tonnes) 

Outlying 
c()alfields 

Esti- Increase 
mated over 
Produc- 1973-74 
tiol' 
1978-79 

'70 '32 

54'93 30' 12 

55'63 3°'44 

Total 

------
Esti- Ircrease 
mated over 
Produc- 1973-74 
tion 
1978-79 

35' II 17'46 

108'00 49'78 --------
143' II 67'24 

It would be seen that the increase in projected production of coal 
over 1973-74 level in the Bengal-Bihar coalfields, is of the order of 
.36.8 million tonnes and in Outlaying coalfields of the order of 30.44 
· million tonnes. The Committee recommend that a study in depth 
should be carned out, analysing the extent to which the projected 
increase in production of coal in Bengal-Bihar coalfields will affect 

;the problem of.transpQrt legisties, considering the present inadequacy 
of transport in that region to meet even the current levels of supply. 
The Committee desire that the feasibility of maximising production 
in the Outlying coalfields by providing matching transport facilities 
so as to avoid bottlenecks in movement of this vital commodity 

· should be examined. 

Reply of Government 

Two study teatns appointed by the Ministry of Railways have al-
ready studied in depth the rail transport facilities required in the 
Bengal-Bihar coalfields and the outlying coalfields. In addition, a· 
· special officer had studied the problems involved in rationalisation. 
of sidings and loading arrangements. Action to maximum output in 
'the outlying fields is also being taken. 

"{Ministry of Energy (Department of Coal) C.M. No. 54012 (1) !75-
CDT, dated 24-6-1975]. 
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Recommendation (Serial No. 14, Para 3.59) 

The Committee note that programmes have been drawn up too· 
increase the p!"oduction of coking coal from the present level of about 
16 million tonnes to about 34 million tonnes by 1978-79 which re-
presents more than double the present output. To achieve this ob-
jective, B.C.C.L. have entered into an agreement with Mis. Kopex •. 
a Polish firm for the preparation of a feasibility report for recon-
struction and reorganisation of the Jha!'ia coalfields. A preliminary 
report has been received from the firm which is being examined by 
B.C.C.L., and also a second agreement has been signed with MIs. 
Kopex regarding project reports and technical studies. The Com-
mittee desire that the preparatiQIl of project reports and technical 
studies should be completed with expedition so ·that concrete mea-
sures are taken to achieve the targets projected. 

Reply of Government 

The observations of the Committee have been noted. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) 175-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 15, Para 3.60) 

The Committee note that 81 per cent of the collieries in Jharia 
a!'e producing less than 1000 tonnes per day, whereas for a viable 
unit, the production should be a minimum of 3000 to 4000 tonnes per 
day. The Committee also note that for the efficient management of 
the coking coal mines, 214 Coking Coal Mines and 187 fragmented 
non-coking coal mines have been consolidated in 5 Areas, having 22 
sub-areas, each under a General Manager and sub-Area Manager res-
pectively. These 401 collieries have been merged in to 87 unitlt. The 
Committee also note that schemes of reorganisatiQIl, reconstruction 
and !'ationalisation of these mines are being initiated, aiming at a 
minimum production per unit of 3000 to 4000 tonnes per day. The 
Committee would urge that concrete measures should be taken to 
achieve the economics of scale in the production of coking coal from 
these coalfields so as to meet the requirements in full. 

Reply of Government 

The observations of the Committee have been noted. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
eDT, date<! 24-6-1975]. 
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Comments of the Committee 

Specific action taken in· this regard may please be communicated 
-to the Committee. 

Recommendation (Serial No. 16, Para 3.51) 

The Committee are concerned to note that there had been a Ce!"-
tain amount of fall in the production of coking coal after natiQn.ali-
sation of coking coal mines. This is attributed to the deteriorating 
law and order situation in Jharia area, short fall in the availability 
of power from the D.V.C. System and continued disruption in rail 
traffic. The Committee need hardly stress that coking coal is the 

· back bone of the iron and steel industry and that there should be 
no slackening of efforts to step up the output of coking coal. It is 
essential that production of coking coal is stepped up S('l that the pro-

.duction of iron and steel is not hampered in any way at any time. 

Reply of Government 

The observations of the Committee have been noted. 

[Ministry of Energy (Department of Coal) O.M. ~o. 54012 (1) :75-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 17, Para 3.62) 

The Committee desire that necessary steps should be taken to en-
sure uninterrupted supply of power to the coal mines in Jharia so 
that there is no shortfall in productiQIl on this account. It is also 
important that industrial relations in the coal belt are improved to 
avoid disruption in coal production. 

Reply of Government 

During the years 1972-73 and 1973-74, th~ power supply pOSition 
to the coal mines was unsatisfactory. However, with the rehabilita-
tion of existing units, addition to generating capa~ty in D.V.C. and 
Bihar State Electricity Board systems and supply of adequate coal, 

· power supply to coal mines in Jharia has improved. The subject of 
improvement in the industrial relations in the coal belt particularly 

· Jharia, is also being vigorously pursued with all concerned agencies 
including the State Government, Trade Union etc. 

;{Ministry of Energy (Department of Coal) a.M. No. 54012 (1) 175-
CDT, dated 24-6-1975]. 
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Recommendation (Serial No. 18, Para 3.63) 

The Committee further suggest that advance action should be--
taken for linking programme of coke production with the produc-· 
tion programme of the steel plants and the requisite rail facilities; 
for transport of coking coal assured. The Committee need ha'l"dly 
emphasise the importance of effective coordination among the three 
organisations SClj as to ensure that the production of iron and steel 
does not suffer for want of availability of coal. 

Reply of Government 

The observation of the Committee has been noted. A Committee 
under the Chairmanship of Secretary Depaortment of Coal has re-
cently been set up with this object in view. The Railways, Steel 
Ministry and other concerned agencies required for ensuring maxi-
mum coordination are represented in this Committee. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) 175-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 19.1, Para 3.66) 

The Committee note that the tentative target fO'!" non-coking coal 
in the Fifth Five Year Plan is 101 million tonnes by 1978-79 which' 
means an increase of over 62 per cent over the present level. The 
Committee also note that out of 711 mines nationalised, 527 mines 
have been vested in the Coal Mines Authority and the balance 184~ 
of the Jharia Sector in the Bharat Coking Coal Ltd. and that the' 
regular working mines under Coal Mines Authority are 297. Re-
grouping of the mines has been done, keeping in view the principal 
geographical barriers, possibility of most economical exploitation of 
all the coal available in each unit etc. 

Reply of Government 

The observation of the Committee has been noted. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) 175--
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 19.2, Para 3.67) 

The Committee expect that with the nationalisation of non-coking 
coal mines, the reorganisation and restructuring of these mines. 
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should have been greatly facilitated and should help in the achieve-
ment of objective of increased production of non-coking coal during. 
the Fifth Plan period. The Committee in paras 3.36 to 3.43 have 
suggested varioiUS measures for achieving the targets of production 
of coal during the Fifth Five Year Plan. They hope that concrete c 

action will be taken to implement these plans according to the time 
schedule laid therefor. 

Reply of Government 

The observation of the Committee has been noted. 

[Mimstry of Energy (Department of Coal) 0.:\-1. No. 54012 (1) :75-
CDT, dated 24-6-1975]. 

Comments of the Committee 

The Committee may please be informed of the concrete steps 
taken or proposed to be taken to implement the plans according to 
the time scheduled laid therefor. 

Recommendation (Serial No. 20, Para 3.71) 

The Committee note that the pit-head stocks of coal have declined 
from 9.58 million tonnes in 1970-71 to 5.97 million tonnes in 1972-73. 
During 1973-74 the pit-head stocks are stated to be 6.65 million tonnes 
only. While appreciating the views expressed by the representative 
of the Department that pit-head stocks of coal shQuld be very much 
lower and more coal should be transferred to the centres of con-
sumer demand, the Committee cannot lose sight of the fact that pit-
head stocks at a given time, serve as a monitor of the quantum of 
coal being produced in the coal mines and the rate of clearance of 
stock by transport. If the pit-head stocks are below norms at a 
particular point of time, it may mean either a decrease in produc-
tion or a faster movement of coal. In the former case, immediate 
remedial action is called for. The Committee therefore recom-
mended that a careful and continuous watch should be kept regar-
ding the quantum of stoks with reference to quantity offered, 
wagons allotted and actual loadings. Norms should be fixed in the 
light o.f experience, to determine the quantum that should be held 
in stock facilitating proper grading or despatch of coal. Any fall 
in the stock below the norms should be properly analysed to find 
out whether iti5 due to a real improvement in the movement of 
coal or due to slackening of effort in the production of coal in 
which case, urgent action should be taken to set things right. 



Reply or Go,·ernment 

. The coal prpducing organisations have been advised to follow 
·1;he suggestions made by the Committee . 

.[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) !75-
CDT, dated 24-6-1975]. 

Comments of the Committee 

The result of action taken may please be intimated to the Com-
mittee. .~ 

• 
Recommendation (Serial No. 21.1, Para 3.86) 

The Committee note that the production of soft coke during 1972-
'73 was 2.2 million tonnes which rose to 2.9 million tonnes during 
1973-74. The demand for soft coke has been as!'essed at 3.3 million 
tonnes in 1974-75 and by the end of the Fifth Plan the demand for 
'soft coke would be of the order of 6 million tonnes. 

Reply of Government 

The observation of the Committee has been noted. 

[Ministry of Energy (Department of Coal) O.:M:. No. 54012 (1) :75-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 21.2, Para 3.87) 

The Committee would like to draw attention to the prevailing 
.scarcity of soft coke for domestic consumers on account of inadequate 
transport. The Committee have already emphasised the importance 
Qf ensu'l'ing adequate supply of soft coke to the domestic consumers, 
.Biter a proper assessment of the demands of this sector. 

Reply of Government 

The observation of the Committee has been noted. 

-[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) i75-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 22.1, Para 3.88) 

The Committee note that manufacture of smokeless domestic fuel 
.as a means of reducing dependence on firewood and kerosene was 
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also being provided for in the Low Temperature Carbonisation Plants 
which are modem carbonisation plants. The Committee have been 
informed that provision has been made in the Fifth Five Year Plan 
for 9 million tonnes of raw co,al for both soft coke production and 
L.T.C. production and that the provision for L.T.C. coke was further 
being reviewed in the context of the studies, made by the Working 
Groups of the Planning Commission regarding feasibility of substi-
tution of eoal for oil. 

Reply of Government 

The observations of the Committee have been noted. Efforts will 
:be made to increase the production and transport of soft coke and to 
.speed up the construction of L.T.C. projects. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
CDT, dated 24-6-1975]. 

Beeommendation «Serial No. 22.2, Para 3.89) 

The Committee note that soft coke, which was originally made 
from coking coal is now made out of Grade-III B coal in the interests 
of conservation of coking coal and that the concentr~tion of manu-
facture of soft coke in the Katrasgarh area, where such coal is mostly 
found, has resulted in transport problems. It has been claimed that 
if the arrangements for 'transport could be made, Grade HI B coal 
can be converted into soft coke within a week's notice. The Com-
mittee need hardly emphasise that there is an imperative need for 
extensive use of soft coke, in view of the present oil crisis and the 
desirability of conserving cowdung f01" use as fertiliser and also 
bringing about reduction in consumption of firewood. Since the pro-
duction of soft coke presents no difficulties and the problem is main-
ly one of transport, all impediments that stand in the way of coke 
supplies to common man, should be removed by foresight, determi~ 
nation and coordinated action. The Committee therefore urge that 
vigorous eff01"ts should be made to increase the production of soft 
coke to satisfy adequately the rising demands; and to streamline the 
transport arrangements by concerted efforts. The matter is no lon-
ger one of choice but of necessity to make available an essential fuel 
to the public at large. 

Reply of Government 

This item has been covered alQllg with item No. 3.83. 
[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-

CDT, dated 24-6-1975]. 
2817 LS-4. 
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Recommendati~n (Serial No. 22.3, Para 3.90) 

The Committee further note that soft coke has hitherto been made 
in a somewhat unscientific manner and that a deCision has been taken 
to put up two L.T.C. plants, one in the Bengal..:Bihar area and the 
other in the Singareni area. The proposal to set up L.T.C. plant of 
900 tonnes per day at Singareni which will give net yield of 500 
tonnes per day of L.T.C. coke, has already been approved; the capital 
cost of the Project being Rs. 7 crores with a foreign exchange com-
ponent of Rs. 10 lakhs. The plant is expected to be erecied' and com-
missioned in about 30 months time from the date of approval. The 
programme for L.T.C. plants in the Fifth Plan is to be further re-
viewed in the light of the decisions taken on the basis 61 the studies 
made by the Working Groups of the Planning Commission, which 
are said to be under examination. The Committee also not", that a 
1500 tonnes per day Carbonisation plant will produce roughly 1000 
tonnes of smokeless solid fuel, about 13 million cubi~ feet of town 
gas and 120 tonnes of tar per day, serving about 12.5 lakhs popula-
tion. The production of L.T.C. coke, smokeless domestic fuel with 
valuable by-products of town gas and tar has immense possibilities 
of revolutionising fuel s}lpply in the context of the oil crisis. The 
Committee urge that concerted efforts should be made to implement 
tpe L.T.C. programmes in the overall context of the demand poten-
tial, national priorities and economics of production al"ld supply. 

Reply of Government 

This item has been covered along with item No. 3.88. 

[Ministry of Energy (Department of Coal) a.M. No. 54012 (1) 175-
CDT, dated 24-6-1975]. 

Comments of the Committee 

Recommendation (Serial Nos. 22.1 to 22.3) 

Specific steps taken to increase the production and transport of 
Soft Coke and to speed up the construction of LTC projects may 
please be communicated to the Committee. 

Recommendation (Serial Nos. 22.1 to 22.3) 

The Committee. also note that the Bhant Coking Coal Ltd. has 
found it feasible to manufacture soft coke from middlings 2nd that 
production plants are under way to manufacture 6 to 9 lakhs tonnes 
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of soft coke per year from middlings. The Committee would watcl;l 
with interest the efforts made to produce soft coke out of middlings. 
They presume that only those middlings which are not suitahle for 
Thermal Power Plants would be utilised in this process. 

Reply of Government 

CFRI has established that soft coke can be. made from middlings. 
BCCL is setting up a pilot plant for making soft coke from middlings. 
Based on the experience gained from this plant BCCL will endeavour 
to convert middlings to soft coke. As coking charactor~ are neces-
sary for manufaeture of soft coke whereas sucb characteristics are 
not needed for power gene'l'ation, it is submitted that middlings 
should be put to use preferably in the manufacture of domestic fuel 
rather than in power generation. This will encourage conservation 
of metallurgical coals. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75.~ 
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 23.2, Para 3.1000) 

The Committee note that the production of Hard Coke during 
1972-73 and 1973-74 was 1.911 m.t. and 2.057 m.t. respectively. The 
Committee have in an earlier Chapter referred to the absence of any 
data regarding the actual demands for Hard Coke and lecommended 
remedial action to develop a rational system for assessment of de-
mands. In the absence of correct data regarding delllands, the pro-
duction figures cannot convey any precise idea of the degree to which 
they fulfil the needs. 

Reply of Government 

The availability of hard coke has improved and there is at pre-
sent practically no unsatisfied demand. In fact large stocks are held 
at the coke plants and even at some of the consuming centres. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
COT, dated 24-6-1975]. 

Recommendation (Serial No. 23.3, Para 3.10J) 

The Committee note that there have been Persistant complaints 
of short supply and unsatisfied demands for Hard Coke. The Com-
mittee further note that a Committee set up in October, 1973 to ass~ss 
the demand for Hard Coke.o( various grades for different types Of. 
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industries, has estimated the total Hard Coke requirements frem 
State sector as 5110 wagons per month. The Committee have in an 
earlier Chapter emphasised the need for correct assessment of de-
mands, based on the estimates made by the Committee on Hard Coke 
requirements. It is very necessary that the production programme 
for Hard Coke is reviewed in the light of these assessments. 

Reply of Government 

The item has been covered along with item 3.100. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 23.4, Para 3.102) 

The Committee note that Hard Coke is mainly of two varieties, 
one manufactured from Beehive ovens and the other from by-pro-
duct ovens. The process of manufacture from Beehive ovens, it is 
stated, involves waste a valuable by-products, though the ovens can 
be set up within a period of eight months to one year. The process 
of manufacturing through by-product ovens yields valuable by-pro-
ducts such as Toluene, Benzene, Tar etc., but it takes three years to 
put up such ovens. The Committee note that Bharat Coking Coal 
have completed the unfinished coke oven batteries and ~mpl0ved the 
working patterns of the ovens, and that production of Hard Coke has 
already registered an increase. The Committee hope that earnest 
efforts will be made to step up the production of Hard Coke to match 
the demand and that the valuable by-products would not he allowed 
to be wasted. 

Reply of Government 

This item has been covered along with item No. 3.100. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 24.1, Para 3.1(6) 

The Committee note that during 1973 production of eo?! has suf-
fered in the Assam coalfields on account of flooding of mines. The 
production of coal which had fallen to 25,000 tonnes in October, 1973 
has picked upto 37,000 tonnes in January, 1974. The Department 
has explained that flooding of mines is not an uncommon <'Ccurrence 
but in 1973 there was an extra ordinary in-rush of water which 
could not be foreseen. The capacity of the pumps installed was not 
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sufficient to cope with the volume of water. The Depa-rtment has 
stated that the installed capacity of the pumps is being increased to 
2000 gallons per minute in place of the earlier 600 gallons per minute. 

The Committee regret that the need for higher capacity pumps 
was not foreseen earlier. They hope that necessary action to instal 
pumps of higher capacity and other requisite measures Will be taken 
without further loss of time, so that production of coal d~s not suffer 
on account of flooding of mines in future. 

Reply of Government 

The colliery under reference has been operating for the last 50 
years. There has been no previous occasion when the installed 
pumping system was found wanting in dealing with the water prob-
lem. Following flooding of the mine, the Chairman, Coal Mines 
Authority Ltd., constituted an Enquiry Committee under fhe Chai!'-
manship of a senior mining engineer. The report was submitted in 
early 1974. The Committee did not find anybody responsible for the 
incident but it recommended strengthening of existing Dumping sys-
tem and power supply. Since then additional PllI9Ps have been in-
stalled and Assam State Electricity Board has also agreed to provide 
adequate power supply. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
CDT, dated 24-6-1975J. 

Recommendation (Serial No. 24.2, Para 3.107) 

The Committee also recommend that the position regarding in-
stallation of higher capacity pumps may also be reviewpd in respect 
of other coal mines which are similarly susceptible to flooding. 

Reply of Government 

The Committee's observations and suggestions have been co.m-
municated to the CMA for compliance. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
CDT, dated 24-6-1975J. 

COIIlDlftlts of the Committee 

The result of review may please be intimated to the Committee. 
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Recommendation (Serial No. 26, Para 3.11:1) 

The Committee understand that the project of manufacturing 
formed coke has interesting possibilities from the point of view of 
conservation of coking coal. They would like that the eeollomics of 
the project should be carefully worked out. Taking into account 
the dwindling reserves of coking coal available in the country and 
the comparatively abundant reserves of non-coking coal, it may 
represent a break through of significance if found economically and 
technica.lly feasible. 

Reply of Govermnent 

The observation of the Committee has been noted. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-1975]. 

Comments of the Committee 

The Committee may please be apprised of the action taken to 
work out the economics of the project of manufacturing formed 
coke and the result thereof. 

Recommendation (Serial No. 27.1, Para 3.122) 

The Committee note that the gross reserves of coal in India are 
estimated at about 81,000 million tonnes by the Geological Survery 
of India, out of which the coking coal reserves account for 11,400 
million tonnes. The Committee further note that the net coking coal 
reserves available for metallurgical purposes are estimated at 3180 
million tonnes only, which are not expected to last for more than 
50 years. The reserves of non-coking coal, though apparently 
abundant, are poor in quality and unevenly distributed among dif-
ferent regions of the country. 

Reply of Government 

The Committee's 'obsenations have been noted for implementa-
tion. C 1 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) I 
75-CDT dated 24+1975]. 
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Recommendation (Serial No. 27.2, P.ara 3.123) 

The Committee understand that there is an apprehension that 
the reserves of coking coal may prove to be inadequate, to cater to 
the growing needs of a modern steel based economy. As regards 
non-coking coal, the apparentlr prolific reserves may also be found 
to dwindle fast with the increasing dependence on coal as fuel. 

Reply of Government 

The Committee's observations have been noted for implementation. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
7,5-CDT dated 24-6-1975]. 

Reeommendation (Serial No. 27.3, Para 3.124) 

The Committee are of the view that there are immense possibi-
lities of locating more reserves by intensive exploration and drilling 
with advancd techniques and methodology. Considering the prime 
importance of coal in the economic development of the country, the 
Committee need hardly stress the imperative need to intensify ex-
ploration and locate new reserves of coal. Geological exploration 
has to keep itself always abreast of the plans of coal production 
in view of the long gestation period of new mines. The Committee, 
therefore, recommend that a strategy of large scale mapping and 
proving of the coal deposits in qualitative and quan~itl:ltive terms 
should be undertaken on an extensive scale so that development plans 
for the future are not disturbed by coal shortage. The Committee 
would also like that efforts should be made to prospect for new 
reserves of coal near the bulk consumers as far as possible so that 
new coal mines are developed in proximity to the consuming centres. 
This would help to rationalise movement of coal and give a fillip to 
the development of all parts of the country, particularly the back-
ward areas. It is of the utmost importance that a well-coordinated 
programme of survey, investigation and exploratory drilling for coal. 
deposits is formulated and implemented ~cording to l:I time-bound 
programme, to meet the long term needs of the steel indtistry and 
()ther users. 

Reply of Governmeat 

The Committee's observations have been noted for implementation. 

[:Ministry of Energy (Department of Coal) O.M. No. 54012(1)1 
75-CDT dated 24-6-1975]. 
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Comments of the COIDIIlittee 

BeoommendatioDS (Serial Nos. 27.1 to 27.3) 

. The Committee would like Government to expedite the formula-
tion of a well co-ordinated programme of survey, investigation and 
exploratory drilling for coal deposits and its implemelltation accord-
ing to a time bound programme. 

RecO'D1D1endation (Serial No. 28.1, Para 4.10) 

The Committee note that distribution of Coking Coal is under 
statutory control and allocation is made by the Coal Controller, 
through monthly Coal allocation meetings attended by representa-
tives of producers, major consumers and the Railways. Likewise, dis-
tribution of Hard Coke is under the control of a Joint Coke Alloca-
tion Committee which is headed by the Coal Controller. In the 
case of Soft Coke, brick-burning coal, coal for State sponsored 
consumers like glass, refractories, engineering industries, small 
scale industries etc., despatches are effected to nominee as of State 
Government/Union Territories and other statutory bodies belonging 
to the States. Despatches of non-coking coal are effected against the 
quantities sponsored for the various consumers by respective spon-
soring authorities and as per the priority allocated by the Railways. 

Reply of Government 

These are factual observations of the Committee. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75 CDT dated 24-6-1975} 

Recommendation (Serial No. 28.2, Para 4.11) 

The Committee also note that currently the requirements and 
supplies to loco, power houses, steel plants, cement plants, textiles, 
fertiliser and some of the engineering industries which account for 
80 per cent of the to'tal despatches are stated to be more or less--
streamlined. The problems of distribution are more or less confined 
to the small consumers, mostly under State priorities who do not 
enjoy a high priority for the supply of wagons. 

Reply of Government 

These are factual observations of the Committee. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1) f 
75-CDT dated 24-6-1975} 
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(Recommendation (Serial No. 28.3, Para 4.12) 

The Committee further note that the Coal Mines Authority has 
taken a decision no1 to allow any commission to middlemen/traders 
for supplying coal to the consumers. If any consumers to utilise 
the services of middle-men, they will be required to bear the service 
charges themselves. It is expected that the major consumers will 
build up on their own suitable organisations to take over effectively 
the functions currently being discharged by the middlemen. 

Reply of Government 

The recommendations of the Committee have been communicat-
ed to the major consumers. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-19751 

Recommendation (Serial No. 28.4, Para 4.13) 

The Committee note that a High Level Committee under the-
Chairmanship of the Deputy Minister of Mines has been set up to 
look into the problems relating io transportation and distribution 
of coal and that a number of important decisions have been taken 
by that Committee. The Committee would like Government to ~e 
concerted action to see that an analysis is made in depth of the trans-
port and distribution arrangements and concrete measures taken· 
to ensure that the mining capacity and the rail transport facilities 
are developed hand in hand in order to meet rationally and satis-
factorily the requirements of users. 

Reply of Government 

In order to meet rationally and satisfactoril;f the requirements 
of coal users, the anticipated requirement of rail movement of coal 
during 1975-76 in respect of CMAIBCqSCC have already been sent to 
the Ministry of Railways to enable them to plan for movements of 
coal to different consumers. Similar exercises have been undertaken 
for the entire 5th Plan period and close coordination is being main-
tained with the Railways in these matters. 

[Ministry of Energy (Department of Coal) O.lId. No. 54012(1)/ 
75-CDT dated 24-6-1975), 

Recommendation (Serial No. 30.1, Para 4.18) 

The Committee would also like to point out that the clasmtlca-
tion of industries as hieh priority and low priority for purposes of 



movement of coal, however, justified, is weighted. aeainst the small 
consumer. Situations arise when the small consumer finds himself 
left out and has to face a battle of economic survival. The Com-
mittee urge that the needs of these consumers should be met ad-
equately. 

The Committee note that commodity quotas in terms of wagons 
per day have been fixed for Hard Coke, Soft Coke and brick-burning 
coke at 300, 200 and 200 respectively and that the Committee under 
the Chairmanship of the Deputy Minister of Steel and Mines has sug-
gested an increase of quota for Soft Coke to 300 wagons per day. 
They are concerned to note that the loading for Soft Coke and brick 
burning continues to remain- at a lower level of 130 wagons per day 
.and 107 wagons per day respectively. 

Reply 01 Government 

The trend in average daily loading of wagons for soft coke has 
shown improvement from the month of December, 1974. The loading 
in the months of December, 1974 January and February, 1975 was 
150, 147 and 151 respectively. Similarly, in the month of March, 
1975, 250 wagons were loaded for brick-kilns. The recommendation 
of the Committee has been noted by the Ministry of Railways. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-1975] 

Recommendation (Serial No. 30.2, Para 4.1D) 

The Committee need hardly stress that small scale industries 
and brick kilns play an important role in the overall economic 
development of the country and it is, therefore, of the utmost im-
portance that their genuine requirements are met so that these in-
dustries do not run into difficulties on account of short supply of 
coal. The Committee consider. that the satisfaction of the needs 
of domestic consumers, who are large in number, is of prime im-
portance, particularly in the context of the difficulties being experi-
enced in getting ready supply of Kerosene oil. Cf)ncerted efforts 
should be made to gear up Railway transport capacity so that these 
consumers also receive their due share of wagons and coal. The Com-
mittee would also urge that a continuous review of the requirements 
of these consumers should be,made to ensure that the quotas fixed and 
<the supplies made meet their needs adequately. 
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Reply of GoverlUllea.t 

Position has been explained under para 4.18 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-1975] 

Comments of the Committee 

Recommendation (Serial Nos. 30.1 & 30.2) 

The Committee would like to emphasize that concerted efforts 
should be made to achieve that target of 300 wagons per day for 
Soft Coke. They would also stress that a continuous review of the 
requirements of small consumers should be made to meet their 
needs adequately. 

Recommendation (Serial No. 31.1, Para 4.30) 

The Committee are concerned to note that othe supply of Coking 
Coal to the Steel Plants during the years 1969·70 to 1973-74 has shown 
a shortfall to the extent of 0.30, 1.61, 2.90, 2.76 and 3.44 million tonnes 
respectively. The Committee also note that the total daily require-
ment of coal by the Steel plants is of the order of 36,600 tonnes 
which requires 2700 rail wagons to be loaded per day. They regret 
that August 1973, coal movement did not keep pace with the require-
ments and on several occasiC/ns, coal stocks were depleted at the 
steel plants on account of the dislocation of the railway services. lIn 
January, 1974, the daily average loading was only 1933 wagons, 
against the actual requirement of 2700 wagons per day and con-
sequently the stocks of coal went down from 1,47,000 tonnes (as on 
1-1-74) 1;0 1,15,000 tonnes as on 1-2-74. 

Reply of Government 

The supply of coking of coal to steel plants has improved con-
siderably. As a result, all the steel plants were having average 
stock of coal for seven days as on 29.4.75. 

The recommendation of tQe Committee has been brought to the 
notice of othe MIs. of Railways for necessary action. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-1975] 
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CollUDellts of the Committee 

The latest figures regarding daily average loading of Coal for 
the Steel plants may please be communicated '10 the Committee. 

Recommendation (Serial No. 31.3, Para 4.32) 

The Committee are distressed to no'1e that the availability of 
coal to the steel plants has been badly affected during 1973 and early 
part of 1974 due to difficulties in the movement of traffic on the Rail-
ways. The main problem in '\;he movement of coal is attributed to 
labour trouble. The Committee have dealt in detail with the pro-
blems of inadequacy of transport in the Chapter on "Movement of 
Coal". The Committee would like to emphasise the need for maxi-
mum vigilance in maintaining an uninterrupted supply of coal to 
the Steel Plants, so that the production of steel does not suffer. 

Reply of Government 

The observations of the Committee have been noted 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-1975] 

Recommendation (Serial No. 32 Para 4.33) 

The Committee note that the Khandelwal Committee set up in 
August, 1973 as a result of the decision taken by the high Level 
Committee to examine inter alia the different methods of reducing 
the detention time of wagons within the Steel Plants, washeries and 
mines, has since submitted its Report. The Committee would like to 
S'tress the need for early examination of that Report with a view 
to eliminate the bottlenecks coming in the way of smooth and 
efficient handling of traffic. 

Reply of Government 

The Department of Steel have noted the recommendation of the 
Committee. That Department have stated that many of the recom-
mendations of the Khandelwal Committee have already been im-
plemented, while o,thers are in various stages of examination and I 
or implementation. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1){ 
75-CDT dated 24-6-1975) 
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Recommendation (Serial No. 33.1, Para '.42) 

The Committee note that according to the data furnished by the 
Department there had been shortfall in the supply of coal to the 
cement industry to the extent of 1.90, 2.18, 2.01 and 2.80 million 
tonnes, respectively during the years 1970-71, 1971-72, 1972-73, and 
1973-74 respectively. The Committee further note that according 
to the data furnished by the Cement Industry there had been heavy 
short-fall in the production of cement during August, 1973 to July 
1974 ranging from 1.28 lakh tonnes to 4.64 lakh tonnes per month. 
This shortfall is attributed inter alia to short supply of coal, apart 
from other reasons like shortage of power. Increase in demands for 
slack coal from power stations was stated to have also affected the 
.aNailability of slack coal for cement industry. The representative 
·of the Ministry of Railways admitted during evidence that shortage 
of wagons for the movement of coal was the main reason which had 
affected coal supplies to cement factories. Against the average daily 
requirement of 1100 wagons, the actual availability was only 750 
wagons in the Raniganj area. 

Reply of Government 

Please see reply under para 2.22. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)1 
75-CDT dated 24-6-1975] 

Recommendation (Serial No. 33.2, Para 4.43) 

The Committee regret to observe that cement production has been 
abversely affected due to several factors, one of them being short-
age of coal supply. The scarecity of cement has further affected 
various developmental projects/programmes. While noting that the 
Standing Linkage Committee has finalised coal allocation of all the 
cement factories, the Committee would urge that a continuous re-
view be made of the linkage arrangements and the coal quotas fixed 
for each cement factory taking into account the likely realisation 
of coal production in the various coalfields and the availability of 
transportation so that the cement industry, which is in the core sec-
tor of the economy, does not suffer constraint in production, due to 
shortfall in supply of coal. The Committee would also draw the 
attention of Government to their recommendations, contained in 
paras 2.34 to 2.37 and 3.71 of their Sixtieth Report on Availability-
and Distribution of Cement, which deal with inadequate supply of 
coal to cement industry and would reiterate the need for coordina-
tion among the Ministries of Industrial Development, Department 
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of Coal and Railways to ensure adequate and timely 'supply of coal 
to the cement industry, and for vigilant follow-up measures by the 
Joint Monitoring Cell, the Control Room in the Ministry of Railways 
and the Committee of Secretaries. 

Reply of Government 

Please see reply under para 2.22. 

[Ministry of Energy (Department of Coal) a.M. No. 54012(1)/ 
75-CDT dated 24-6-1975] 

Recommendation (Serial No. 34, Para 4.(4) 

The Committee are not sure whether the requirements of coal 
for cement industry would go down in the Fifth Plan period largely 
because of anticipated production of slag cement and technological 
charges in production of cement by the dry process which required 
less fuel as assumed by the Planning Commission. The Committee 
would like to stress that the provision of coal for cement industry 
should be made after fully taking into account the projected expan-
sion in the production of cement during each year of the Fifth Plan 
period. 

Reply of Government 

Please see reply under para 2.22. 

[Ministry of Energy (Department of Coal) a.M. No. 54012(1)/ 
75-CDT dated 24-6-1975] 

Recommendation (Serial No. 36, para 4.53) 

The Committee further note that a spate of staff agitations on the 
Railways has also been responsible for the slackness in loading of 
coal in the Bengal-Bihar coalfields. The Committee bope that now 
that the Railway strike is over, the Ministry of Railways would 
make concerted efforts to elicit the cooperation of their employees 
and to enthuse the staff to pull their weight in the task of efficient 
running of Railway transport which is vital for the national 
economy. 

Reply of Government 

The recommendation of the Committee has been noted by the 
llirtistry of Railways. 

{Ministry of Energy (Department of Coal) a.M. No. 54012(1)/ 
75-CDT dated 24-6-1915} 
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Recommendation (Serial No. 37. Para 4.54) 

The Committee also suggest that a re-assessment of the require-
ments of coal for Railways during the Fifth Five Year Plan, be 
made in view of the oil crisis so that steps may be taken to plan the 
production of the requisite quantity and quality of coal for the 
Railways. It should also be ensured that coal supplies to the Rail-
ways are linked to particular coal fields as has been done in the 
case of power plants, so as to facilitate planning and ensure regular 
and s~ady supply of coal to the Railways. 

Reply of Government 

The Railways have communicated their reassessed demand at 
14.4 million tonnes during each year of the Fifth Five Year Plan. 
The. fieldwise break-up has also been communicated to the coal 
producers. A close watch is kept on day to day loading. Periodical 
coal coordination meetings are being held by the Railways with the 
coal producing agencies and with the Department of coal to monitor 
supply of loco coal. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-19751 

Recommendation (Serial No. 39, Para 4.67) 

The Committee further note that some Power stations for ex-
ample of Enn~e (Tamil Nadu) , Basin Bridge (Tamil Nadu) and 
Trombay (Maharashtra) are being fed with coal as well as oil. In 
view of the enormous rise in the cost of oil in recent times, it is im-
perative that the use of oil in Power stations is reduced or completely 
eliminated. The Committee note that the Reports of the Working 
Groups of the Planning Commission regarding Primary fuel sub-
stitution and Secondary fuel substitution in power houses boilers 
are under examination by the Planning Commission. The Working 
Groups have found conversion to coal firing technically feasible with 
some modifications to certain equipment and additional plant and 
equipment. The Committee would point out that any such scheme 
of conversion would succeed only if provision of coal of the requir-
ed quality and quantity is ensured. The .committee recommend 
that the additional requirements of coal of those power stations 
which have to be converted from fuel oil consumption to coal firing 
should be worked out and implemented, at the earlist. 
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Reply of Government 

The consumption of fuel-oil as secondary fuel at Ennore and 
Basin Bridge Power Stations has since been considerably reduced 
during the year 1974 as compared to the period before the interna-
tional oU crisis as will be revealed from the following figures :-

Bnnore 

Basin Bridge . 

1973 

89,000 KL 

28,000 KL 

1974 

3S,000 KL 

7,000 KL 

In so far as Trombay Thermal Power Station is concerned, the 
position is as follows: -

IlI:ISO MW 1 
U:62'sMW> 
2X6Z'SMW J 

These units are installed at this power station. 

These are fuel-fired units capable of working both on coal and fuel 
oil, but now working on coal. These are oil-fired units and 
require a huge investment for conversion to coal-fjring. 

The Standilng Linkage Committee have allocated the required 
quantity of co a! to the above thermal power stations to meet the 
requirements of the 6th stage of conversion. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-1975] 

Recommendation (Serial No. 40, Para 4.68) 
1l", 

The Committee note that the largest consuming sector for non-
coking coal is thermal power generation. The coal consumption 
by thermal stations as tentatively estimated in the draft Fifth Five 
Year Plan is 45 million tonnes (excluding 6.5 million tonnes of mid-
dlings), which is more than double the requirements at the end of 
the Fourth Plan. This estimate is subject to revision in the light 
of oil crisis. The magnitude of the estimated increase in coal con-
sumption by power stations is tremendous and demands concerted 
measures for simultaneously developing adequate production and 
transport capacity with linear programming for effecting supplies 
speedily and economically supported by monitoring and evaluation 
devices. 

Reply of Government 

The requirements of coal during the Fifth and Sixth Plans period 
Me being assessed/reviewed by the SLC in consultation with Central 
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Electricity Authority. These estimates take into consideration the 
additional requirement of coal for new units to be installed and also 
for conversion of units from oil-firing to coal-firing. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-1975] 

Recommendation (Serial No. 41, Para 4.69) 

The Committee note that the Coalfields Linkage Committee, 1973 
have studied the problem of coal requirements of existing and ap-
proved power stations and their linkage to particular coalfields. The 
Standing Linkage Committee is stated to have finalised the coal link-
ages for all the power stations included in the Fifth Plan programme. 
In addition, a Control room is functioning in the Railway Board for 
monitoring day to day coal supplies to the thermal stations. The 
Committee recommend that coordinated efforts for making optimum 
use of the available resources in production and transport should be 
made vigorously and concrete measures taken to ensure that power 
generation, which is so vital for the economy of the country, is not 
hampered and that assured supplies of coal are made available re-
gularly and in time to enable the power houses to function with 
adequate margin of stocks and not on 'fire-fighting basis' as at 
present. 

Reply of Government 

The recommendation of the Committee has been noted. This is 
being implementecl. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-1975J 

Recommendation (Serial No. 42, Para 4.70) 

The Committee also recommend that the loading and unloading 
arrangements for coal at each end should be reviewed with a view 
~ facilitate quick deployment of available wagons. Moreover~ 

optimal stock levels for each plant should be worked out with re-
ference to the source of coal supply, its distance from the power 
plant, reliability of the rail link, the seasonal variations in these 
factors etc. The Committee would also invite particular attenti0n 
to their earlier recommendation that coal production plans and re-
quirements of big consumers should be synchronised. This recom-
mendation is particularly significant in the case of Power stations 
whose requirements are fairly well established and would thprefore 
facilitate drawing up of meanigful plans for thermal power genera-
2817 LS-5. 
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tion in a coordinated manner with the development of coal produc-
tion side by side with the augementing of necessary transport facili-
ties. 

Reply of Government 

In order to facilitate quick deployment of available wagons for 
loading and unloading of coal at each end, the Ministry of Railways 
have set up an Expert Group with representatives of Railways, 
Energy and the Coal Mines Authority. They have carried out 
certain time and motion studies for unloading of coal wagons at 
major thermal power stations in order to have a quick tum-over of 
the wagons. 

A decision was taken by this Ministry that three weeks coal stock 
at power stations away from the coalfields and about one week's 
stock for power stations near the pit-heads be maintained. Though 
this target is yet to be achieved in the case of a numLer of power 
stations due to various reasons, the Ministry d Railways and the 
Department of Coal are making coordinated t::!"orts 'tc acheive the 
targets set for the purpose. The position as on date has shown con-
siderable improvement over the past. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-1975] 

Recommendation (Serial No. 43. Para 4.71) 

The Committee need hardly stress that it is of the utmost im-
portance to develop the outlying coalfields to feed the Thermal Power 
stations so as to avoid strain on transport as also long distance haul-
age of coal to meet the needs of the Power stations. 

Reply of Government 

The recommendation of the Committee has been noted. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-1975] 

Recommendation (Serial No. 44, Para 4.72) 

As regards the unsuitability of the Middlings supplied to the 
Power plantb, which has resulted in more demand for raw coal, the 
Committee have referred to this aspect later in the relevant section 
of the Report. This is a matter which should exercise the attention 
of the authorities concerned to ensure that the inputs for the func-
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itiO!lling o~ the thermal power plants satisfy the basic criteria of 
f~ualitY;·: '" 

Reply of GovemmeDt 

It is important thai the quality of coal or middlings supplied. tQ 
;therm&l power stations should conform to the specifications for 
which· the boilers of these plants are designed. . There have been 
'SOIDe complaints regarding the improper qq.a1.ity of coal/middling, 
~suppliedto power stations resulting in forced outages, lower genera-
-tion etc. The linkage of thermal power stations is therefore being 
done, to the extent of feasible only with the specific collieries! 

'washeries from 'which coal/middlings are suitable for burning in 
. the respective plants. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-1975] 

Recommendation (Serial No. 46, Para 4.74) 

"he Committee would like that coal requirements of each Power 
'Station should be worked out carefully 'not only for the Fifth Plan 
1mt even for the Sixth Plan period so that long ierm planotng for 
production and movement of coal to thermal power stations is done 
in time. The Committee have no doubt that in future big thermal 
power stations would be located near the coalifields, as far as pos-
~sible, to avoid haulage of coal over big distances and consequential 
; strain on transport system. 

Reply of Government 

Action has already been taken by the Deptt. of Power to esti-
'mate the coal requirements of power stations for the Sixth Plan 
'period as well. The Government have already accepted the pri~ciple 
··of locating the future large thermal power stations near the coal-
'fields, as far as possible, to avoid haulage of coal over long distances. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-1975] 

Recommendation (Serial No. 47.1, Para 4.80) 

The Committee regret to note that during the year 1970-71, 1971-72, 
'972-73 and 1973-74 there have been shortfalls in the supply of coal to 
tthe Brick kiln industry, of the order of 2.14 m.t., 3.24 m.t., 3.85 m.t.; 
4.28 m.t. respectively. The Committee note that in the system of 
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distribution this industry falls in the category of low priority con--
sumers for whom wagons are allotted after the. requirements of the 
higher priority consumers are met. The Committee are concerned 
to note that although a quota of 200 wag.ons per day, has been fixed 
for this industry, the actual average achieven so far is 107 wagons 
per day; i.e. about 53.5 per cent. The Committee need hardly stress 
that both the coal producing and transport organisations which are-
in the public sector, should make coordinated efforts to meet the-
requirements of coal of Brick kiln industry and should draw up an 
integrated long-term plan for the purpose. 

Reply of Government 4.80 and 4.81 

With increase in coal production and improvement in the avail-
ability of rail transport, supplies to low priority consumers like 
brick burners have started improving considerably. The daily aver-
age loading of coal for brick Kiln industry frQIIl the Bengal-Bihar 
area has shown improvement in recent months. During the month 
of March, 1975 the average daily wagon loading was 250 wagons for 
brick burners. However, the latest position is that several bulk 
consumers have requested for temporary suspension or slowing down,. 
of coal supplies for one reason or the other and the unsatisfied dem-
and of the small industrial consumers and brick burners has also 
perceptibly come down. -

With the increase in production of coal the present improved rail 
transport position and the coordinated efforts made by the coal pro-
ducers and -the Railways through the Joint Cell at Calcutta, it is ex-
pected that the demand of low priority consumers will be met fully 
in the near future. 

In case the above efforts do not yield the desired results, any 
scheme for amending the procedure of distribution further can be-
considered. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1){ 
75-CDT daied 24-6-19751 

Recommendation (Serial 47.2, Para 4.81) 

The Committee has strongly urged earlier that a scheme of 
equitable distribution of coal to the low priority industries should 
be devised and implemented without delay in order 1;0 assist these-
industries to make useful contribution to the economic development 
of the country. The Committee trust -that with the implementation 

-of such a scheme the Brick kiln industry wi'll be able to meet the-
increasing demand for bricks by various consuming se<:tors. 
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Reply of Government 

This item has beeQ.covered along with item No. 4:80. 
/ 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-1975] 

Comments of the Committee 

Recommendation (SI. No. 47.1 and 47.2) 

While the Committee note the improvement in supplies of coal 
-to low priority consumers like brick burners, they would urge 
'Government to draw up an integrated long-term plan for equitable 
·distribution of Coal to low priority industries. 

Recommendation (Serial No. 48.1, Para 4.92) 

The Committee have already commented on the system of assess-
ment of demand and distribution in respect of low priority consu-
mers of which domestic consumers of soft Coke form an important 
part. The Committee need hardly emphasise the imperative need 
for a scientific and rational system of assessment of demands and a 
scheme of rational and equitable distribution.. They feel that unless 
the demands of domestic consumers are correctly ascertained and 
necessary production, transport and distribution arranged and 

·streamlined, scarcity conditions for this commodity which has as-
sumed importance in view of the oil crisis, would continue to prevail 
.causing hardship to the vast number of domestic consumers. 

Reply of Government 

The position regarding assessment of demand has been explain-
oed under paras 2.4, 2.5 and 2.10. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-1975] 

Recommendation (S'!riaI No. 49, Para t.94) 

The Committee have earhp.r jn para 3.80 of this Report referred 
to the change 'in the method of manufacture of Soft Coke from 
'better quality Coking Coal to inferior grade coal which is mainly 
concentrated in Katrasgarh and the problem which has arisen in 
transport logistics, as the sIding facHities at Katrasgarh do not per-
,mit the loading of all varieties Of coal simultaneously. The Com-
mittee regret to note that out of the eleven siding facilities at 
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KatrasgaTh W'pi~hV{ere expected to be completed by June, 19747 , 

two are still incomplete. The Committee urge that all, the sidings. 
should be completed and commissioned. expeditiously and movement; 
of Soft Goke from the Katrasgarh depot should be undertaken on 
a large scale to ease the situation regarding short supply of Soft: 
Coke to the Consumers. 

Reply of ~vernment 

The recommendations at the Coal Transport Study Team. regard-
ing re-organisation of sidings are being 'implemented by the Bharat. 
Coking Coal Ltd. to the extent consideTed necessary:, The re-orga-
nisation of sidings at Katras depot is nearing completion. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 50, Para 4.95) 

The Committee note that the quota of 200 wagons per day which 
was fixed for movement of Soft Coke, has been recommended to be-
increased to 300 wagons per day by the Committee set up under the 
Chairmanship of the Deputy Minister of Mines. They regret to 
observe that the number of wagons allotted from February, 1974. 
to August, 1974 is in the region of 86 to 130 wagons only. The Com-
mittee see no reason why the Railways, with their vast fleet of 
wagons, cannot make the requisite number of wagons available for 
the transport of Soft Coke. They trust that with the commissioning 
of additional sidings, the Railways would increase the availability 
of wagons for the movement of Soft Coke to at least 300 wagons per 
day so as to meet the requirements of the domestic consumers ade-
quately. 

Reply of Government 

Railways have stated that there is no diffiulty to provide more 
wagons for loading of soft coke provided the demand is sponsored 
and loading is done in rakes at sidings exclusively mea'nt for them 
and such loading does not interfere with 10acUng of coal to power-
plants ap,d steel mills. Within these limitations every effort is be-
ing made to improve the loading of soft coke by rail. The supply 
position currently has improved and recently some of the consum-
ing States have even asked for suspension of supplies. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
CDT, dated 24-6-1975]. 
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Reeotilmeaklioa (serial No. 51, PIh'a4.18) 

The Committee have referred earlier in the Chapter on "Produc-
tion" to plans for the production of Coke frO!IIl Low Temperature 
Carbonisation Plants and conversion of middlings into Soft Coke. 
The Committee have also referred to the need for making provision 
for increased demand for Soft Coke during the Fifth Five Year Plan 
over and above the quantity as tentatively targetted. The oil crisis 
has highlighted the difficulty in meeting fully the demand of kero-
sene oil and has underlined the importance of Soft Coke as the main 
domestic fuel for the majority of domestic consumers. It is, there-
fore, imperative that production and availability of Soft Coke is 
maximised to meet the increasing demand for Soft Coke. 

Reply of Government 

The recommendation of the Committee has been noted. All 
possible efforts are being made to increase the production of soft 
coke, consistent with the availability of rail transport to meet the 
increased requirement, in view of the necessity to curb consumption 
of kerosene. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1) fT5-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 54, Para 4.99) 

The Committee note that the Gobar Gas Scheme of the Khadi and 
Village Industries Commission whicA envisages the prodUction of 
both fuel gas and manure from cow dung, is being undertaken on 
a large scale by the Government during the Fifth Plan period. The 
Committee recommend that a close watch on the implementation 
of this Scheme which has immense potentialities to provide fuel and 
fertiliser to the rural population, should be kept. 

Reply of Government 

The recommendation of the Committee has been noted. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 55.1, Para 4.105) 

The Committee note that during 1973, supply; of 30,000 tonnes 'of 
Soft Coke was programmed for the Union Territory of Delhi. But 
the actual supplies which materialised were only about 20,000 tonnes. 



64 

The Committee further note that Bharat Coking Coal Ltd. made the 
programme for despatch of Soft Coke to Delhi every month in 
consultation with the Railways. The Soft Coke on arrival in Delhi 
was received by an agency of the Delhi Administration namely the 
Delhi Wholesale Consumers Cooperative Society. This agency was 
responsible for distribution of coal to the consumers, through various 
Soft Coke dealers. 

Reply of Government 

The distribution of soft coke in the Union Territory of Delhi 
is made by the Delhi Administration through the agency of DSIDC 
(Delhi Small Industrial Development Corporation). The recom-
mendati'On of the Committee has been noted by the Delhi Adminis-
tration. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
CDT, dated 24-6-1975]. 

Reeommendation (Serial No. 55.2, Para 4.106) 

The Committee regret to note that the supply of Soft Coke to 
Delhi has been erratic and far below the requirements though it is 
said to compare favourably with supplies to other States who do not 
appear to have received even 30 per cent of their total requirements. 
From the figures of supplies furnished for January, 1974 and sl.bse-
quent months, the position' appears to have somewhat improved. 
Even so, it cann'Ot be said to be actually satisfactory as barring one 
month, the supply of wagons never reached the monthly quota of 
1200 wagons in Summer and 1500 wagons in Winter. The Commit-
tee have earlier stressed the necessity of evolving a proper system 
of assessment of demands, distributi'On and transport. The Commit-
tee urge that integrated planning should be undertaken to meet the 
requirements of Soft Coke for Delhi and other metropolitan towns 
as the non-availability of this domestic fuel causes widespread hard-
ship. The Committee would also like Government to examine cases 
of dilatoriness in taking delivery of the stocks presumably to exploit 
scarcity conditions and institute prompt action against such unfair 
practices. 
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Reply of Governmellt 

The position has been explained under para 4.105. 

[Ministry of Energy (Department ~ Coal) O.M. No. 54012 (1) 175-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 58.2, Para 5.49) 

The Committee note that recently there has been improvement 
'in the daily average loading of wagons which has increased to 8224 
'in August, 1974 and 8493 in September, 1974. The Committee have 
'no doubt that with concerted and well directed efforts and optimum 
utilisation of the exis\ing facilities by the Railways, it should be 
possible for them to increase the daily loading of wagons consider a-

"bly so as to meet fully the needs of coal movements to the consum-
'tng centres. 

Reply of Government 

The daily average allotment of wagons has improved considera-
bly recently. The record loading of 9287 wagons was achieved in the 
month ~ February 1975. If this trend continues and more wagons 

·'are made available during 1975-76, the requirements of all consumers 
is expected to be met in full. 

[Ministry of Energy (Department ~ Coal) O.M. No. 54012- (1) /75-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 61, Para 5,53) 

It is well known that linkages of major consuming sectors with 
coalfields are imperative for an efficient transport system.· The Com-
mittee note that the Standing Linkage Committee has finalised the 
linkages in respect of Thermal Power Stations and also the alloca-
tions in respect of Cement Lndustry. The Committee would urge that 
the linkage of coalfields to other maj Or industries and washeries 
and of washed coal to steel plants should be expedited. The Com-
mittee need hardly emphasise that the linkages should be firm and 
effective and should be reviewed from time to time to remove bottle-
necks in the way of smooth and efficient movement of coal to con-
sumin·g centres. The Committee have no rloubt that in fixing linka-
ges, it would be ensured that bulk consumers are linked to the 
nearest coalfields with ill view to reduce the lead to the minimum 

. possible so as to economise on transport costs. 



Iteply of GovernllieW't 

The recommendation of the Committee has been' no~. In factp 

necessary adion has already been· taken to link majorconsumerg 
with nearest coalfields when the required quality of roal is available. 

These linkages are reviewed periodically. The position has already' 
been explained under pa~3. 2.5 and 2.10, Briefly the position is as 
given below:-

Steel Plants and Washeries: 

The allocation of coking coal to steel plants and washeries-
is made every month from collieries producing specific 
quality of coal required by the steel plants washeries, by 
the Coal Controller, in consultation with the representa-
tives of Steel Plants, producers and Railways. 

A Committee has been appointed under the Chairmanship of 
Secretary, Deptt.of coal to study the programme of sup-

. ply of coking coal to the Steel Plants during the Fifth and 
Sixth Plan periods. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
eDT, dated 24-6-1975]. 

Recommendation (Serial No. 62, Para 5.54) 

The Committee need hardly stress that plans for incre3sed pro-
duction of coal should be fully tide up with the Railways to make 
sure that coal is moved from the pithead to the users in adequate 
quantities and in time. 

Reply of Government 

Reply given under para 5.48 may also please be seen. 

The target of coal production during each year of the Fifth l;'ive 
Year Plan and also requirements of wagons from each pilot/depot 
in respect of CMA has been furnished to the Ministry of Railways 
to enable them to develop matrhing transport capacity. Similar in-
formation in respect of BCCL has been furnished for the year 1975-
76. Information for other years will be furniShed shortly. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
CDT, dated 24-6-1975]. 
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CeauQeQts of the Committee 

The COID.J:nittee. hope. that the wanting information in respect of' 
Bharat Coking. CoalJ .. td: will be communicated to the Ministry of 
Railways shortly, if not alteady done. 

Recommendation (Scrial No. 63, Para 5.55) 

The Committee note that two Study Teams of the Railways have 
assessed the requirements of rail transport of coal and the facilities 
required dllring the Fifth Plan-one dealing with Bengal-Bihar C'Oal-
fields and the other dealing with Outlying Coalfields. The Committee 
also note that a Task F"Orc~ has prepared a plan for rationalisation 
of coal loading arrangements in the Bengal-Bihar Coalfields. Ano-
ther Committee under the Chairmanship of Shri G. D. Khandelwal. 
has submitted a report recommending measures for reducing deten-
tion time to wagons within the steel plants, washeries and mines. 
These Reports contain various suggestions regarding layout of l'Oad-
ing points, mechanisation of loading arrangements, loading in block 
rakes, reduction in number and remodelling of C'Olliery sidings etc. 
The Committee urge that the recommendations contained in the 
reports of the Study Teams, the Task Force and the Khandelwal 
Committee should be examined expeditiously, in consultation with 
the C'Oal mining authorities, the Railways, m'l.jor consumers etc .. and 
decisions taken and implemented without delay. A firm time-bound 
programme should be prepared to implement such of the recom-
mendations as are accepted by Government, in the interest of effi-
cient movement of coal to the C'Onsuming centres. 

Reply of Government 

Subject to availability of funds, the various recommendations of 
these Committees are being implemented. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
CDT, dated 24-6-1975J. 

Recommendation (Serial No. 64, Para 5.56) 

. The Committee n'Ote that there are about 1200 railway sidings 
from which loading of coal in wagons takes place at present. In 
the Raniganj Coalfi'elds, there are 380 loading points for coal which 
are proposed to be reduced to 12{). In the Jharia Coalfields there--
are as many as 695 loading points which are sought to be reduced to. 



· 75 The Committee have no doubt that in the context of nationalisa-
ti~n of coal mines it should b~ easier totatidila:l~e the loading points 

· with a view to increase their loading potential as also to improve 
· wagon usage. The C~ttee would like Government to take 
,·effective action in this behalf. as per a time-bound programme. 

Reply of Government 

Necessary action in the light or.! the reports submitted by the 
: Study Teams to nationalise loading points is being taken both by 
,CMA and BCC as far as practicable. Some items of work have 
· since been completed and some are under progress. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
. CDT, dated 24-6-1975]. 

Recommendation (Serial No. 65.1, Para 5.62) 

The C'Ommittee note that in the collieries under the Coal Mines 
.Authority in August, 1973, 5563 wagons and in September, 1973, 
.3720 wagons were 'drawn empty' and 'left behind'. In the Bengal-
Bihar Coalfields in October, 1973, 14,973 wagons were 'left behind' 
.and 'drawn employ' on account of low pit-head stocks of coal and 
due to a large number of h'Olidays. Even in January, 1974, 9,920 

. wagons were 'left behind' and 'drawn empty'. 

Reply of Government 

A continuous analysis of the causes for 'left behind' and 'drawn 
empty' wagons is regularly made by the Traffic Department of CMA 
and BCC. 

The stUdy undertaken in BCC in the matter indicates that in a 
large number of cases as much as 50 per cent the causp.s for 'left 

. behind' and 'drawn empty' are on Railways' account. However, in 
respect of the remaining cases jmmediate action is taken to reduce 
the 'left behind' wagons. As a result of these actions the 'left behind' 
wagons in February '75 was 37 wagons per day and 'drawn empty' 
wagons per day against an average of 175 wagons per day for 1973-

. 74 in BCCL. 
Railways also maintain daily records of wagons drawn empty 

for inability 'Of the collieries to load and communicate the same to 
the coal producing units daily. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
CDT, dated 24-6-1975]. 
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Reconunendation (Serial' No. 65.%, Para 5.1;3) 

The Committee are surprised that no records regarding the empty 
running of wagons on account of non-availability of coal at the pit-
heads are being maintained by the Coal Mines Authority/Railways. 
In the absence of such data, it is not possible to find out whether-
the wagons are detained or drawn empty on account of any lapse on 
the part of the Coal producers or the Railways. The Committee 
consider that in their own interest. the coal producing organisations 
namely CMAI.. and BCCL should maintain complete record about 
the allotment and movement of wagons. In the case of "left behind" 
and "drawn empty" wagons, the reasons for retention and empty 
running should be specifically indicated. As the department itself 
has stated that the incidence of "left behind" and 'drawn empty~ 
wagons is hardly 25 wagons per day, it should not be difficult for the 
coal producers to maintain such statistics and to analyse them in the 
interest of taking timely remedial measures. 

Reply of Government 

This item has been covered along with item No. 5.62. 

[Ministry of Energy (Department of Coal) O.M.No. 54012 (1) /75-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 65.3, Para 5.64) 

The Committee recommend that a continuous analysis should be' 
made of the reasons of wagons "left behind" and "drawn empty" 
so that effective steps may be devised to reduce them to the mini-
mum. It should be realised that detention of wagons, b~sides caus-

. ing heavy expenditure on demurrage, constitutes a nati'onal waste 
from the point of view of utilisation of available transport cap3city. 

Reply of Government 

This item has been covered along with item No. 5.62. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
CDT, dated 24-6-1975]. 

Comments of the Committee 

Recommendation (Serial No. 65.1 to 65.3) • 

The Committee desire that the reasons for wagons 'left .behind' 
and 'drawn empty' should be investigated and remedial measures 
taken immediately to avoid recurrence. 
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Jkco~JUIap.on .(Serial No. 67, Para 5.79,) 
' .... '. ." . . "",'" ';:' 

The Committee note that there _are complaints of short receipt 
'of coal by consumers and pilfera-ges of coal· dllringttrutsit ':The 
difficulty is stated as due to lack of weighb'ridge-at :the :CQllcealed 
lXlints. The ,Committee recommend that cases of -short supply ·Of 
£oal should be investigated and stern . action ta1ten in -eases cOf pil-
ferage so as to serve as a deterrent to others. The Committee sug-
gest that as the sidings from which loading of eoal is done are now 
being rationalised, it should be possible to provide wetghbridges at 
suitable point to obviatp. complaints of short despatch etc. from the 
_ consumers. 

Reply of Govemment 

Weighment of coal is done by the Rai~way in the weighbridges 
f{)wned either by Railways or the Coal companies. The coal pro-
ducers have no detailed knowlE'dge regarding the shortage in transit. 
However, in order to take care of the pilferage between the loading 
point and the Railway siding, necessary security personnel are 
posted with the cooperation of the Railways to guard the loaded 
wagons. 

The recommendation of the Committee for the provision of weigh-
bridges at suitable loading points has been noted and procurement 
of a large number of weighbridges is -under consideration. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) /75-
COT, dated 24-6-1975]. 

Comments of thE' Committee 

The final decision of Government regarding procurement of 
weighbridges and installation thereof at suitable loading-points may 
be communicated to the Committee. 

Recommendation (Serial No. 68.3, Para 5.93) 

The Committee are unable to comprehend how the movement 
of coal by the sea route has been kept down to only 25 per cent of 
the target fixed therefor in the Fourth Five Year Plan especially 
when acute shortages of coal were being experienced time and again 
in the southern and the western region of the country. The Com-
mittee feel that having regard to the need for development of coas-
tal shipping, the huge investments made in development of major 
.and intermediate ports like Visakhapatnam, Madras,Tuticorin 
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Mormugao, Bombay, Kctncij./l e\c.,and .tbe.<levelopment of Haldia 
Port to handle 3.5 million tonnes of coal, it should be possible to 
have an integrated approach regarding movement of coal by coastal 
shipping particularly to destinations in the southern ,and western 
'Zones of the country. The Committee recommend that the Plan-
ning Commission should have firm' targets (port-wise and ,destina-
tion-wise) with proper linkage with collieries and consumers so 
that the quantum of coal to be moved by sea and the agency for 
movement, Shipping Corporation of Jndia etc. ,are specifierJ. and 

, concerted measures taken to implement this plan in letter and spirit 
in the interest of making available in time the requisite quantities 

.' .of coal to the consumers and overall interest of developing shipping 
which is vital for a country with an extensive coast like ours. 

Reply of Government 

In a meeting held recently (28-4-75) in the Ministry fJf Shipping 
;and Transport to consider the question of providing interim facilities 
for handling coal traffic from 1976-77 to 1978-79 at Madras, Tuticorin 
and Bombay Ports etc., which was attended by a representative of 
the Planning Commission, a forcast of coal traffic from 197~-77 to 
1978-79 was made. Iit was indicated that the likely traffic during 
1976-77 would ,be 2.66 million tonnes which will go up to 3.69 million 
tonnes by 1978-79. The consumers industries, thermal plants and 
Railways to whom the coal is to be despatched by sea, have been 
linked. 

[Ministry of Energy (Department Qf Coal) O.M. No. ~012 (1) /75-
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 70, Para 5.99) 

The Committee need hardly stress that while preparing schemes 
- two development of roads, due care should be taken of the needs of 
the coal-fields in Bengal-Bihar area and other outlying coalfields . 

. The road development schemes should also take into account the 
location of the various coal dumps as in the absence of good roads, 
the Railways' programme of moving coal, only in rake loads to the 
coal dumps, may be seriously affected. Further as distrlbutionof 

- coal to the consumers from these coal dumps will have to be rrrang-
--ed by road, it is imperative that utmost importance is given to the 
,development and maintenance of r<lads for this purpose. 
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Reply of Government 

The recommendation of the Committee in regard to the develop--
ment of roads has been noted. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 (1) 175-. 
CDT, dated 24-6-1975]. 

Recommendation (Serial No. 71, Para 5.100) 

The Committee further recommend that Government should'. 
undertake a detailed study of the transport requirements fOr the· 
movement of coal during each year of the Fifth Plan and decide 
upon the most economic, efficient and feasible mode of transport viz.,. 
by rail, road, coastal-shipping, inland water etc. which would meet 
the requirements and make necessary and timely arrangements there- -
for so that transport does not become a bottleneck in increasing 
coal pI'oduction. It would be desirable if the mode of transport 
from each coal-field is decided in consultation with the linked con-
suming industry. The Committee recommend that such a study 
should be completed expeditiously, so as to make for development 
of best suited and most reliable, economical and efficient means of 
transport facility. 

Reply of Government 

The Government is fully aware of the transport problem involv-
ed in the movement of coal to different consumers allover the· 
country. Keeping this in view, the anticipated movement of coal to 
various consumers has already been communicated to the Ministry . 
of Railways to enable them to plan the movement of C'Oal during 
each year of the Fifth Five Year Plan to match coal availability. 
With the increase in production and availability of wagons, it would 
be possible to meet the requirements of all the consumers, including -
these in the low priority categories. 

Besides, efforts are being made in consultation with the concern-
ed authorities to supplement rail transport by movement by rail-
cum-sea route, by road and riverine trnnsport as also by belt con-
veyors, ropeways and private rail roads depending upon where the 
consumer is located and what would be most economical means of 
transport. 

[Ministry Oif Energy (Department of Coal) O.M. No. 54012 (1)./75-
CDT, dated 24-6-1975]. 



The Committee note that ther·e are at present 14 coal washenes 
for washing coal, out of which 11 are operating in the Public SectQr 
and the other 3 in the Private Sector. The total rated coal capacity 
per annum of all the washeries, is 26.02 million tonnes. The raw 
coal input of all the washeries during 1971-72, and 1972-73 was 10.32 
and 11.38 million tonnes respectively. The percentage utilisation of 
capaCity of all the washeries taken together works out to 39.6 per 
cent during 1971-72 and 43.7 per cent during 1972-73. Excluding the 
Gidi washery, which was not in operation till 1973-74 the percentage 
utilisation works out to 44.8 and 49.4 per cent respectively, which is 
very low. The output of clean coal in 1972-73 and 1973-74 was 
only 8.31 million tonnes and 8.44 million tonnes respectively. The 
short-fall in o,utput has been attributed to the non-availability of 
adequate number of wagons, reluctance of steel plants for using the 
coal washed in certain washeries, power interruption, lack of firm 
linkage for sinks etc. 

Reply of Government 

The raw coal input to the washeries during the years 1973-74 and 
1974-75 was 12.06 and 14.32 million tonnes respectively excluding 
Gidi washery, which was not in operation in 1973-741 and was put 
on trial runs to asses, the suitability of Coal brought from Kedla/ 
Jharkhand area for benefication. Excluding Gidi washery, the 
capacity utilisation works out to 56 per cent and 61 per cent res-
pectively. The production of washeries suffered due to inadequate 
availability of wagons and power interruptions and shortage as well 
as breakdown at the washeries. However, the performance of 
Dugda, Kathara and Sawang washeries were lower than other 
washeries. The Chasnalla washery was operated as a Central 
Washery and part of raw coal requirement was supplied by BCCL. 
The output of clean coal from the washeries excluding Gidi during 
1974-75 was 9.95 million tonnes. It is therefore seem that there has 
been some improvement in the ca.pacity utilisation as well as pro-
duction of washed coal during 1974-75. 

The recommendations of the Technical Committee for improving 
the operation of the washeries are under implementation. With the 
installation of balancing facilities, the capacity utilisation if 'the 
washeries is expected to improve by '77-78 considerably. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-

2817 LS--6. 
CDT dated 24-6-1975] 
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BeeommeBdation (Serial No. 7Z.Z, Para 6.ZO) 

The Committee note that the Technical Committee on Coal 
Washeries had analysed the performance results of coal washeries in 
1.969-70 and had observed in their Report (1972) that excludina 
Kathara and Sawang washeries, the actual raw coal feed had been 
11.05 million tonnes per annum which constituted about 59 per cent 
of their potential capacity. The Technical Committee also pointed 
out that the public sector wa3heries excluding D.P.L. washery at 
Durgapur, could utilise on the average about 3 per cent of their 
available capacity. 

Reply of Government 

This item has been covered along with item. No. 6.19. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
CDT dated 24-6-1975] 

Recommendation (Serial No. 72.3, Para 6.21) 

The Technical Committee also felt that the factor which was 
mainly responsib1e for low utilisation of capacity of central 
washeries in particular and pit-head washeries in general were 
transport bottlenecks in the movement of raw and washed coal, 
non-availability of essential spares and irregular off-take of washed 
products specially middlings. The Technical Committee also em-
phasisled the need for impro,vement in the designing of baths and 
circuits of a numbeT of washeri~s. 

Reply of Government 

This item has been covered along with item No. 6.19. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
eDT dated 24-6-1975] 

Recommendation (Serial No. 72.4, Para 6.22) 

From the latest figures of utilisation of capacity of the coal 
washeries both individually and collectively the Committee feel that 
during the years after 1969-70 the performance of coal washeries has 
not shown any positive improvement and was less than 50 per cent 
of the ra!ed capacity. 
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Reply of Government 

This item has been covered along with item No. 6.19. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1) 175-
CDT dated 24~1975] 

Recommendation (Serial No. 72.5, Para 6.23) 

The Committee view with great concern the poor performance of 
the washeries on which a capital investment of about Rs. 56 crQI'es 
has been made. 

Reply of Government 

This item has been covered along with item No. 6.19. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
CDT dated 24-6-1975] 

Recommendation (Serial No. 73, Para 6.24) 

The Committee note that steps have been taken for improving 
the performance of the washeries and that it would take about 2 
yea,rs' time to bring about the necessary improvements so that the 
washeriescould work up to 75 per cent of the rated capacity. The 
Committee regret the delay in implementing the recommendations 
of the Technical Committee. The Committee would like Govern-
ment to ensure that all the major constraints like transport bottle-
necks in the movement of raw and washed coal; non-availability of 
essential spares for the efficient working of coal washeries and 
removal of inherent defects in designing of baths and ci.rcuits and 
lack of planning in supplying coal of requisite quality from the 
coal mines to the coal washeries are removed expeditiously. The 
Committee also urge that in the light of experience gained con-
crete measures should be taken to maximise the utilisation of the 
capacity of the existing washeries. 

Reply of Government 

This item has been co,vered along with item No. 6.19. 

{Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
CDT dated 24-6-1975] 
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Comaents of the Committee 

Recommendation Serial No. 72.1 to 72.5 and 73) 

The Committee would b'ke that the dedsions on the recommen-
dations of the Technical Committee on Coal wasberies should be-
implemented speedily. 

Recommendation (Serial No. 74.1. Para 6.25) 

The Committee note that the washing capacity is sought to be 
increased by 10 million ionnes, during the Fifth Plan period at an 
estimated cost of Rs. 55 crores. The Bharat Coking Coal Ltd., 
and Coal Mines Authority Ltd. are having schemes for setting up 
4 new washeries during the Fifth Plan period. Two washeries with 
a capacity of 2 million tonnes each, are proposed to be set up at Moni-
dih and Sudamdih for washing prime coking coal. For washing 
medium coking coal, 2 washeries with a capacity Q:f 3 million tonnes 
each, are proposed to be set up at Ramgarh and Kedla Pundi. Ac-
cording to the estimate of the Task Force on Coal and Lignite, the 
existing washeries are estimated to produce 13.35 million tonnes of 
clean coal against the estimated requirement of 16.03 million tonnes-
during 1978-79 and that the proposed new washeries are necessary 
not only for meeting the deficit but also to cater to th~ increased 
requirements that will be thrown up during the Sixth Plan. 

Reply of Government 

Schemes for setting up 4 new washeries to beneficiaie prime and 
medium coking coal during the 5th Five Y-ear Plan period have 
been prepared by BeC and CMA. Two washeries with a capacity 
of 2 million tonnes each, at Monidih and Sudamdih are proposed 
for the washing of prime coal. For washing of medium coking coal, 
washeries are proposed to be set up at Ramgarh and Kedla Pundi 
each with a capacity of about 3 million tonnes per annum with the 
setting up of these washeries additional washing capacity to the 
extent of 10 million tonnes will be available in time with the grow-
ing demand of the Steel Plants for clean coal. 

Whilst deciding the construction of new washeries the necessity 
to optimise the functioning of the existing washeries has also been 
kept in mind. The construction of new washeries would be plan-
ned in such a manner that there is maximum possible utilisation of. 
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the available washing capacity for the' coals prepared in their res-
pective command areas. 

(Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
CDT dated 24-6-1975] 

Recommendation (Serial No. 74.2, Para 6.26) 

The Committee are unhappy to note that the existing washeries 
which have a throughout capacity of 26.02 million tonnes for raw 
coal are expected to achieve only 13.35 million tonnes of clean coal 
even after carrying out the improvements recommended by the 
Technical Committee. Consideri'ng the heavy investments made in 
th~ existing washerie3, the Committee recommend that all out 
Efforts should be made to optimise the functiohing of these washe-
ries before setting up new units. The Committee would like this 
matter to be e'Xamined in depth. If it is considered to be an inescapa-
ble necessity to set up the proposed new washeries, the Committee 
would like to sound a note of cau':ion that the difficulties and bottle-
necks encountered in the working of the existing washerie3 to their 
full capacity should be fully taken into account and provided for 
while planning the new washeries so as to ensure their efficient 
functioning. 

Reply of Government 

This item has been covered along with item No. 6.25. 
[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-

CDT dated 24-6-1975] 

. RecommendatiDn (Serial No. 77.1, Para 6.56) 

The Committee note that middlings and sinks, the hy-products 
vf washeries, have been used as fuel by T,hermal Power Stations and 
that recently certain J>Oiwer plants have been rejecting sinks be-
cause of the adverse effects of the excessive shale and stone contai-
ned there'in on the boiler. The Committee note that a Technical 
Committee had gone into the question of the use of middlings in 
1972 and had recommended conversion of 2 stage washeries into 
'3 stage so that the middling, may be acceptable to the power plants. 
It is unfortunate that the problem was not given due attention till 
the middle of 1973 when the matters came to a head with the D.V.C. 
generation going down suddenly. A decision has now been taken 
to convert two stage washeries into three-stage and also to construct 
only three-stage washeries in future. 
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Reply of Government 

Action has been initiated to covert the existing two product 
washeries into 3 product washeries. This will render the middlings 
suitable for power station operation, wherever the abrasive chara-
cteristics of the sinks were inhibiting their utilisation in the boilers. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
CDT dated 24-6-1975] 

Recommendation (Serial No. 77.2, Para 6.57) 

The Committee consider that if the recommendation of the Te-
chnical Committee had been implemented expeditiously, the situa-
tion leading to the damage of boilers in power' houses and conse-
quential reduction in power generation which adversely affected 
both industrial and agricultural production, could have been largely 
avoided. 

. Reply of Government (6.57 and 6.58) 

The Energy survey Committee consisted of senior officers of 
the Governmelnt of India and top technical experts in coal and 
power generation from the Ministry of Mines and Fuel; Member, 
Planning Commission, Chief Engineer, DVC and foreign 'experts 
from USA, UK, Belgium and France. The Committee observed-

"224. The washery can be operated either on a two product or 
o;n a three-product basis. On a two-product basis, the bye-products 
have about 40 per cent ash content. On this basis, our Working 
Group has estimated that the washery yield will be about 55 per 
cent of washed coal for metallurgical use and about 45 per cent of 
bye-products by 1970-71. On a three product basis, there will be 
again about 55 per cent of washed coal, about 25 per cent middlings 
with about 30 per cent ash content and about 20 per cent rejects. 
We have investigated the economic advantages of the two alterna-
tive methods and are convinced that the balance of a,dvantages lies 
with two-product system, so long as markets are available for the 
use of the by-products for electricity generation and other uses.". 

"227. Although we believe the 2-product washed to be more 
economic than the 3-product washed, 3-product washeries already 
built or under construction will not, of course, be abandoned. If 
it is economic to convert a 3-product washery over to 2 prduct 
method, we assume this will be done." 
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It can be seen that the Committee was fully convinced about the 
justification -Qf having 2-product washery. Since all top technical 
officers involved in coal supply and power generation made a unani-
mous reconunendation in this regard there would be no use by 
fixing any responsibility for the decision to set up a 2-stage wa-
shery. This was a genuine recommendation which was made per-
haps with the knowledge of the characteristics and behaviour of 
foreign coals. In fact, there was no serious objection from the 
power plants even in India in regard to the use of sinks from twa 
product washeries till recently when the working of power plants: 
was under strain. It was only then that the sinkis from two product 
washeries was asked to be discontinued to improve the performance 
of the power plan:s. It is only therefore the subsequent experience 
in the use of sinks at the power houses that proved that sinks from 
2-products washery were harmful to boilers. All 2-product washeries 
are now being gradually converted into 3-product washeries. 

[Ministry of Energy (Department of Coal) O.M. No 54012(1)/75-
CDT dated 24-6-1975] 

Recommendation (Serial No. 77.3, Para 6.58) 

The Committee note that the original decision to have 2 stage 
washery was based on the recommendation of the Energy Survey 
Committee (1965). They are concerned to note that the recommen-
dations of an expert Committee about the suitability of the 2 stage 
washeries, have been proved wrong by subsequent ev:ents. The 
Committ~ urge that an enquiry be made into the whole matter 
with a view to fixing responsibility and assessing the extent of los-
ses suffering by the washeries as a result of under-utilisation of 
capacity, by the Power Stations in the sha'Pe of damage to equip-
ment and cuts in Power supply so as to obviate such lapses in 
future. 

Reply of Government 

This item has been covered along with item No. 6.57. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1) /75--
CDT dated 24-6-1975] 

Recommendation (Serial No. 78.1, Para 6.59) 

The Committee note that according to the Technical Committee 
on Coal Washeries, the estimated production of rniddlingsJsinks 
which are by-products of the coal washeries, was about 3 million~ 
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tonnes·~ 1969-70. ·The same Committee had. ~sti:mated that the 
tot.l pxoductiOIl. of miadlingsfsinks '~ the end of the l"O'tlrth Plan 
(1973-74) would be around five million tonnes which w~ expected 
to !increase further to about ·9 mi.J1ion tonnes by the -end of the F'ifth 
Plan {197S-79~. 

Reply of Government 
The observation of the Committee has been noted. 

IMinistry of Energy (Department of Coal) O.M. No. 54'012(1) /75-
CDT dated 24-6-1975] 

Becommendation (Serial No. 78.2, Para 6.60). 
The Committee would like Government to take effective steps to 

ensure that the middlings and sinks produced by the washeries in 
large quantities, are fully utilised. 

Reply of Government 

The recommendation of the Committee has been noted for im-
plementation. 

[Ministry Qf Ene'rgy (Department of Coal) O.M. No. 54012 (1) /75-
CDT dated 24-6-1975] 

Recommendation (Serial No. 79, Para 6.61) 
The Committee have earlier referred to the scheme for manu-

facture of soft coke from middlings. The Committee consider that 
intensive research .should be carried out with a view to improve the 
quality of the middlings and also to find out scope for diversified uses 
of middlings and sinks produced by the washeries in case the Power 
Plants are not in a position to use them. 

Reply of Government 

As a result of the investigation carried out by C,F.R.I. the feasi-
bility of manufacture of soft coke from middlings has been estab-
lished. A pilot plant for making domestic soft coke from low grade 
IlIA and IIIB coals is being installed at one of the collieries of the 
BCCL. Based QIl the experience gained in this pilot plant, conversion 
of middlings into soft coke could be taken up in a larger way. 

[Ministry of Energy (Department of Coal) O.M. No. 54012 
(1) /75-CDT dated 24-6-1975] . 

R4!commendation (Serial No. 80, Paia 7.18) 
The Committee note that out of the production of 135 million 

t~nnes of coal targetted for the Fifth Fi\'e Year, Plan, 115 M.T. is 
likely to be produced from expansion, reeonstruction and restruc-
turing of the existing mines and the palance 20 m..t. would come 



from new mines, a substantial nwnber of which could be put into 
operation,in a relatively short time. They further note that the cest 
.of equipment, needed. for achieving the aforementioned target is esti-
mated at Rs. 400 crqres. Out of this, machinery and equipment of 
.about 113 in value would have to be imported. In this connection 
the Committee would like to draw attention to the reports of the 
Committee on Public Undertakings (Sixty-Fifth Report, Fourth 

.Lok Sabha and Twenty-Fourth Report, Fifth Lok Sabha) on Mining 

.and Allied Machinery Corporation Ltd., wherein they have pointed 
out that the existing capacity of 45,000 tonnes, developed in Mining 

. and Allied Machinery Corporation for Manufacture of machinery 
and equipment for coal mining, has been put to little use. The 
Committee consider that now that coal mining has been nationalis-
ed, it should be possible to have an integrated programme for manu-
facture of machinery and equipment for the coal mining industry. 
The machinery and equipment to be manufactured by Mining and 
Allied Machinery Corporation, Ltd. should be such as is required 
by the industry and would make for the most efficient and 
economical working of the coal mines. The Committee consiaer 
that this challenge should be taken as an opportunity by Govern-
ment and the UndeTtaking to see that 100 per cent production and 
even more is achieved from the existing capacity of MAMC so as to 
meet fully the requirements of equipment and machinery for the 
coal mining industry and obviate the need for imports. The Com-
mittee would like that there should be close coordination and colla-
boration between the two sectors viz. Coal Mining Organisations 
and the MAMC so as to have a long-term perspective plant for the 
manufacture of coal mining machinery and equipment, best suited 
to the needs of this industry. , 

Repl~· of Government 

The coal mining companies have given the list of requirement of 
plant and equipment during the Fifth Five Year Plan to MAMC 
and they are gearing up their organisation to meet the demand. 

'TIhe companies have first booked the production capacity of H.E.C, 
BEML and MAMC before placing orders on non-Government 
parties. The value of the order placed on MAMC by the end of 
·1974-75 for delivery during first two years exceed Rs. 52 crores. 

The entire producti<¥l capacity of MAMC is still not available 
for production of mining plant and eq1,lipment; a part of the capaci-
. ty is locked up with the plant ~nd equipment under manufacture 
"for various port authorities. It would be some time before these 
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orders are completed and MAMC are free to take up wholly mining 
plant and equipment. There is now effective coordination at the 
field and Ministry level to ensure optimum utilisation of manufac-' 
turing capacity of MAMC for the mining industry. 

[Ministry of Energy (D.epartment of Coal) 0.1'/1. No. 54012(1)/ 
75-CDT dated 24-6-1976) 

Recommendation (Serial No. 81, para 7.19) 

As regards equipment and machinery required for open-cast 
mining, the Committee understand that some capacity in this behalf 
has already been developed in Eharat Earth Movers and Heavy 
Engineering Corporation. The Committee need hardly point out 
that Heavy Engineering Corporation is another public sector Under-
taking where capacity has not been fully put to use, as pointed out 
in the Fourteenth Report (Fourth Lok Sabha) of the Committee on 
Public Undertakings. The Committee see no reason why the Heavy 
Engineering Corporation should not make use of this opportunity to 
gear fully its manufacturing programme so as to meet in full the re-
quirements of drag lines. shovels etc., required for coal mining. 
Similarly Eharat Earth Movers should make every effort to see that 
motor graders and other equipments required for coal mining for 
open castcoal mining, are supplied to the maximum extent possible. 

Reply of Government 

The recommendation of the Committee has been brought to the 
notice of the concerned Department for necessary action. It may, 
however, be mentioned that the requirements of machinery have 
been indicated in advance t::> all indigenous manufacturers both in 
the public and private sector. Frequent review meetings are held 
at the field level and at level of the Ministry. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1) I 
75-CDT dated 24-6-1975] 

Recommendation (Serial No. 82, Para '1.20) 

The Committee would also like examination in depth regarding 
the need for promotion of standardisation and variety reduction in 
Mining machinery equipment to bring about efficiency and economy 
in coal mining operations. It is imperative to standardise certain 
popular sizes and types, which would give the benefits of quicker 
delivery and easier availability of spares. Once standardisation is 



83 

decided, all the Undertakings which are at present engaged in the-
production of mining equipment should also be entrusted with the-
manufacture of spares, which should be regularly made available to· 
the coal producing organisations, so that at no time the machinery is. 
put out of commission for want of spare parts. It is also important 
that norms should be laid down for machine utilisation and adhered 
to strictly. 

Reply of Government 

Coal producers have standardised the equipment on indigenous 
availability to avoid import as far as possible. 

Norms have a19') been laid down for machine utilisation and will 
be observed. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1) r 
75-CDT dated 24-6-1975] 

Recommendation (Serial No. 85.1, Para 7.37) 

The Committee note that industrial explosives, which are one of 
the important inputs for coal production are produced presently by 
three factories in the private sector namely, the Indian Explosives 
Ltd., the Indian Detonators Ltd., and the Indian Oxygen Ltd. The 
present combined production of the three factories is 41,500 tonnes 
per annum out of which 15,000 tonnes are consumed by the coal 
mining industry. 

Reply of Government (Paras 7.37, 7.38 and 7.39) 

The Government have already made an exercise for the assess-
ment of requirements of explosives for each year in the Fifth Five 
Year Plan and these estimates are being reviewed. Besides the two 
explosive plants being selt up in the public sector, another new plant 
for producti::m of explosives is being considered, along with expan-
sion of the existing production capacity, with a view to meeting the 
requirements of explosives i.n the 5th Five Year Plan period and 
subsequent years. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1) I 
75-CDT dated 24-6-1975] 
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Becommendation (Serial No; 8502* Para 7.38) 

The Committee fUrther note that- the demand for explosives is 
expected to go up to 77,000 tonnes by the end of the Fifth Plan out 
of which the estimated share of the coal mining industry would be 
35,000 tonnes. In order to meet the country's increased, demand of 
explosives, the Central Government is considering proposals to set 
up an explosives factory in the Public Sector, with an annual capaci-
ty of 15,000 tonnes. It is also proposed to set up a nitro glycerine ex-
plosives plant with an annual capacity of 5,000 tonnes in the Defence 
Sector. The Department has stated that both the projects will take 
about 4 years to reach the stage ,of production. 

Reply of Government 

This item has been covered along item No. 7.37. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-1975] 

Recommendation (Serial No. 85.3, Para 7.39) 

The Committee are concerned to note that even after taking into 
account the production amounting to about 20,000 tonnes in the two 
new f.actories proposed to be set up, there would still be a gap of 
about 15,500 tonnes of explosives between the demand and supply 
thereof by the end of Fifth Plan period. It is also disturbing to 
note that the production of two new factories would be available 
after 4 years i.e. towards the end of the Fifth Plan period. The 
Committee are unable to comprehend why no provision had been 
made so far for meeting the gap of about 16,000 tonnes of explosives, 
required in the country and why the two new factories which are 
started to take 4 years to reach the stage of production, were not 
planned earlier so as to meet the growing needs of the coal mining 
and other industries to enable them to increase their production. 
The Committee would like the Government to examine this matter 
in depth and take suitable measures to expedite the setting up of 
the two new factories for explosives in the public sector as also to 
make provision for meeting the deficit of 15,500 tonnes in production 
by either expansion of the existing factories or by setting up new 
ones. The Committee recommend that the requirements of explo-
sives for each year of the Fifth Plan period <should be worked out by 
Government in detail and effective measures should be tak~ to 
ensure that the requisite quantity of explosives is available in time 
so as not to result in any interruption in production of coal etc., dur-
ing, the Fifth Plan period. 
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This i~ has been covered along with item No. 7:J7. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1) f 
75 CDT dated 24-6-1975]. 

Recommendation (Serial No. 86.2, Para 7.57) 

The Committee further note that the National Coal Development 
Corporation (now Central Division) has a technical cell attached to 
its Sales Marketing Department which investigates the complaints. 
regarding inferior quality of coal from the consumers and takes re-
medial action. Arrangements are also made at N·C.D.C. collieries 
for regular sampling and analysis of coal supplied to the major 
consumers with a view to keep a watch on quality. The Coal Mines 
Authority is now proposing to have quality control departments in 
other Divisions on more or less similar lines as in the case of the 
Central Division. The Committee also note that the Bharat Coking 
Ltd., has a full-fledged quality control Department to enswre that 
coal of right quality is supplied to th consumers. B.C.C.L. proposes. 
to expand this Department to further improve the quality control 
measures. 

Reply of Government 

These are observations of the Committee and no specific action 
is called for. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1) r 
75 CDT dated 24-6-1975]. 

Recommendation (Serial No. 86.3, Para 7.58) 

The Committee would like the Coal Mines Authority to set up 
the quality control organisation in their various Divisions expedi-
ticusly so that coal of right quality is supplied to various consumers 
and there are no complaints on that account. 

Reply of Government (7.58 and 7.59) 

Quality Control Departments have been set up in all the coal pro-
ducing organisations, and are being expanded to meet the require-
ments of the consumers. 

Besides, this the State Electricity Boards have been requested tct 
post their officials at the loading points and CMA have agreed to-
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.post their officials at unloading points in order to check that proper 
type of coal is supplied to the power stations. It is also proposed to 
.introduce appropriate penalty/bonus clause in the contracts for 
supply of coal. 

Complaints received regarding quality are attended to immedi-
.ately and remedial action is taken. To assist the conswners, branch 
offices of the coal producing organisations have been set up at seve-
ral places, where complaints are attended to and immediate action 
is taken. 

The Fuel Efficiency Unit of the Coal Board has been transferred 
to the CMA and this unit has started rendering advisory service to 
consumers in regard to coal utilisation. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24-6-19'75.] 

Recommendation (Serial No. 86.4 Para 7.59) 

In this connection the Committee would also like to draw specific 
attention to the following recommendations of the Committee on 
Public Undertakings in their Sixty-Seventh Report (Fourth Lok 
Sabha) for early implementation by the Coal Producing Organisa-
tions:-

"The Committee are of the view that top managements of 
public sector enterprises must regard quality control as 
an overall management function. They feel that the suc-
cess of quality control depends to a large extent on the 
direct interest taken by the managements. 

The Committee regret to note that some of the public enter-
prises e.g., Heavy Engineering Corporation Ltd., and 
National Coal Development Corporation Ltd., do not orga-
nise in plant training in quality control for their staff. 
They are of the opinion that training in the field of quali-
ty control will give the staff in the quality control orga-
nisation an understanding of the theory and practice of 
the quality control techniques and procedures. They re-
commend that all undertakings should evolve in plant 
training in quality control. The Committee are surprised 
to note that some of the public sector enterprises e.g., 
heavy Engineering Corporation Ltd., had not prepared 
any Manual on Quality Control for the guidance of their 
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staff., They are not so sure whether they have any 
written instructions even. The Committee recommend 
that even undertakings which have issued detailed in-
structions on the subject of quality oontrol from time to 
time should codify the same in the form of a Manual so 
that such instructions are available for study and refer-
ence at one place. Arrangements should also be made 
for inbuilt mechanism for periodical revision and review 
of the Quality Contr,ol Manuals. 

The Committee recommend that every public undertaking 
should introduce a systematic procedure for registration 
of consumers complaints and recording of the action 
taken on each complaint. Such a system would not only 
enable the undertakings to know the exact number of com-
plaints received in a year but also serve as an index of 
the success of the quality control measures adopted by 
an undertaking and show the trend of consumers reac-
tion to various products. The Committee recommend 
that all manufacturing units in the public sector should 
establish an adequate organisation and facilities for feed 
back on consumers reaction to their products by con-
ducting field survey through independent and experienc-
ed organisations like the Management Institutes in order 
to find out reaction of consumers regarding their pro-
ducts and to take necessary corrective steps promptly 
and adequately for rectifying defects etc·. not only of 
the products sold but also of future productions." 

Reply of Government 

This item has been covered along with item No. 7·58. 

[Ministry of Energy (Department of Coal) O.M. Nu. 54012(1) / 
75-CDT dated !:4-6-75.] 

Recommendation (Serial No. 87, Para 7·60 

The Committee regret to note that there have been complaints by 
- the power stations regarding the quality of coal supplied to them, 

particularly the existence of extraneous matter like shale and stone 
in coal which damaged the grinding mills in the power stations and 

. resulted in disrupting power supply to the consumers and higher 
maintenance costs to the power stations. The Committee would 

'like to emphasise that very large quantities of coal would be con-
'sumed by power stations in the coming years and it is therefore 



imper8tiSle'that they -are supplied coal of the requisite quality by-
removing -shales and stone therefrom. The 'Committee would like 
-Government to evolve the -best method for removal of shales and 
stones from the coal, whether by washing Or by hand removal. In 
this connection the Committee would also refer to recommendations 
made by the Fuel Policy Committee regarding the washing of non-
coking coal and would urge Government to take necessary action 
to adopt the most economic method, after a full consideration of 
the techno-economic feasibility, so that coal of the requisite quality 
and quantity is supplied to the power stations and other consumers. 

Reply of Government 

The following efforts are being made for supply of adequate 
quality and proper quality of coal to the various thermal power 
stations: 

(i) A Standing Linkage Committee has been set up to review 
linkages and monthly allocation of correct specifications 
of coal to power stations. 

(ii) A Control Room has been set up in the Ministry of Rail-
ways to review the daily supply and stocks of coal at the 
power stations. 

(iii) A Joint Cell has been created at Calcutta to review the' 
loading and allotment of wagons for movement of coal 
at the power stations. 

(iv) The State Electricity Board have been instructed to post 
their officials at the loading points and CMA have agreed 
to post their officials at unloading points in order to check 
that proper type of coal is supplied to the power stations. 

(v) It has been decided that middlings from 3 stage washeries 
only should be used for power generation. Action is also 
being taken to convert 2 stage washeries into 3 stage 
washeries. 

(vi) The Council for Scientific and Industrial Research and the-
CFRI have been requested to help in devising a scheme 
for the control of the quality of coal supplied to the power 
stations. It is also proposed to introduce appropriate 
penalty /bonus clause in the contracts for supply of coal. 
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. Besides the measures mentioned a~ov.e. the techno-economic 
fea~ibmty of washi~g non-coking coal is also being looked into . 

. [Ministry of Energy (Department of Coal) O. M. 
No. 54012(1)/75-CDT dated 24-6-i975i 

Reoommendation (Serial No. 88.1 Para 7.68) 

The Committee note that control on coal prices which was first 
introduced in 1944 was withdrawn by Government w.e.f. 24th July, 
1967. Since then, the prices of coal have been revised from time to 
time based on the prices agreed toby the Railways who are the 
biggest consumers of coal. These prices set the pattern of prices 
to be charged from various other consumers. 

Repiy of Government (7.68 and 7.69) 

It is not correct that power stations have to pay more Or less the 
same price for coal with 40 per cent ash, as the steel plants and 
Railways pay for good quality coal. Till April, 1974, the coal price 
was related to the ash/ash moisture content. There was a differen-
tial of Rs. 21.45 per tonne between the price of Sel A Grade non-
coking coal and Gr. III B coal. For ungraded coal with ash content 
of 40 per cent, the price was ner.:otiated with the consumers and 
it was lower than that of Gr. III B coal. From 1-4-74, the prices 
have been related to the useful heat value. This structure has Been 
accepted as scientific and reasonable by all the major consumers 
including power houses and Railways and is in fact in accordance 
with the recommendation of the Central Fuel Research Institute. 

[Ministry of Energy (Department of Coal) O. M 
No. 54012(1)/75-CDT dated 24-6-1975] 

Recommendati()!Jl (Serial No. 88.2, Para 7.69) 

The Committee consider that this system of pricing of coal is 
unscientific as the power stations are stated to have to pay more or 
less the same prices for coal, with 40 per cent ash content, as the 
steel plants and the Railways pay for good quality craL The Com-
mittee regret to say that although in para 39 of their 33rd Report 
(Thid Lok Sabha) on the then Ministry of Mines and Fuel. the 
Estimates Committee had recommended the grading of coal on its 
calorific value and fixing the prices accordingly, this was not imple-
mented till ~'\pril, 1974. It is only from April, 1974 that the prices of 
coal have been fixed after taking into account the useful beat value 

2817LS-7 
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of each grade of coal. The Committee would like the Government 
t9 review the positioJl in the light of experience gained of the work-
ing of the new prices and arrive at a iicientific system of fixing of 
coal prices according to its calorific value, in consultation with tlle 
major consumers. 

Reply of Government 

This item has been covered along with item No. 7.68. 

[Ministry of Energy (Department of Coal) O. M. 
No. 54012(1)/75.CDT dated 24-6-19'15] 



CHAPTER III 

RECOMMENDATIONS WHICH THE COMMITrEE DO NOT 
DESIRE TO PURSUE IN VIEW OF THE GOVE:ijNMENT'S 

REPLIES 

Reeommendati&n (Serial No. 7.3, Para 3.33) 

The Committee have already commented on the plea of shortfall 
in demand from important consumers during the Fourth Plan period 
in Chapter II of their Report (Paras 2.19 to 2.25) wherein they have 
drawn attention to the paradox of shortfall in consumption of coal 
by certain sectors of industries and lack of availability of coal to the 
tune of about 4i million tonnes in some other sectors. In particular, 
the Committee have referred to large unsatisfied demands, in the 
cement industry, domestic sector and brick kiln industry etc. The 
Committee regret that during the Fourth Plan, the preduction of 
mal lagged behind the demanj of the various consumers, by about 
5 million tonnes resulting in wid~spread hardship to these sectors. 
'The Committee urge that a study in depth should be made to analyse 
the reasons for shortfall in production so as to take effective remedial 
measures to prevent a recurrence of scarcity conditions in future. 

Reply of Government 

'While the Committee's observations have been noted, it is sub-
mitted that as the reasons for shortfall in production in the Fourth 
Plan, apart from the lack of demand in certain sectors like steel, 
m-e known and these have been rectified leading to a large increase 
'Qf 10 m. tonnes in the production in the first year of Fifth Plan, a 
eetailed and time consuming study in depth may not be fruitful at 
this stage. Constant monitoring of the projects by the CMA/SCCI 
"BeC and by Government is being introduced and it is hoped that 
-with improvement in power and transport availability and timely 
3Upply of machinery, explosives and other inputs, it will be possible 
1:0 attain the Fifth Plan target. Th.e present trend in production has 
~ven the necessary confidence in this regard. 

[Ministry of Energy (Department of Coal) O. M. 
No. 54012(1)/75-CDT dated 24-6-1975] 

91 
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Recommendation (Serial No. 7.6, Para 3.36) 

The Committee consider that the magnitude of increase in produc-
tion of coal envisaged dtuing the Fifth Plan is stupendous and 
unprecedented and would tall for a well-conceived strategy of 
short-term and long-term planning, coordinated efforts and mobilisa--
tion of all resources. The Committee are conscious that this enor-
mous increase in coal production would put severe strains on the 
managerial and technological capability of the coal organisations. 
engaged in coal raising. The Committee find that there are many 
constraints on coal production viz. power shortage, lack of modern 
machinery, unsatisfactory industrial relations and endemic law and 
order problems in the Bengal-Bihar coalbelt. The difficulties in the 
availability of mechanical equipment for coal mines, power shortage 
and rail transport have acted as a drag on increasing coal production. 
The Committee would like to emphasise that unless effective action 
is taken urgently to remedy these short-comings, it would not be 
possible to achieve the targetted production. Modern mmmg 
methods, faster lifts and other mechanical devices would have t8t 
be employed more widely in the existing mines to increase their 
output. 

Reply of Government 

Kindly see reply under para 3.33. 

[Ministry of Energy (Department of Coal) O. M.. 
No. 54012(1)/75-CDT dated 24-6-1975} 

Recommendation (Serial No. 10, Para 3.42) 

The Committee note that the production target for 1974-75 was 
fixed at 92 million tonnes in the Draft Fifth Five Year Plan which. 
was increased to 95 million tonnes in the context of energy crisis. 
Against this target the production during 1974-75 is expected tcto 
reach only 88 million tonnes i.e. a shortfall of about 7 million tonnes. 
The Committee are concerned to note that in the very first year of 
the Fifth Plan, there has been shortfall in achieving the production 
target fixed for the year. This, in itself, indicates that great~r efforts 
and effective measures are required to fulfil the targets laid down 
for the Fifth Plan period. 

Reply of Government 

The original target of 1974-75 was 90 m.t. against which the a:t~a} 
achievement as per provisional figures has been well over 88 milhon 
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ionnes, co'mpared to a production of 77.87 million tonnes in the 
.earlier year 1973-74.* 

[Ministry of Energy (D~partment of Coal) O.M. NQ. 54012(1)/75-
CDT dated 24-6-1975]. 

-----------.---
• At the time of factual verification ftle Ministry of ·Energy have 6tated 

. ~5 follows: 

'I. 
2. 

3· ." . 

"Both the production and supply of coal have improved considerably 
in the last one year and today the demand for coal is being met 
in full and adequate stocks haVe been built up with major con-
sumers. During the calender year 1975, production of coal was 
96.27 million' tonnes as against 84.76 million tonnes in 1974. The 
monthly coal production exceeded. 9 million tonnes in December 
1975 and January, 1976 and We anticipate that the target of 98 
million tonnes fixed for the plan year 1975-76 will be exceeded 
by about one million tonnes. During the last two years the 
level of annual coal production has gone up by 20 million 
tonnes i.e. from 78 'million tonnes in 1973-74 to a likely 99 mil-
lion tonnes in 1975-76. 

The remarkable performance has been possible due to the coopera-
tion and dedicated work done bv coalmine workers, trade unions 
and officers particularly after tile declaration of Emergency. It 
is the cumulative result of a number of 'steps taken by the Govern-
ment after nationalisation of the coal mines to re-organise the 
industry and provide the much needed expertise and equipment 
ek:. with a capital investment of over Rs. 370 crores during these 
two years, as also the implementation of 12-point Action Pro-
gramme to increase production and improve )troductivHy and 

efficiency which was intraduced in August, 1975. 

The despatd.les 01. coal haVe also been correspondingly high lbe-
cause of the consistent1y satisfactory availability of ·railway 

wagons. All major consumers have built up v81'Y comfortable 
stocks. The following table will give an idea of the improve-
ment over the last year. 

Table showing coal .. tocks with major consumers in terms of number 
day's requirement: 

Consumer Stock as on 
31.1.75 29. 2 .76 

Power Houses 12.5 38.7 
Steel Plants 4·0 17.-
Cement Plants 19·3 22.6 
Railways 2·7 7·0 

Several power houses have more tban 100 days' stock of ooal and 
have now started reducing their off-take. Similar is the case 
with many cement plant!!. We have now a problem in persuad-
ing the consumers to lift the linked quantities." 
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Recommendation (Serial No. 25.1, Para 3.11') 

The Committee note that during 1970, the out-put per manshift 
in the coal mines in India was 0.67 tonnes as against 17.27 tonnes in. 
U.S.A., 9.03 in Canada, 4.74 in Czechoslovakia, 2.14 in U.K. and 1.54-
in Poland. During 1973, the output per manshift in the coal mines 
fn India came down to 0.60 tonne against the earlier figure of 0.67 
tonne achieved in 1970. The Committee are gr,eatly concerned to. 
note that O.M.S. in India is very low compared to other countries. 
and that it has further gone down in 1973 to 0.60 tonne instead of 
increasing upward as compared to the year 1970. 

Reply of Government 

The output per man shift depends on a number of factors the 
chief among them being the degree of mechanisation. In a develop-
ing country with abundance of unemployed manpower and limita-
tion of capital the degree of mechanisation in general is naturally, 
very much less than in the advanced countries. The OMS is alse} 
high in open cast mines employing heavy earthmoving equipment.-
But the major part of coal production in India is obtained from: 
underground, semi-mechanised and non-mechanised mines. A straight 
comparison of OMS with European countries and USA is therefore-

prone to be grossly misleading. 

Regarding the fall in 01'1..5 in 1973 as compared to 1970, it may 
be pointed out that before nationalisation the private colliery owners 
used to keep a large number of workmen as casual labour and also 
employed contract labour for many jobs. The number of regular 
employees based on which the OMS is calculated was therefore much 
less in 1970 than in 1973· when the BCC and CMA had regularised' 
most of the casual and contract labour. With the increase in overall 
production in 1974-75, the OMS has already shown an improvement~ 
Further improvement is planned to be achieved in 1975-76. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
CDT dated 24-6-1975]'. 
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Kecemmeatlation (Serial No. 25.2, Para 3.111) 

'The Committee would like Government to investigate fully"'tJae 
~sons for the fall in O.M.S. in 1973 as compared to 1970 and take 
necessary remedlal measures for augmenting productivity. 

Reply of Government 

This item ha3 been covered along with item No. 3.110. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1) /75-
COT dated 24-6-1975]. 

K.eeommendation (Serial No. 31.2, Para 4.31) 

The Committee further note that the dislocation of railway 
movement had also resulted in the building up of large stocks of 
finished steel at all the steel plants. On 1-2-1974 there was an accu-
mulation of 3,61,000 tonnes of finished steel at all the steel plants 
as against the normal stock of about 1,50,000 tonnes. 

.1 ~ply of Government 

During 1973-74 the working of the railways was seriously affected 
by a series of agitations by various categories of railway employees. 
The loco running staff agitations during May, June and later ill 
August, 1973 dislocated rail movements and resulted in an increase 
in the ground stocks in steel plants. This accumulation, however, 
was cleared by November, 1973. Since December, 1973 there were 
further staff agitations which took a variety of forms like go-slow, 
work-to-rule, work-to-<lesignation and wild cat strikes as a result of 
which movement through all the outlets of the South Eastern Rail-
way was affected, again resulting in the accumulation of finished 
products in steel plants. At the end of March, 1974, 4,08,000 tonnes 
0f finished steel had piled up in the steel plants. A special drive 
was launched after May 1974 strike and the ground stocks of finished 
s~l was progressively brought down and 1.)y December, 1974 the 
stocks fell to 2,76,000 tonnes thus clearing the accumulated backlog 
in aftdition to the current production. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
CDT dated 24-6-1~~]. 

Recommendation (Serial No. 35.1, Para 4.50) 
The C.ommittee note that since November, 1973 the Railways have 

been experiencing shortfall in coal supplies. Steam coal which wa:: 
eonsumed by the Railways and several other industries, had not been 



available in sufficient quantity to meet the demand of all the con-
'S:pmers. Consequently the Railways reduced their own consumption 
of coal by curtailing some departmental and shunting services and 
also by suspending some short distance passenger trains. It has nQt 
been possible to build up coal stocks because from Novembeil', 1973 
onwards, there had been a spate of staff agitations on the Rai~ways, 
followed by the Locomen strike in December, 1973 which :;everely 
affected the loading of coal in the Bengal-Bihar coalfields. 

Reply of Government (4·58 and 4.51) 

The Railways have felt shortage of loco coal even from the 
beginning of 1973. There has, however, been considerable improve-
ment in the performance of the Railways after the Railway strike. 
Loco coal leading exceeded 19{)O wagons in December, 1974 against 
a target of 1800 wagons. Their revised demand of 14.4 million 
tonnes of loco coal for each year of the Fifth Five Year Plan would .e met, if the pl'esent trend of wagon availability continues. 

[Ministry of Energy (Department of Coal) 
O.M. No. 54012(1)175-CDT dated 24-6-1975] 

RecommendatioD (Serial No. 35.2, Para 4.51) 

The Committee also note that 284 pairs of passenger tra~ns have 
remained cancelled due to shortage of coal even during Nevember, 
1974. 

Reply of Government 

This item has been c'Overed along with item No. 4.50. 

[Ministry of Energy. (Department of Coal) 
O.M. No. 54012 (1) 175-CDT dated 24-6-1975] 

Comments of the Committee (S1. No. 35.1 & 3;).2) 

The Committee would like to know the present position regaoo-
ing cancellation of passenger trains the 80untry due to shortage of 
eoal. 

Recemmendation (Serial No. 35.3, Para 4.52) 

The ~ommiUee are surprised to nate that the figures of demand 
and supply of coal to Railways furnish~d to them, do not indicate 
any shortfall in overall supplies of coal to the Railways. It is there-
fore paratloxical that while on the .ne hand the demand of coal for 
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the Railways appears to have been met fully, there have been per-
sistent shortfall in availability of coal to the Railways resulting in 
cancellation of train services causing inconvenience to travelling 

. public. It appears to the Committee that shortfall in coal supplies 
to the Railways may be partly due to the Railway's demand for coal 
as originally projected, being on the low side. The Committee would 
urge that a thorough probe into the circumstances in which the 
Railways experience shortfall in supplies of coal should be made by 
Government to find out whether it was due to inadequacy in 
forecasting of demand by Railways, production de'ficiences or 
transport bottlenecks etc., and should devise effective remedial mea-
sures to ensure against recurrence of such situations. 

lteply of Government 

There have been some deflections from the original estimated 
demands for loco coal (as assessed by the Committee on Assessment 
of Demand for coal-1971). This has been mainly due to the inter-
national energy crliis which came only after 1972 leading to the 
slowing down of the pace of condemnation of steam locomotives on 
the Railways. The Railways had no difficulty about their coal sup-

, plies till 1972 for running their normal services. However, due to the 
aforementioned reasons in 1973-74, while the clemand for loco coal 
went up on the one hand, the supplies did not match due to factors 
llke the cumulative effect of deterioration of law and order in the 
Eastern Sector, occasional disturbed industrial relations on the Rail-
ways, shortage of power and the teething troubles of the newly 
nationalised non-coking coal mines. With the combined efforts made 
by the Railways and' the coal producing agencies, these problems 
were overcome and the situation started improving from the end of 
1974. The supply of loco coal has been maintained at a satisfactory 
level since then and complete plan for coordination in this matter 
has been drawn out to take care of such problems and it is planned 
~ meet the full reqlfirements of loco coal in the coming years. In 
view of the above it is considered that there is no need for any further 
aetailed probe in this matter. Most of the trains cancelled by 
Railways have since been restored as a result of improvement in 
eGal sl4>plies and movement and whatever tra~ns are still not in 
.peration, are not due to non-availability of coal but due to the .. 
uneconomic operation. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(l)/75-
. CDT rlfited 24-6-1n.6]. 
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ReeemmeaatiOll (Serial No .. 38, Para 4.") 

The Committee regret to note that supply of coal to the Thermal 
Power stations during 1970-71, 1971-72, 1972-73 and 1973-74 had been 
very erratic. The shortfalls in supplies are of the order of .1.~1, 
1.18, 1.89 and 5.88 million tonnes respectively during the period 
1970-71 to 1973-74. Very few power stations had enough stocks of 
coal which would last even for 10 or 15 days. The power statiolls 
had to face great anxiety in the absence of sufficient quantities of 
coal which had to be rushed to the needy Power stations to meet 
their day to day requirements. According to the representative of 
the Ministry of Irrigation and Power, the Power stations have been 
operating on hand to mouth basis. From the data furnished by the 
Ministry of Irrigation and Power, the Committee note that as many 
as 20 Power Stations in the country were affected due to shortage of 
coal during 1972 and 1973 in various States and had reduced gene-
ration of electricity. The data indicates that for want of adequate 
supplies of coal in time, these Power station had occasionally either 
to close down or to work far below their maximum capacity. The 
Committee also note that the unsatisfactory quality of middlings 
supplied to the Power stations has also contributed to additional 
demands from power stations for raw coal which has produced a 
strain in coal supplies to other consumers. The Committee are great~ 
ly concerned at the loss in pow€r generation due to JlJOn-availability 
of coal as it has adversely affected not only industrial production but 
also production of foodgrains in the country which is very vital for 
the econ{)llly. 

Reply of Govemment 

There were occasional instances when the poor quality of coal 
and inadequate quantities of coal had reduced the power generation 
in the thermal stations. However, the following efforts are being 
made to provide supply of adequate quantity and power quality of 
coal to the various thermal power stations. 

(i) A Standing Linkage Committee has been set up in the 
Dep~rt'11"'nt of Coal to review Linkages and monthly al1o~ 
cation of. eorftlCt. specification of coal to power stations. 

(ii) A Control Room has been set up in the Ministry of Rail-
ways to review the daily supply and stocks of coal at the 
power stations. 



99 

(iii) A Joint Cell has been created at Calcutta to review the-
loading and allotment of wagons for movement of coal to.. 
the thermal power stations. 

(iv) The State Electricity Boards have been instructed to post 
their officials at the loading points and CMA have posted 
their officials at unloading points of major power stations. 
in order to check that proper type of coal is supplied to 
the power stations. 

(v) Since it has been decided by the Deptt. of Power that 
middling from 3 stage washeries only should be used for-
power generation action, action is being taken to convert 
2 stage washeries into 3 stage washeries wherever possible-
and no middlings from two stages washeries are now being_ 
supplied to the power stations. 

(vi) The Council for Scientific and Industrial Research and' 
the Central Fuel Research Institute have been requested 
to help in devising a scheme for the control of the quality 
of coal supplied to the power stations. It is also proposed. 
to introduce .appropriate penal1{y ~nus clauses in the 
contracts for supply of coal. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75-
CDT dated 24-6-1975]. 

Recommendation (Serial No. 48.2, Para 4.93) 

The Committee are concerned to note that there is an enormous.: 
gap between demand and supply of Soft Coke in most of the States 
as evidenced by the shortfall to the extent of 1.63, 2.32, 3.31 and 3.43--
million tonnes during 1970-71, 1971-72, 1972-73 and 1973-74 respec-
tively. The Committee note that this gap is mainly attributable to· 
difficulty in movement as production of Soft Coke is stated to present 
no diffilculties sinoe- Grade III B coal can be converted into Soft Coke -
within 4 days. 

Reply of Government 

The Railways have stated that the gap seems to be unrealistic as 
even with the present level of loading, no demand is coming up from 
major States like West Bengal, U.P., Maharashtra, Punjab, etc. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75--
eDT dated 24-6-1975]._ 
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Reeommendation (Serial No. 52, Para 4.97) 

The Committee would like that the possibilities of manufacturing 
Soft Coke from the coal obtained at the outlying coalfields should 
.also be explored in the interest of avoiding transport congestion and 
. long . haulage. 

Reply of Government 

Since the coal available in the outlying coalfields is mostly non-
.coking, it is not suitable for manufacturing soft coke. Experiments 
.:are being made to produce soft coke from coals of Pathakhera and 
Kanhan fields, which have moderate coking properties. In addition, 
it is proposed to produce domestic fuel from non-coking coal by LTC 
process. One LTC plant is under construction in the Singareni coal-
field. The pos~ibility of having more LTC plants based on suitable 
·coals of the outlying coalfields is under examination. 

[Ministry of Energy (Department of Coal) a.M. No. 54012(1) /75-
CDT dated 24-6-1975]. 

Recommendation (Serial No. 53, Para 4.98) 

The Committee note that no progress has been made by the State 
"Governments to popularise the use of Soft Coke so as to conserve 
··~ow dung which is a valuable organic manure for the crops. They 
realise that the rural popUlation are used to burning cow dung as a 
fuel which is available to them free of cost but they have no doubt 
that with proper guidance and easy and assured availability of aJter-
natiVie domestic fuel, like Soft Coke at reasonable prices. the rural 
population could be induced to utilise cow dung for a better purpose. 

<The main thrust should, therefore, be 1:>::1 ensure availability of Soft 
Coke in adequate measure and at a rea90nable price and then tG 
undertake vigorous steps for popularisation of its use as domestiC' 
fuel so as to avoid scarcity conditions regarding supplies of fuel to 

·1he rural papulation. 

Reply of Government 

The level of use of soft coke is limited, on the one hand by the 
. emphasis on convenience laid by the affluent consumers who prater 
kerosene and LPG even at a higher .(lOst. On the other 'hand the 
poorer sections of the rural community are deterred by the cost in-
volved in the purchase of soft coke (however reasonable the price 
of it might be) as against vegetable waste or cowdung, which is 

·obtained practict1lly free of cost. The attempts at popularising soft 
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coke and increasing its supply have.to keep these limitations in view .. 
In States like West Bengal, Bihar and U.P. which are not very far 
from the area of production of soft 0ok~, it might-be possible to in--
duce more people to use soft coke provided adequate and regular 
supply is assured. The Ministry of Railways have been requested; 
to, increase the availability of wagons for the movement of coal in-
general and soft coke in particular. Both CMA and BCCL are 
planning to increase the production of soft coke commensurate with, 
the availability of transport. 

2. As a long term policy, in the context of the recommendations, 
of the Fuel Policy Committee Report it has been decided that the-
various options like- the construction of more L.T.C., plants, the' 
manufacture of soft coke through Bhattas, the supply. of kerosene' 
and the development of social forests should be. carefully examined; 
in d€pth, considering-

(i) the scarce resources of coal with coking characteristics;. 

(ii) the high cost of L.T.C. coke; 

(iii) the effort and cost involved in transporting coke to distant 
rural areas; and 

(iv) the coal replacement ratio of 8 : 1 for kerosene 

It is also being examined if it would not be advantageous to 
export some quantities of coal from coalfields situated near the ports,; 
and provide foreign exchange for the purchase of kerosene, which is 
efficient as a domestic fuel. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/75--
CDT dated 24-6-1975]. 

Recommendation (Serial No. 56.1, PUa 4.111) 

- The Committee note that there have been shortfalls in the supply 
of Hard coke to the extent of .70 million tonnes, .61 million tonneSt 
.36 million tonnes, .27 million tonnes and .28 million tonnes during 
1969-70 to 1973-74 respectively. The Committee further note that 
the demand for Hard Coke _~\lring; the period, August, 1973 to March, 
1974 varied from 15,244 to 17,184 wagons per month whereas the' 
output of Hard Coke available from coke ovens other than those in 
the steel plants, was about 8,625 wagons. Moreover, the rail trans-
'port capacity earmarked for movement of this commodity, is30fr 
wagons per day. 



102. 

Reply of GcJvernme.& 

The requirement of Hard Coke by engineering units and other 
consumers is assessed and sponsored by the respective State Govern-
ments to the Coal Controller. Hard Coke is under distribution con. 
trol under the Colliery Control Order, 1945. Allocation of Hartl 
Coke to various consumers is made by a Joint Coke Allocation Com-
mittee presided over by the Coal Controller and consisting of the 
representatives of coal producers, steel plants, other consumers and 
Railways. While making allocations, recommendations received 
from the State Governments are taken into account and the State 
sponsored indents are given priority next to the needs of the steel 
-plants, ordnance factories etc. It would thus be seen that the 
assessment of demand for Hard Coke and distribution is being done 
in close coordination with the State Governments. When the co'al 
dump scheme is implemented, it would be possible to make the StatE! 
Governments respon~ible for the distribution of hard coke to indus, 
tries falling in their sectors. I t may be noted that there is no short-

:age of Hard Coke at present. The demand of all indmtries is being 
met adequately. The stocks at the ovens are considerable at pre-
·sent. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/7~­
CDT dated 24-6-1975]. 

Recommendation (Serial No. 56.2, Para 4.112) 

The Committee have referred earlier to the present unrealistic 
-system of assessment of demands for Hard Code and underlined the 
importance of precise assessment of demands and planning of produc-
tion accordingly with a view to fulfilling the needs of the small scale 
industries using Hard Coke. The Committee have also referred to 
the assessment made by the Committee on Assessment of require-
ments of Hard Coke and desired that a rational and scientific asseSS-
ment be made based on the yard stick evolved by that Committee. 
The Committee have also emphasised the need for making the State 
~overnments responsible for assessment of demands and distribution 
<'Of this commodity to the industries falling in their sector. 

lteply of Government 

This item has been covered along with item No. 4.111. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)1 
75-CDT dated 24-6-1975}. 
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Reeonunendation (Serial No. 56.3, Para 4.113) 

Th~ Committee urge that early action be taken on these recom-
mendations and suitable ,steps taken to see that production of Hard 
Co~e is suitably in~reased and adequate transport is provided by 
RaIlways to meet the increased requirements for the movement of 
this coal ; 1 

Reply of Government 

This item has been covered along with item No. 4.111. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT dated 24:-6-75]. 

~nts of the Committee 

Recommendation (Serial No. 56.1 to 56.3) 

The Committee would urge Government to ensure continuous 
supply of hard ('oke in future to all the industries in each sector. 

Recommendation (Seria~ No. 57.1, Para 5.46) 

The Committee note that over 90 per cent of the coal produced jn 
the country, is carried by Railways. The Committee have indicateJ 
in the Chapter on "Supplies" that inadequacy of transport is one of 
the major bottlenecks in the availability of coal to the consumers. 
The Committee regret to note that the despatches by rail in 1969-70 
which reached a peak at 71 million tonnes have come down to 64,65,67 
and 60.6 million tonnes during 1970-71, 1971-72, 1972-73 and 1973-74 
respectively. The daily average loading of coal which was 8Un, 
wagons in 1969-70, has dropped to 7.474 in 1970-71, 7,738 in 1971-72, 
7,983 in 1972-73 and 7,228 in 1973-74. This decline in despatches has 
been attributed to a slide back in transport in the Bengal-Bihar coal-
fields which originate more than 70 per cent of the c';)al traffic. The 
daily average loading from those fields droppeci from 6,242 wagons 
in 1969-70 to 5,612; 5,733; 5.805; and 5,299 wa!!o"s during 1970-71; 1971-
72; 1972-73 and 1973-74 respectively. This decline has been ascribed 
to anti-social activities, Indo-Pak conflict, refugee problem, with-
erawal of troops, staff agitations, extensive power cuts etc. 

Reply of Govenunent 

The reasons for the low level of loading of coal wagons in 1973-74 
have been explained to the Committee. After the strike in the Rail-
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way system was called off, loading picked up considerably as move be 
seen from the average loading figures given below:-

~- .. , , 
May'74 7566 Sept '74 8480 Jan '75 8912 

June'74 H061 Oct '74 8293 Feb '75 9287 

July'74 8102 N"v'74 8516 Mar '75 9 135 

Aug '74 SZ24 D.;c '74 8654 

It is hoped that this improving trend would be kept up and the 
difficulties of the consumers would be reduced, if not completely eli-
minated during 1975-76. 

[Ministry of Energy (Department of Colil») O.M. No. 54012(1)/ 
75-CDT Dated 24-6-1975]. 

Recommendation (Serial No. 57.2, Para 5.(7) 

The Committee are greatly concerned that the performance of the 
Railways has been consistently poor after the peak in 1969-70 and 
that it touched the lowest level in 1973-74. They are distressed at 
the decline in loading of wagons which has adven~y affected the 
supply of coal to the consumers and consequential decline in produc-
tion in many industrial sectors. 

Reply of Government 

This item has been covered along with item No. 5.46. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT Dated 24-6-1975]. 

Recommendation (Serial No. 66, Para 5.78) 

The Committee note that in order to have fast loading, some collie_ 
ries have bunkering facilities with mechanical loading arrangements 
tp load rake within the prescribed time. They further note .that such 
facilities would be created in more collieries to improve turn round of 
wagons and that sidings are being reorganised in close consultatiol\ 
with the Railways. The Committee trust that with improved facili-
ties at the collieries, the delay in loading of coal wagons would be 
minimised resulting in improved turnround of wagons. They would, 
~owever, like that a close and continuous watch should be ~ept to. .eli-
rni:nate detention of wagons in coal fields. 



105 

KepI, Of Government 

'Bunkering facilities with mechanical loading arrangements are 
either totally absent or extremely inadequate in Raniganj and Jharia 
spheres. However, efforts are being made both by CMA and BCC 
to eliminate detention of wagons in coalfields as far as possible. It 
may be mentioned that reduction in loading time can result in only 
marginal im,rovement in wagon turnround, which from the national 
view point may not justify such large investment on mechanising 
loading facilities everywhere. However, the coal companies are 
undertaking measures to set coal handling plant both for improve-
m~t of quality and restrict loading time. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)1 
75-CDT Dated 24-6-1975]. 

RecommendauOill (Serial No. 68.1, Para 5.91) 

The Committee note that in May, 1961, it was decided by Govern-
ment that coastal shipping should be utilised to a greater extent for 
moving coal from 'Calcutta to ports in Southern and Western India. 
A target of 2 -million tonnes per annum was fixed for the movement 
Qf coal by the rail-cum-sea route. As the transport of coal by the 
rail-cum-sea route was found to be more expensive on account of 
higher freight, a subsidy scheme was also introduced for payment 
()f subsidy on coal moved by ships. 

Reply of Government 

For coastal shipping, coal, cement and salt are the main c0mmodi-
ties moving on the roast. Coal moves from Calcutta to Southern and 
'Saurashara ports and salt and cement are the return commodities 
from tbese ports. 

Over the years, coastal shipping operations have become uneco-
nomic and unprofitable. The freight ra.tes have been kept low over a 
number of years, notWithstanding steep increase in various elements 
of operationa1 costs like wages, bunker prices and cost of ships them-
selves. The coastal shipping had therefore little inducement to 
operate. Coupled witb this, there was lack of assuranCe regarding 
quantities of cargo to be moved around the coast. All these factors 
in concert brought about a situation whereby the coastal shipping 
tonnage steadily divided. 
2817 LS-8 
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Several corrective measures have since been taken Or are being 
taken. A proposal to revise the freight rates is separately under 
study. The ports at the loading and discharging points are being 
mechanised. The Haldia Port when commissioned, will have mecha-
nised facilities for handling cargo. Separately, tonnage has also been 
ordered for appropriate specifications for operation on the coast. It 
has also been indicated that by 1978-79, the coastal shipping may 
have to move about 3 to 3.5 million tonnes of coal for industries,. 
thermal plants as well as on account of railways. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT Dated 24-6-1975J. 

Recommendation (Serial No. 68.2, Pant 5.92) 

The Committee regret to note that except one year viz. 1962-63, 
when about 2 million tonnes of coal Was moved by coastal ships, the 
despatches of coal by ships have been very low. In 1970-71 
only 0.17 million tonnes were despatched oy raiI .... cum-sea routE'. In 
1971-72, 1972-73 and 1973-74, the movement of coal by rail-cum-'Sea 
route showed slight improvement out it was only 0.59, 0.63' and 0.59 
million tonnes respectively. 

Reply of Government 

This item has been covered along with item No. 5.91. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT Dated 24-6-1975J. 

Recommendation (Serial No. 6~ Para 5.98) 

The Committee note that despatches of coal by road have increased 
from 10.7 million tonnes in 1970-71 to 16 million tonnes in 1973-74. 
Thus a large quantity of coal is moved by road even though road 
freight is higher than the rail freight. It has been stated that move-
ment of coil by road is not essentially for want of wagons but due to 
other reasons also, like absence of railway siding at certain coal pro-
ducing units, as also preference of some consumers, particularly those 
located near the mines, to move their coal by road. The Committee 
consider that with the enormous increase in the production of coal 
envisaged during the Fifth Plan, the movement of coal by road, 
would increase substantially. They, therefore, recommend that the 
Department of Coal and the Ministry of Shipping and Transport 
should examine the potential and economic viability of road transport 
for the movement of coal and the extent to which this mode of trans-
port can supplement the rail transport during the Fifth Plan period~ 



107 

Reply of Government 

Railways constitute the major means of transport of coal in India. 
In 1973-74, 60.54 million tonnes were transported by rail and 23.66 
million tonnes by road and other means. This pattern is not likely 
to change in the near future. 

The transportation of c0al by road involves high cost in com pari-
sion to rail transport. It would not, therefore, be. advisable to en-
courage movement of coal by road during the Fifth Five Year Plan. 
Since the wagon supply position has shown improvement in recent 
months, it would be our endeavour in consultation with the Ministry 
of Railways, to move coal by rail as far as possible. 

Besides this, efforts are also being made in consultation with the 
Ministry of Transport and Shipping to move coal by riverine trans-
port. 

In view of the position explained above and .the economic viability 
of road transport for the movement of coal being already known, this 
Department is of the view that there is no need to further examine 
this matter with the Ministry of Transport and Shipping. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT Dated 24-6-1975]. 

Recommendation (Serial No. 76.1, Para 6.42) 

The Committee regret to note that the capacity utilisation of 
Kathara Washery in terms of clean coal production was only 12.3 and 
13.7 per cent during 1970-71 and 1971-72 respectively. Even after 
some improvement during 1972-73 and 1973-74 it was only 38.5 and 
43.4 per cent respectively. The Committee are concerned to note 
that the washery has suffered a loss of Rs. 136.51 lakhs during the 
period 1st April, 1971 to 31st March 1973 on account of low utilisation 
of capacity. 

Reply of Government 

After the commissioning of the Bokaro Steel Plant the clean coal 
produced from KathaI'a Washery is being received by the steel 
plants. In fact, the demand is more than the current level of pro-
duction. During the financial year 1974-75, the plant produced 8lakh 
tonnes of clean coal against an operate capacity of 15 lakh tonnes. 
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Some technological improvements are being carried out which will 
improve the operative factors further by the end of the current year. 

Construction of washeries is taken up based on the demand fore-
casts of the steel plants. The low utilisation during the earlier years 
was due to some temporary set back in production of steel and 
reluctance to accept higher proportion of Kathara coal in its peculiar 
characteristics. The position has improved now. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT Dated 24-6-1975]. 

Recommendation (Serial No. 76.2, Para. 6.43) . 

The low utilisation in the earlier years has been attributed to the 
reluctance of steel plants to use the coal produced by this washery. 
This is yet another example of defective planning of the washery 
capacity. 

Reply of Government 
, 

This item has been covered along with item No. 6.42. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT Dated 24-6-1975]. 

Recommendation (Serial No. 76.3, Para 6.44) 

The Committee would· like Government to take necessary remedial 
measures to improve the capacity utilisation of this washery to the 
maximum and to ensure that the washed coal, produced by the 
washery, is fully utilised. The Committee feel that firm agreements 
should be concluded with the consumers before establishing a washe-
ry on which heavy investments are made so as to avoiD the problems 
of pricing and off-take of the finished products, which arise later on. 

Reply of Government 
This item has been covered along with item No. 6.42.-

[Ministry of Energy (Department of Coal) .Q.M. No. 54012(1)1. 
75-CDT Dated 24-6-1975]. 

Comments of the Committee 

Becommendations (Serial N~s. 76.1 to '76.3) 

While the Committee note the improvement in capacity utilisation 
of Kathara Washery, they need hardly emphasise the importance of 
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expeditiQusly carrying out technological improvements in the plant 
in view of the rising demands from Steel plants. 

Recommendation (Serial No. 83.1, Para 1.21) 

The Committee note that the percentage of breakdown time of 
equipment both. in opencast and underground mines was quite heavy 
during 1971, 1972 and 1973. The percentage ranged from 20 to 27 
per cent, in opencast mines and 8 to 29 per cent in underground 
mines. The Committee further note that the break-down in the 
machinery was on account of the fact that the equipment was mostly 
imported and there was a problem of the availability of spares. 

Reply of Government 

A certain quantity of spares as per standard requirements is ob-
tained along with the equipment. While drawing up the list of 
spares, those which are frequently required are ordered in larger 
quantity. Efforts to interest indigenous parties to manufacture 
spares for mining machinery have met with limited success only due 
to lack of adequate design and workshop facilities and mainly short-
age of proper quality of alloy steel. However, wherever possible, 
foreign machine supplies are being asked to furnish ckawings of 
spare parts to facilitate their manufacture in the country. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT Dated 24-6-1975]. 

a.comme~tioIl (Serial No. 83.2, Para 7.%%) 

The Committee are concerned to note that in some cases, the 
machinery could not be put to use for want of spare parts. This 
indicates lack of advance planning for spare parts which are required 
frequently. The Committee urge that advance action should be 
taken to manufacture indigenously the requisite spare parts to the 
maximum extent possible so that the costly machinery does not re-
main out of commission for lack of spare parts. 

Reply of Government 

The recommendations of the Committee have been noted. The 
coal companies have been asked to take necessary action to gear up 
the system of preventive and other maintenance. 

[Ministry of Energy (~partment Of Coal) O.M. No. 54012(1)/ 
75-CDT Dated 24-6-1975]. 
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Recommendation (Serial No. 84, Para 7.23) 

The Committee would further emphasise that in order to obviate 
loss in production due to breakdown of machinery, planned preven-
tive maintellance should be organised on a scientific footing in the 
light of experience gained. The system of maintenance in force in 
the plants should be examined and the weaknesses should be identi-
fied so that corrective steps are taken to remedy the state of affairs 
without any loss of time. 

Reply of Government 

This item has been covered along item No. 7.22. 

[Ministry 'Of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT Dated 24-6-1975]. 

Recommendation (Serial No. 86.1, Para 7.56) 

The Committee note that the quality of coal is determined by 
grading of the coking and non-coking coals into various grades. 
The coking and blendab1e Grade A, Grade B to H, and Grade HH. 
Similarly the non-coking coals in different regions have been 
classified into various grades, depending upon their ash content 
and the moisture content. The Committee regret to note that the 
coals of the Singareni and Assam coalfields have not been graded 
so far. They see no reason why the grading of coal in Singareni 
and Assam Coal-fields should not have been done so long. The 
Committee recommend that the matter may be examined imme-
diately and necessary action taken for grading of the coal from 
these fields. 

Reply of Government 

The reasons for not adopting the system of grading in Assam 
and Singareni have been explained in the Report of the Tariff Com-
mission on the prices of coal and Soft Coke. Relevant extract is 
reproduced below: .. , 

"18.1.1: Assam and Singareni coals are not graded. In the 
case of Assam this is because large quantities are pro-
duced on a cottage basis and consumed within the 
State. Most Assam coal goes to the RailwaY'S and to the 
tea gardens who evidently do not require it to be grad-
ed. The collieries also get no advantage through grad-
ing since the price for their coal is based on an ave.!"age 
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of the total costs of all the production. In the case of 
Singareni coals barring the mines newly opened in 
1966-67 in the Ramakrishnapur Area, the coal is either 
Grade II or Grade III. The Singareni Collieries at pre-
sent are equipped with central screening plants which 

.. screen the raisings of a number of mines by size only, 
and would need major changes in their conveyor systems 
at high capital costs, if the grades are to be separated 
by keeping the output of the seams of each mine sepa-
rate. Since the price of Singarenl coal is fixed on the 
basis of average costs of the entire production, any 
arrangements for grading and separate pricing of grades 
II and III will only mean that some of the coal placed 
in grade II will be priced a little higher and the rest in 
Grade III a little lower than the average, with a small 
addition to the prices I'epr~enting tbe extra cost of 
grading for qualities. Consumers of Singareni coal do 
not appear to be partcular about the separation of 
these two grades. Therefore, no purpose would be serv-
ed by forcing the collieries to instal separate screening 
systems in place of the present central ones until there 
"is such a demand. This, however, would not apply to 
the coal that has just been exposed in the Ramakrishna-
pur ,area, which is said to be Grade I, and would be of 
value to the cement industry which requires coal of this 
grade with a low wash content. The full exploitation 
of this coal is of some importance since it would reduce 
the fuel costs of the cement factories of South India 
whi\h now ,get their supplies from Bengal I Bihar. 

2. However, the Government is proposing to review the en-
tiJre system of grading of coal and to prOVide for pricing based on 
:useful heat value. 

[Ministry of Energy (Department Of Coal) O.M. No. 54012(1)1 
75-CDT Dated 24-6-1975]. 

Recommendation (Serial No. 89.1 Para 7.74) 

The Committee note that the Central Government had approv-
ed a scheme to set up coal dumps at suitable locations all over the 
country to ensure rational and equitable distribution of coal and to 
achieve better turn :round of wagons. The scheme envisages that 
distribution of coal and coke to small industries, brick kilns and 
-domestic consumeI"S would be effected by moving coal in rakes from 
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a single organisations point to a single- destination where coal would 
be received by an agency nominated by the state Government. The 
actual supplies of coal to the consumers will be made by road trans-
port from the nealI'est coal dumps. 

Reply of GoVerBJD.ent 

The question of opening of coal dumps allover the country t() 
cater to the requirements of low priority consumers viz. brick-kilns, 
small scale industries and households, has been under consideration 
for some time in consultation with the State Governments, Minis-
-my of Railways and coal producing agencies. It was not passible 
to implement the scheme for the opening of dumps even in a few 
selected States, as additional railway transport for the' movement 
of coal to the dumps could not be made av:ailable. However, it 
was decided in consultation with the CMA and Railways that the 
coal dumps scheme might be implemented soon after the wagon 
supply position improves. A significant improvement in wagon sup-
ply position was not perceptible in the first few months of the last 
year, it was felt that CMA should make a beginning and open coal 
dumps at a few selected destinations with high concentration of 
consumers, where coal could be supplied at least to start with by 
road and later by rail. In pursuance of this, the Coal Mines Autho-
rity have set up six coal lumps at Lucknow, Varanasi, Gorakhpur~ 
Agra, Meerut and Kanpur. The main draw back of these dumps as 
they are operated today is, that the ,price of coal sold from these 
dumps, is rather high, involving as it does transport of coal by 
road. 

It is considered that while road movement of coal may be re-
sorted' to for short distance, it is highly uneconomical both from 
the consumers' as well as national point of view to depend upon 
road transport in a large way. It has been reported that whereas 
the railway freight on coal is about 4.19 per tonnelKM, the cost of 
transport by road is 25 per tonne/KM. In view of the foregoing it is 
essential that all the coal produced in the country is despatched 
by rail, road transport being adopted only for very short distances 
where the advantages over rail transport is significartt. 

In view of the above conSideration, it has been decided that coal 
supplies to the dumps to be set up and to the present dumps should 
only be by rail. 

The Government of U. P. have now agreed to sponsor the rakes 
for the supply of coal to the dumps already set up in that State. It 
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is expected that coal will now. be movecf to these, dumps by rait 
and the prices are expected to be brought down. 

The question of setting up coal dumps in other States will be, 
examined in the light of the experience gained in the working or 
dumps aJ:ready set up in Uttar Pradesh, 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)1 
75-CDT Dated 24-6-1975]. 

Recommendation tSeriaI No. ~2, Para 7:75) 

The Committee understand that so far coal dumps have been 
set up at a few centres in Uttar Pradesh; namely Lucknow, Vara-
nasi and Gorakhpur and suitable sites alfe being selected for open-
ing dumps at Kanpur, Meerut and Agra. It has been stated that 
the coal dump scheme has not been implemented in other States as. 
enough rail transport for the purpose has not become available. 

Bepl'y of Goovemmea.t 

This item has been covered along with item NO'. 7.74. 

[Ministry of Energy- (Department of Coal) O.M. No. 54012(1)/ 
75-CDT Dated 24-6-1975]. 

The Committee regret to no~ that the scheme of setting up coal' 
dmnps has not llleen implemented in many States and Union Terri-
tories for want of sufficient rail transport excepting for a few dumps 
set up in Uttar Pradesh. The Committee consider that this scheme 
would be useful for easing the transport problem inasmuch as coal 
ean be moved to the dumps in block: rakes during the slack season of" 
rail transport. Further under this scheme, there is immense scope for 
advmce planning and coordination between the coal producers, the 
transport agencies and the'State Governments to ensure availability 
of coal in sufficient quantity and its rational and suitable distribution' 
to the consumers. It need hardly fie emphasised that fer successful 
implementation of' this scheme, the recommendatiOl15 made by this 
Committee in, the earlier portions of this Report regarding precise' 
assessment of demands and ev.olving a suitable distribution system •. 
should be implemented effectively. It is also of utmost importance-
that concerted' measUl:'es are taken to provide rail transport for-
moving eoal1lo the cfumps expeditiouslY. Moreover the feasibility of' 
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-using coastal shipping and inland waterways to the extent possible, 
.should ,also be actively explored for implementation of this scheme. 

Reply of Government 

The reply given under para Nos. 7.74 and 7.75 may please be 
seen. 

During 1974-75 almost all the demand fm coal from the im-
portant consuming sectors was fully met. The areas of shortfall 
were confined. to sectors like brick burning, households, and small 
industries which enjoy low priority in rail movement. It is ex-
pected that with the additional production of 10112 million tonnes 
envisaged in 1975-76 all the demands can be fuly met and a small 
surplus made available fo' export. 

Movement of coal through !rail-cum-sea route via· Calcutta is 
already in vogue. Recently small quantity of coal have started 
moving to South and Western coastal areas via Paradip Port. 
Feasibility of. moving coal through inland tr.ansport is also being 
made in consultation with the Ministry of Transport and Shipping. 

[Ministry of Energy (Department Of Coal) O.M. No. 54012(1)/ 
75-CDT Dated 24-6-1975]. 

Recommendation (Serial No. 90, Para 7.77) 

The Committee would like particular care to be taken to ensure 
that coal of different grades and quality is properly segregated 
and that the consumers actually get ~he type of coal requiIred by 
them. A careful assessment should be made of the working of 
ilumps to see whether the creation of dumps has resulted in easy 
availability of coal to the consumers, avoidance of waste and pil-
ferage, and economy in the cost involved. It is of the utmost im-
portance that dumps are operated efficiently and economically, so 
that equitable distribution to the consumers is achieved and un-
duly high storage costs do not add to the burden of the consumer. 
The Committee would like to emphasise that sufficient stocks 
should be kept in difficult and inaccessible areas to meet the de-
mands. . 

Reply of Government 

Please see reply to para Nos. 7.74 and 7.75. 

The coal dumps scheme will be reviewed in the light of actual 
1:!xperience and transport .availability. Sufficient stocks can be kept 
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in difficult and inaccessible areas after more dumps are opened by 
the State Governments. 

[Ministry 'Of Energy (De~tment of Coal) O.M. No. 54012(1)/ 
75-CDT Dated 24-6-1975]. 

Comments of the Committee 

Recommenda,uon (SL Nos. 89.1, 89.% and 90) 

The result Qf review of the coal dumps Scheme may please be 
intimated to the Committee. It may, however, be ensured that 
sufficient stocks are kept in difficult and inaccessible all"eas to meet 
the demands for coal. 



CHAPTER IV 

RECOMMENDATIONS IN RESPECT OF WHICH GOVERN-· 
MENT'S REPLIES HAVE NOT BEEN ACCEPTED BY THE 

COMMI'ITEE 

RecammendatiOll (Serial No. 13 Para 3.45) 

The Committee regret to note that annual targets .of production 
of coal have not ~n indicated in the Draft Fifth Plan. They re-
commend that these targets should be laid down and published in 
the Plan docmpents to enable Parliament to keep a watch over 
their fulfilment. The Committee fUrther recommend that apaTt 
from the annual targets of production from t.he various coalfields, 
the Coal Mining Organisations should also fix target of produc-
tion colliery-wise and month-wise and that a continuous watch 
should be kept on the attainment of these targets. The Com-
mittee would like that the targets of production and the actual 
achievement should be analysed periodically to locate bottlenecks 
and take effective remedial steps to arrest the declining trend. 
The annual targets fixed colliery-wise and the actual- achieve-
ments should also be suitably published in the Annual Report of 
the :Ministry. 

Reply of Government 

The Committee's observations that annual targets of production 
of coal should be laid down, and published in the Plan documents; 
have been brought to the notice of the Planning Commission. 

The Coal mining organisations have already fixed the pro-· 
gramme of production colliery-wise. Daily and Monthly production 
targets Me set for the collieries and these are monitored at the' 
Area level. It is submitted that the publication of targets and' 
production of about 450 collieries in the Annual Report would' 
make it cumbersome. Data relating to each undertaking will how-
ever be given for the infonnation of Parliament. 

[Ministry of Energy (Department Of Coal) O.M. No. 54012(1)' 
75-CDT Dated 24-6-19751~ 

u6 
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Comments of the Committee 

Please see comments in Paras 4, 5 and 6 of Chapter I of the Re-
port. 

Recommendation (Serial No. 45, Para 4.73) 

It must also be ensured that the boilets of new Thermal Power 
'Stations are so designed that they can use coal of different grades 
available from neighbouring coolfields. For the existing power 
stations efforts should be made to introduce such modifications in 
the boilers as would enable them to utilise coal of a quality/grade 
which is av.ailable :lirom the coalfield to which they have been link-
oed. 

Reply of Government 

The Estimates Committee have recommended that the boiler of 
new thermal power stations should be so designed that they can 
use coal available from the nearly coalfields and for the existing 
power stations efforts should be made to introduce such modifi-
cations in the boilers as would enable them to use coal of the 
quality/grade which is available from the coalfields to which they 
have been linked. 

It may be mentioned that this has generally been the practice 
followed in the design of boilers. But difficulties have been ex-
-perienced in the past when the development of certain coalfields 
and the power stations did not synchronise which led to such 
power stations being supplied with coal from other sources. 

The matter regarding the modifications in the existing boilers 
where necessary would have to be examined by the Department 
of Power in greater details depending on the techno-economic fea-
-sibility and the merits of each case. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT Dated 24-6-1975]. 

Comments of the Committee 
Please see comments in Para 9 of Chapter I of the Report. 

Recommendation (Serial No. 58.1, Para 5.48) 
The Committee are unable to comprehend why the Railways 

which were to be geared to move the targetted traffic of 84.4 mil-
lion tonnes of coal traffic during the Fourth Five Year Plan (later 
revised to 77.5 million tonnes at the time of Mid-term Plan Ap-
praisal) could move only about 60 million tonnes of coal during 
-the last year of the Plan; which is 17 million tonnes less than the 
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revised target and 11 million tonnes less than what was actually 
carried in the first year of the Fourth Plan. In this context it is 
pertinent to recall that the Railways have made a capital invest-
ment of over Rs. 1,400 crores during the Fourth Plan and there is 
no reason why they should not have developed the capacity for 
carrying at least 77.5 million tonnes of coal traffic (if not 84.4 mil-
lion tonnes as originally envisaged in the Fourth Plan) when the-
money made available for the Plan was fully expended. The Com-
mittee are not impressed with the general reasons which have 
been advanced by the Railways for this unsatisfactory performance-
in the matter of transport of coal. The Committee feel compelled 
to draw pointed attention to this shortfall in the movement of coal 
by Railways which has had 'Such wide repercussions on economy 
and stress that detailed and thorough planning (direction-wise, 
route-wise etc.) should now be done at least for each year of the 
Fifth Five Year Plan to ensure that Railways move in full the coal 
required by various industries and consumers all over the country. 

Reply of Government 

The Fourth Five Year Plan of the Railways envisaged an outlay 
of Rs. 1400 crores corresponding to a freight traffic target of 240.5 
million tonnes, with an average lead of 630 kms. This in terms 
of work load for the Railways measured by the index of net tonne 
kilometers was equivalent to 152. million NTKMs. Planning of re-
sources was, however, made only for 235 million tonnes, with a 
lead of 630 kms. eqUivalent to 148 billion NTKMs. As against the 
above targets, in the first year of the Fourth Plan itself the materia-
lisation of traffic was 207.9 million tonnes, with a lead of 643 km'S. 
In subsequent years while the originating traffic did not increase, 
the lead of the traffic continuously kept on increasing with the 
result that the work load with the Railways also increased in terms 
of NTKMs, as will be seen from the table given below:-

Tonnes Average NTKMs 
Year Loaded lead (billion) 

(mt) (Kms) 
------------------

1968-69 204'0 613 125'1 

1969-70 207'9 643 128·2 

1970-71 196'5 648 127'4 

1971-72 197'3 674 133'3 

1912-73 201'3 675 136'3 

1973-74- 184'9 662, 122'3 
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As the figures given above indicate, traffic materialisation in-, 
terms of NTKMs continued increasing every year and was antici-
pated to be very near the target but for the fact that in the last 
year of the Plan, the Railway operations were seriously affected 
due to disturbed industrial relations as also power cuts. 

India's Fourth Five Year Plan had projected an overall rate of 
growth of 5,7 per cent per annum. However, the actual rate of 
growth during this period has been much lower. Several factors 
had affected the growth of economy in the country during the years 
of the Fourth Plan. Failure of mO'nsoon in consecutive years, acute 
shortage of power in various parts of the country, influx of a large 
number of refugees from the former East Pakistan and the Indo-
Pakistan hostilities in 1971-72 etc. were some of the important 
causes for stagnation in the growth of economy of the country. 
Growth of traffic on the Railways is vitally linked with the growth 
in various sectors of the economy of the country. Failure on the 
part of the letter is, therefore, bound to affect the prospect of traffic 
to be moved by the Railway system and this is reflected in the' 
quantum of traffic in different commodities moved by the Railways 
during different years of the Fourth Plan. 

Another factor which has seriously affected Railway operations 
during the Fourth Plan is the spate of strikes, bandhs and agita-
tions both by the Railwa.y staff as well as by the outsiders, culmina-
ting in the strike by the Railway staff in May, 1974. All these' 
factors led to serious immobilisation of rolling stock on the Rail-
ways and thus reduced Railway capacity to handle traffic. 

While the factors listed above explain in general terms the 
reasons for lack of growth of freight traffic on the Indian Railways 
during the Fourth Five Year Plan, failure in achieving original 
targets in different sectors of the economy of the country explain 
the shortfall in lifting the traffic originally anticipated in different 
commodities. For example, production of the coking coal in the 
country during the F>ourth Five Year Plan was 33 per cent less 
than the target whereas the production of non-coking coal was 9' 
per cent less than the target. 

The above factors go to show that any shortfall in the move-
ment of coal by the Railways during the Fourth Plan period can 
largely be attributed to the factors which were beyond the Rail-
ways' control. It may further be added that the entire plan outlay 
is not related to the development of the capacity for handling 
freight traffic only. Investments on replacement of assets financed' 
from DRF and expenditure on items like 'Users amenities', 'staff' 
quarters', 'Staff welfare' schemes etc. financed from DR and OLWR 
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,do not contribute to any addition to the transport capacity. Even 
out of the capital investments, investment on new lines, cost saving 
'schemes like -electl'ificationand investment in Road services and 
inventories do not contribute to the increase in the transport capa-
·city of the Railways. Even out of the balance capital investments 
a substantial portion is also on development of passenger transport 
-capacity and only the residual amount contributes towards deve-
lopment of frieght transport capacity. Thus out of a total invest-
ment of Rs. 1419 crores during the Fourth Plan only Rs. 565 crores 
constituting only 40 per cent of the total outlay was utilised on 
development of transport capacity of the Railways. Here again a 
·substantial portion hasbeettl spent on development of passenger 
transport capacity. 

As regards the Fifth Five Year Plan, the Ministry of Railways 
had on their own appointed two coal Transport Study Teams one 
for Bengal and Bihar and the other for outlying coalfields for 
examining the transport requirements for the anticipated produc-
-tion of coal during the Fifth Five Year Plan and recommend mea-
-sures for creatIng necessary facilities to meet the anticipated in-
crease in production and movement. These Study Teams have 
made their recommendations under two categories: one of imme-
'diate nature which are based on the traffic targets already in sight 
and are required to be implemented immediately. The other set of 
recommendations pertain to the long term requirements which 
have to be developed as and when the coal traffic antiCipated comes 
up. The works recommended under the immediate category are 
being processed, whether necessary. However, despite higher 
traffic target and provision of inputs fixed by the Planning Com-
mission for the Fifth Plan, on account of financial stringency, 
Railways have expressed the view that toe actual allocation during 
the first two years (1974-75 and 1975-76) is grossly inadequate to 
ensure procurement of the required rolling stock and progress line 
-ca.pacity works having long gestation period. This in their opinion is 
bound to affect Railways ability to build required transport capa-
·city which in turn would affect the movement of coal. 

[Ministry of Energy (Department of Coal O.M. No. 54012(1)/ 
75-CDT Dated 24-6-1975]. 

Recommendation (Serial No. 59.1 Para 5.50) 
The Committee note that the prodUction of coal which was ten-

tatively fixed at 135 million tonnes in the Draft Fifth Five Year 
Plan, may go up to 145 million tonnes if the revised programme, 
.proposed by the Department, is accepted. The Task Foree on Coal 
and Lignite has estimated the rail transport requirements of coal 

.at about 125 million tonnes by the end of the Plan. The Com-
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mittee were informed during evidence that for moving one million 
tonnes of coal in a year, the da:ily requirement of wagons will be 
about 125. On that basis. the transpart 125 million tonne! of coal by 
rail would require daily average loading of 15,625 wagons. 

Reply of Government 

The Draft Fifth Five Year Plan document envisages a freight 
traffic target of 300 million tonnes within which the share of coal 
has been indicated as 108.5 million tonnes. Provision of Rolling 
Stock has, however, been made on the basis of a traffic target of 
280 million tonnes only due to which the target of coal movement 
is likely to be still less. 

As has been explained in !reply to Paras 5.48 and 5.51, Railways 
feel that the allocation of resources during the first two years of the 
Plan (1974-75 and 1975-76) has been much below the requirement 
with the result that procurement of Rolling Stock and progressing 
of line capacity works has been adversely affected. Consequently,. 
it might not be possible to attain the original target of freight mo-
vement which will necessarrily have to be scaled down. The com-
ponent of coal tran~port will also have to be suitably reduced below 
even the earlier level of 108.5 million tonnes. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1) 17!)"CDT 
dated 24-6-1975) 

Recommendation (Serial No. 59.%, Para 5.51) 

The Committee have earlier pointed out that the annual estimat-
ed percentage increase in production of coal during each of the 
Fifth Five Year Plan over the previous year, is of the order of 16 
per cent, 9.7 per cent, 12.6 per cent, 13.5 per cent and 10.4 per cent 
respectively. Viewed against the daily average loading of 7,228 wa-
gons during 1973-74 and 8,493 wagons in September, 1974, the provi-
sion of matching rail tr~nsport for the increased coal production 
~during each year of the Fifth Plan, risbg to a daily average of 
15,625 wagons in 1978-79, poses a challenging task for the Railways. 
This task calls fur concerted efforts in stI"eamlining the tran3port sys-
tem and infusing it with a purpose and dynamism for optimum uti-
lisation of existing resources. It is also of the utmost importance that 
adequate attentio~ is paid to rail transport planning in regard to the 
development of additional capacity, provision of modem signalling 
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and te1ecommunica~on facilities etc. The problems of coal move-
ment in the Bengal-Bihar areas need serious attention and removal 
.of all constraints which come in the way of movement (direction-
wise, route-wise etc.) of coal. 

Reply of Government 

"The Ministry of Railways had on their own appointed two Coal 
Transport Study Teams, one for Bengal & Bihar and the other for 
.outlying coalfields for examining the transport requirements for the 
anticipated production of coal during the Fifth Five Year Plan and 
recommend measures for creating necessary facilities to meet the 
anticipated increase in production and movement. These study teams 
after detailed consultations with the collieries and consumers to the 
extent possible have recommended certain pattern of movement. 
These study teams have made re<:ommendations under two categories 
.one of inunediate n,pture, which are based on the traffic targets al-
;ready in sight and are required to be implemented immediately. The 
.other set of recommendations pertain to the long term requirements, 
which have to be develQped as and when the coal traffic anticipated 
comes up. The works recommended under the immediate categ'Qry are 
being pI'ocessed wherever necessary. As explained earlier, the actual 
allocation of resources during the first two years (1974-75 and 
1975-76) is much below the requirement, affecting procurement of 
Rolling stock and progTessing line capacity works. This in tum 
would affect coal transport also. 

[Ministry of Energy (Department of Coal) O.M. No. 54012(1)1 
75-CDT Dated 24-6-1975]. 

Beeommendation (Serial No. 60.1, Para 5.52) 

The Committee in Chapter III have referred to the provision of 
transport for coaJ. movement during the Fifth Plan from Bengal-Bihar 
and Outlying Coalfields where the projected increase in production as 
compared to 1973-74, is estimated to be of the order of 36.80 million 
tonnes and '30.44 million tonnes respectively. The Committee have 
recommended a study in depth regarding the feasibility of maximising 
production in outlying coalfields where the daily average loading of 
wagons has shown more imp!"ovement from time to time than that 
.obtaining in the Bengal-Bihar coalfields. The Committee would like 
Railways to develop sufficient transport capacity in the outlying coal-
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~1ields in coordination with Coal Mining Authorities so as to be able 
to move any additional quantity of coal which may be required from 

-there by consuming sectors, particularly the Thermal Power Stations, 
On account of switch over to coal consumption in the light of the oil 

. crisis. . .. 

Reply of Government 

The Committee's observations are noted. Necessary action is be-
ing taken in consultation with the user Ministries and other c(~ncern­
ed organisations to create necessary railway capacity to match the 
additional traffic. Railways fear that the creation of adequate capa-
city has been seriously affected due to inadequate funds being made 
available to them. As the allocation for the Railways during 1974-
75 and 1975-76 has been below the requirement, the Ministry of Rail-
ways are pursuing with the Planning Commission for allocation of 
additional funds to them during the current year. However, with the 
slippage that has aIt-eady taken place, it is unlikely that adequate 

'capacity to meet the original targets can be created. 

[Minis.try of Energy (Department of Coal) O.M. No. 54012(1)/ 
75-CDT elated 24-6-1975]. 

Comments of the Committee 

(SI. Nos. 58.1, 59-1, 59.2 and 60) 

Please see Comments in Paras 22 and 26 of Chapter I of the Report. 

Beeommendation (Serial No. 75.1, Para 6.36) 

The Committee note that Gidi Washery with a capacity of 2.84 
million tonnes of coal per annum and a capital investment of Rs. 9.5 
crores was commissioned in November, 1970. The washery was ori-
ginally conceived for washi~g some specific coal se3lIlS in Karanpura 
with a view to supply washed steam coal to Railways and washed 

;slack coal to the steel plants for use as blendable coal. The Com-
-mittee further note that both the Railways and the steel plants were 
reluctant to use the coal produced by this washery. The Railways find 
:that the cost of washed coal is too high, compared to the cost of raw 
~oal and consequently the Railways took a decision to use mO'l"e of 
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Grade I Coal, instead of selected grade coal. As regards steel plants., 
there 18 at present suftlciEmt raw 'blendablecoal avanab'l~ to tnCet their 
current requirement which has not risen as expected, due to slow-
progress of steel production. 

Reply of Government 

It may be stated that Gidi Washery has started regular production 
during the year 1974-75. The production from this washery was 
1,16,000 tonnes, during the year. The production from this washery-
would have been higher, if adequate transport had been available for 
the clean coal and middlings.· 

Gidi washery is situated in an area which is produCing mainly non--
coking coal; and some blendable coaL A small quantity of medium 
coking coal is produced in Kedla-Jharkhand area at the distance of 

-At the time of factual verification the Department of Coal have stated, 
as fo119w8 :-

"In order to enable the Gidi Washery to despatch more washed coal· 
by rail, a scheme for modifi catiOn of the railway yard at Gidi in-
volving shifting of one weigh-bridge, installation of an alli-
tional weigh-bridge and lining up arrangements fOr loading of' 
washed and raw coal simultaneously from two loading points 
was prepared 'by the Railways. This schE:'llle was accepted by 
the Central Coal fields Ltd, in the letter of their Managing Direc-
tor dated ~h July, 1975i to the Chief Operating Superintendent,. 
Eastern Railway. 

The first phase of the scheme involved the installation of a new' 
weigh-bridge, shifting of the existing weigh-bridge by CCL and' 
relaying of the yard. 'I~1e installatiOn of the new weigh-bridge 
is expected to be completed in May '76. The shifting of the-
second weigh-bridge is expected to be completed by September, 
1!}76. The earthwork in connection with track realignment for 
the first phase has been completed. The track re-alignment work 
has been taken up by the Railways. 

In the meantime due to active coordination between the Central 
Coalfields umited and Eastern Railways the level of loading from 
Gidi complex has been improved from 65 rakes per month in tile 
last quarter of 1975 to 81 rakes in January '76 and 75 rakes in 
February '76 (due to less number of days). The offtake fram 
Gidi Complex is expected to be about 80 rakes per month for 
the next few months. 

The second phase of the remodelling scheme involving finding modi-
fications will be taken after completion of the first phase." 
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:30/40 Kms. At present the medium coking coal.is being transported 
to this washery by road. But the quantity of suitable medium coking 
-coal is not sufficient to keep the washery operating at economic level. 
The demand of blendable coal on the steel plants is also not sufficient 
to justify operating this washery for this purpose. 'l'he Government 
are exploring the possibility of export of washed non-coking coal/ 
blendable coal from this washery to parties in Europe and Japan. 

. If the negotiations su:.?ceed, the washery wQuld be run to the desired 
.capaCity to meet the export demand. 

[Ministry of Energy (Department of Coal) O.M. No. ')4012(1)/ 
75-CDT dated 24-f-1975]. 

Recommendation (Serial No. 75.2 Para 6.31) 

The Committee are deeply concerned to norte that Gidi Washery 
which was set up in November, 1970 at a capital cost of Rs. 9.5 croTes, 
had remained idle: for want of market and this has resulted in a total 
loss of Rs. 162.31 lakhs upto 31st March, 1973. The Committee are 
not sure whether the economics 0If the whole project had been 
worked out in sufficient detail before it was decided to set up this 
washery. Normally the cost of washed coal to be produced by this 
washery, should have been worked out and the concurrence 01. the 
Railway Administration should have been obtained therefor. Simi-
larJy, the extent of utilisation of the slack coal to be produced in 
this washery, for the steel plants, should haTe been fully considered. 
The Committee regret to observe that the GGidi Washery in • case 
of frittering away of public unds, without any consideration about 
the viability and remunerativeness of the Project and the market-
;ability- of the product. The ColllD11ttee recommend that the whole 
mat'ter should be thoroughly investigated with a view to fix res-
JPQD.Sibility on the persons concerned. 

Reply of Government 

This item has been covered along with item No. 6.36. 

{Ministry of Energy (Department of Coal) O.M. No. 54012(1) /75-
~ Dated ~1975] 
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Recommendation (Serial No. 75.3, Para 6.38) 

The Committee note that trials were made to process the washing~ 
of medium cWting coal in this washery from some of the newly 
taken over collieries and the results have been found satisfactory,. 
The Committee hope that earnest steps will now be taken to utilise 
the coal washed by the Gidi washery. If any modifications are 
necessary to improve the quality of the washed coal, the same should 
be introduced immeld!iately so that this washery does not remain 
inqperative any longer. The Conunittee would like an integrated 
plan to be formulated to malte this washery run on economic line!s, ' 
by ensuring a steady demand for its product. 

Reply of Government 

This item has been covered along with item No. 6.3'6. 

[Ministry 'Of Energy (Department of Coal) O.M. No. 54012(1)1 
75-CDT Dated 24-6-1975]. 

Comments of the Committee 
Please see comments in (S. Nos. 75.1, 75.2 and 75.3) paras 32 &-

33 of Chapter I of the Report. 

NEW DELm; 
Ap-ril 21, 1976. 
Vaisakha 1, 1898 (Saka). 

R. K. SINHA. 
Chairman, 

Estimates Committee.c 



APPENDIX I 

(Vide Para 1, Chapter I) 

NOTE ON THE AVAILABILITY AND DISTRIBUTION OF COAL 
RECEIVED FROM THE MINISTRY OF ENERGY (DEPARTMENT 
OF COAL) VIDE THEIR O.M. No. 54012 (1) 175-CDT DATED 

20-4-1976 

The subject of "Availability and Distribution of Coal" was exa-
mined first by the Estimates Committee (1973-74) and subsequently 
by the Estimates Committee (1974-75). Evidence of the represen-
tatives of the Deptt. of Mines was taken in January, 1974 and most 
of the recommendations of the Committee as contained in the 68th 
Report to the Fifth Lok Sabha were made in terms of the situation 
in regard to the availability and distribution of coal as wa5 prevail-
ing at that time. 

2. It may be recalled that the later part of the year 1973-74 and 
even the early part of 1974-75 formed perhaps the most critical 
period in recent times in the economic situation of our country. 
Shortage of essential cQIllIIlodities and industrial raw material, 
power famine, failure in the transport sector and host of other diffi-
culties created serious problems to the country's economy. It was 
precisely during this period that the nationalised coal industry 
which was hardly a few months old was trying to organise itself for. 
the tasks ahead. Nationalisation in itself was a revolutionary step 
in as much as it involved the taking over of the ownership and 
management of 1,000 coal mines widely scattered all over the coun-
try with over 5,00,000 workmen. Providing solution to immediate 
problems in an industry which was tarved of essential inputs in 
the days prior to natianalisation, organising the managerial set up 
and responding to the large number of issues raised by workmen 
who for years felt neglected and denied their dues under private 
ownership proved a formidable task. Even though it was evident 
that the gap between availability and demand of coal was only margi-
nal, it was enough to create an atmosphere of scarcity. 

3. Since the beginning of 1975 and particularly during the later 
part of the year the situation underwent a tremendous change. 
Firstly, the settlement of the Cl!utstanding issues on wages leading 

- -- .. 
I27 
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to the signing of the wage agreement in December, 1974 led to better 
industrial relations. The Government's 20 point economic pro-
gramme and the Coal Deptt. s 12 point programme gave the coal 
industry a new sense of direction and imparted to it dynamism. 
The industry was brOtught under one umbrella with a holding com-
pany and four subsidiary companies to manage the nationalised coal 
mines. Steps were taken to provide the industry with essential in-
puts so as to help in rapid increase in coal production. Bulk orders 
were placed for machinery in advance of sanctioning projects. A 
scientific plan for rationalising and reorganising the debilitated 
mines was put in action. 

4. The country's coal production which was at a level of 78.17 
million tonnes in 1973-74 rose to 88.~1 m.t. in 1974-75 and to 99.89 
m.t. in 1975-76. Such an increase of about 22 million tonnes in 2 
years is unprecedented and India has today emerged as the sixth 
largest coal producing nation of the, world. 

5. In the Estimates Committee recommendations the following 
wete specially emphasised: 

(i) Urgent need for rapid step up in the Qroduction of coal 
and suitable advance action (Paras 1.27 & 3.40) . 

. (ii) Sound system for collection and evaluation of data relat-
ing to coal demand (Paras 2.5, 2.24 and 2.25). 

~iii) Planning for coal should be for sufficiency and not for 
5carcity (Para 2.46). 

(iv) Provision of nECessary inplLts for achieving the Fifth 
Plan tat-get of coal production including adequate power, 
rail tra1lspOrt, 811d machinery as well as built lJtiI of or-
gansationa! arrangements (Paras 3.33& 3.4:1). 

(v) Vigorous efforts for increasing production of soft coke. 
(Para 3.88). 

(vi) Augmenting productivity (Para 3.111). 

(vii) A!Muningincreased and equitable supply of coal to all 
classes of consumers (Paras 4.13 to 4.1~.81). 

(viii' Maintaining uuinterruptC!!d supply of coal to the steel 
plants (para 4.32). . 

(ix) Ensuring adequate and timely supply of coal to power 
stations and cement factories (Paras 4.42 to 4.71). 

(x) Maximising the utilisation of washeries (para 6.24). 



(xi) Setting up of quality control organisation (Para 7.58 to 
7.60). 

6. All recommendations of the Committee have been given care-
luI consideration. Action has been taken on all the important 
matters listed above. The production of coal has been stepped up 
as described earlier by about 22m.t. in the last two years giving a 
compound rate of increase of 13 per cent per annum. Advance action 
has been taken for achieving the Fifth Plan target by preparation 
of project reports, land acquisition, bulk purchase af machinery, 
planning for man power etc. The system of assessment of demand 
is being put on more scientific lines. The standing Linkage Com-
mittee has again reviewed the demand for coal of the power stations 

-which is now estimated at a somewhat lower level than earlier in the 
light of the latest commissioning schedule of power stations. The re-
quirements of steel plants was examined in great detail by a Com-
mittee under the Chairmanship of Secretary Deptt. of coal in Sept. 
1975 but a recent review for 1976-77 shows that the demand will be 
lower than indicated earlier. The I;?roduction programme is being 
adjusted as far as possible to the changing pattern of demand 
by pre-scheduling the commiSSioning of new coal mining projects and 
by redeploying men and machinery in existing projects. It has 
always been the objective to plan for coal production a little in excess 
of the demand as it takes time to build up bustantial production in 
, coal. However till about a year ago coal production did lag behind 
the demand but only marginally as would be evident from the fact 
that when the production of coal inel'eased in 1975-'76 by 10 million 
tonnes over the previous years level to the level focecast by the 
demand estimates of the Fifth Plan for that year, there has been 

-an addition to stocks with the Colleries and the conswners to the 
. extent of about 6.5 million tonnes. This has proved that the earlier 
estimates were on the high. side and theOOOlclusion .drawn with 
reference to these figures that there was a srious shortage of coal 
was not correct. At least, the shortage was marginal 

-about 2 to 3 million tc.mnes in a total of about 00 
million tonnes as is established by the actual perform-
ance in 1975-76. To take ~ific instances the requirement 

. of coal by power stations for the year 1975-76 had been estimated 
at 81;5 m.t. in February, !J:!174. 'The~tugJ, -dft'-take bas 'been about 

·26 mmion tonnes and consumption 24.6 m.t.---shortfIlHsof about 18 
per cent in off .. take and 24 per -cent in oensumption.'l1he coal re-
quirements.ofsteel,plants was estimated as 39,200 tonnes ~ day 
for the second half of the year, 19.75-76. The actual consumption 
-has been about 35.000 tonnes, the balance of about 4,000 to 5,000 ton-
-nes per day supplied going into stock until the steel plants imposed 
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r.estri~ti?ns on further supply. This represents a shortfall of nearly"' 
0.8 million. tonnes per year· During March, 1976 when the tempo. 
of prodUction and transport had been built up to the maximum the' 
consumers started restricting the off-take. The follOwing extract 
from mO,nthly report of the Director (Rail Movement) for March,. 
1976 is relevent. 

The chief constraint was the refusal of loaded COking coal 
wagons by the Steel Plants and heavy hold up of loaded. 
raw coal wagons by the washeries. Most of the steel 
plants failed to clear the loaded coal wagons from the 
Exchange Yard as a result of which the spill-overs has 
to be stabled all over the Railway system. This involved' 
stabling of over 20/25 trains daily involving immobilisa-
tion of thousands of wagons. Loading' from Gidi 
Washery had virtually to be suspended as washed coaJ 
from the same was not being accepted by any steel plants. 
Loading from Kathara and Swang Washeries had also 
to be regulated for the same reason. Loading from 
DamualKalichaper collieries had to be suspended due to 
heavy hold-up of loaded coal wagons for Bhilai. Loading 
for Durgapur Steel Plant had to be r,egulated due to their 
inability to accept freely raw coal loads for breakdown 
of Room-stacker. Bokharo Steel Plant continued to 
throttle coal traffic for them dUe to limited Silo capacity. 
Rourkela Steel Plant. TISCO and lISCO suspended 
loading of boiler coal also on their account. 

Loading of brick burning coal dropped due to less demand 
of even high grade coal and practically no demand for 
lowgrade coal from Mugma/Salanpur/Jharia spheres and 
Middling. 87 programmed rakes for brick burning coal 
were cancelled by the consumers. 

Demand for Beehive hard coke continued to be low. 

Some of the States like Punjab, Haryana, Uttar Pradesh and 
Rajasthan cancelled their programmed rakes; for soft 
coke. 25 rakes were cancelled during th~ month. 

Many pciw~Houses like Santaldih, Bareilly, Calcuta Electric 
Supply, Faridabad, Raj ghat, Lucknow, Benaras, Allaha-
bad, Chandausi, Mukherian, Mau etc. regulated in take. 

A large number of coal trains for each steel plant were stabl-
~on. the Railway system for refusal of acceptimce: 
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Demand for Steani Coal for the public has slumped very-
badly in April. 

Loading of blendable and Direct Feed Coal fell s4.ort of the 
programme by 50 wagons a day due to the failure of steel 
plants/DCOP to accept them." 

7. As a result of the slackness in the growth of off-take of coal,. 
the programme for 1976-77 which was earlier envisaged at 111 m.t. 
had been reduced to lOB m.t. in the Annual Plan. With the latst. 
trends, it is being examined if it should b~ reduced still further .. 
Productivity has increased significantly in recent months from. 
0.66 in February, 1975 to 0.B4 in February, 1976 in Coal India Limited. 

B. Vigorous efforts have been made to increase the production of· 
soft coke. It is proposed to pay special attention to this and it is confi-. 
dently hoped that further increase to the required level is possible. 
provided there is sustained demand and transport availability. 

9. Action has been taken to streamline the procedure for distribu-
tion of coal. The country has been divided into marketing zones for 
the development of each of which a particular subsidiary company of 
coal India Liimted will be responsible. Each subsidiary company has 
opened regional and branch sales offices in a number of places for as-
sessing the detailed demand, keeping in touch with the actual consu-
mers, attending to their complaints, promoting sales etc. The objec-
tive of the new system is to ensure that even the smallest consumer 
is not neglected and that the responsibility for reaching coal to all 
consumers should be shared also by the coal industry which had all 
along concentrated only on production. 

10. With the steps now taken and propo!!ed the Government is 
confident that availability of coal will always be ahead of the demand. 
However, the necessary inputs should continue to be available as they 
were in 1975-76 viz. industrial peace, uninterrupted power supply 
funds for machinery purchase and adequate rail transport. 
statement showirg supply of Coal to importar.t corscmns durirg lh IHl lh" y1fJS. 

Consuming sector 

I. Steel Plants (Cokirgar.d blerdable coal) 
2. Power stations. • . . • 
3. Railways 
4. Cemert Plar.ts 
5. Brick Kilr.s 
6. Soft Coke 
7. Others • 
Total coal suppIi( s 

Supply of coal in million tonnes 
in 

1973-74 1974-75 1975-76 

13'7 
17'0 
13'9 

3'6 
2'3 
3'9 

23'4 
17'8 

15'4 
19'6 
14'4 
4'4 
2'5 
3'7 

27'5 
87"5 

19·0 
24·0 
14·4 
4'5 
3'0 
3·7 

26"8 
95·4 
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Statement showiI'.g stocks of coal with importar,t consumt.rs. 

In March, 75 In March, 76 

In tonnes Dl!Ys re- In tonI'.es Days re-
qwrement quiremeI'.t 
represen- represen-

ted ted 

(a) (b) 
I. Steel Plaus 2,12,000 8 6,91,000 20 

2. Power Stations 1,320,000 18'4 2,845,000 38 

3· Cement 2,60,000 20 3,61,500 23 

(a) As on 17-4-1975 
(b) As on 23-3-1976 



APPENDIX n 
(Vide Serial No. 2.7, Para No. 2 .. 22 of Chapter II) 

GovIIBNMENT. or lIma 

MINISTRY OF RAILWAYS 

(RAILWAY BoABD) 

K. S. Banerjee, 

DirectoT. Rail Movem.ent, 

Eastern Railway House, 

Calcutta. 

D.O .. No. 2A/21 Dated, 3rd March, 1975. 

SUB: Coal S1Lpply to Cement Factories. 

REF: My D. o. of even number dated 28-1-75. 

My Deat" Saxena, 

Though the despatch of coal to the different Cement plants is 
much less than 5.11akh tonnes per month indicated in your D.O. No. 
CC/CO/3(1)/75-Vol. IV Pt-II.448 dated 24th January. 1975, the num-
ber of cement plants throwing up their hands and asking for reduc-
tion in supply of coal are coming up daily. The present position is 
as under:-

(i) Mis. Chettinad Cement Corporation, Virarakkiyam, have-
suspended theit" programme up to the middle of March, 
1975. 

(ii) Mis. India Cement Ltd., Talaiyuthu have regretted their 
inability to take even the rakes of coal in transit. 

(iii) MIs. Bhupendra Cement Works, Surajpur have reduced; 
their programme by 50 per cent and intimated their inabi-
lity to accept any more coal till the second fortnight of 
March 1975. 

(iv) MIs. Associated Cement Co. Lakheri have reduced their 
programme by 50 per cent. 

133 .... :,. ~- ,,' 
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(V) MIs. Orissa Cement, Rajgangpur have reduced their pro-
gramme for March 1975 from 6 rakes to 5 rakes. 

(vi) Mis. Madras Cement, Tulukapatti suspended their pro-
gramme since February 1975 and have not still intimated 
their willingness to accept their programmed coal traffic. 

(vii) Mis. Dalmia Dadri have refused to take their rake in transit 
and suspended all movements in March 1975. 

In view of the above, even the present target for coal for the 
above Cement Plants (and possible others also) needs a review for 
reduction instead of any upward 'revision of the coal target for the 
Cement Plants as a whole. If, however, it be intended that the pre-
sent targets are realistic, the different Cement PlliLts may be advised 
to take their programmed quantities per month regularly so that the 
rail capacity in different directions may be properly utilised. Would 
you kindly do the needful. 

. Shri D. K. Saxena, 
-Cement Controller & Jt. Secretary, 
Deptt. of Industrial Development, 

(}overnment of India, New Delhi. 

Yours sincerely, 
Sd/- K. S. BANERJEE, 

., 



APPENDIX m 

Analysis of action taken by Government on the recommendations contained in the 68th 
Report of Estimates Committee (Fifth Lok Sabha) 

I. Total No. of recommendations 

":2.. R~c)m'Il:ndations which have been accepted by Goverrmert (vide 
recomm:ndations Nos. 1'1, 1'2, 1'3, 1'4,2'1,2,2'2,2'3,2'4,2'5, 
2'6, z'7, z'8, 2'9, Z'IO, 3'1, 3'2, 3'3,4,5,6'1,6'2,6'3,7'1,7'2, 
7'4,1'5,7"7,8,9'1, 9'z, 9'3, II, 12, 14, IS, 16, 17, 18, 19'1, 19'2, 
zo, 21'1, ZI'Z, ZZ'I, ZZ'2, ZZ'3, Z3'1, z3'Z, 23'3, Z3.4, 24.1, 24.2.26, 
Z7' 1, Z7'2, z7'3, 28'1, 28'2, 28'3, z8'4, z8'S, z8'6, z8'7, 29, 30'1, 
30'z, 31' I, 31'3, 32, 33'1, 33'Z, 34, 36, 37, 39,40,41,42,43,44, 
46,47"1,47'2,48'1,49,50,51,54,55 I, 55'Z, 58'2, 61, 62, 63, 64, 
65'1, 6S'z, 65'3, 67, 68'3, 70,11, 1Z'I to 72'5, 73, 74'1, 74'2, 11'1, 
77.2, 77'3, 78' I, 78'2,19,80,81, 8z, 85' I, 85'2,85.3,86'2, 86'3, 
86'4,87,88' 1,88' z) included in Chapter II. 

Number 

Percentage to Total 

.3. R:com'Il!Ildations which the Committee do not desire to pursue in view 
of tn! G )vo!Nm!Ilt's replies (vide recommendations Nos. 7' 3, 7' 6,10, 
ZS' I, 25' 2,31' 2, 3S' I, 35' 2,35' 3,38,48' 2, 5Z, 53, 56' 1,56' 2, 56' 3, 
57' I, S7' 2, 66, 68' I, 68' 2, 69, 76' I, 76' 2, 76·3, 83' I, 83' z, 84, 
116'1, 89'1,89'2,89'3,90) included in Chapter III. 

170 

IzS 

75'3% 

Number 33 

Percentage to total 19'4 % 

-4. R !C.>:Il U :a.dations in resp~ct of which reply of Government has not been 
accepted by the C)mmittee (vide recommendations Nos. 13,45, 58' I, 
S9' 1,59' 2,60,75' I, 1S·2. 75' 3) included in Chapter IV 9 

Number 9 

. Percentage to total 5' 3 % 

135 
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